INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

Dated: 08tk September, 2026

CONSTITUTION OF BENCHES FOR HEARINGS THROUGH HYBRID MODE
AS PER ENCLOSED CAUSE LIST

FROM 14.09.2026 TO 17.09.2026

Bench Court Time Vice President/Members
Room
A 1 10.30 AM | S/Shri Mahavir Singh, VP & S. Rifaur Rahman, AM
B 3 10.30 AM | Shri Vikas Awasthy, JM & Ms. Renu Jauhri, AM
C 4 10.30 AM | S/Shri Satbeer Singh Godara, JM & Krinwant Sahay, AM
SMC 4 10.30 AM | Shri Satbeer Singh Godara, JM
F S 10.30 AM | S/Shri M. Balaganesh, AM & Sudhir Kumar, JM
1 2 10.30 AM | Shri Ramit Kochar, AM & Ms. Madhumita Roy, JM
H 6 10.30 AM | Ms. Kavitha Rajagopal, JM & Amitabh Shukla, AM
G 7 10.30 AM | S/Shri Anubhav Sharma, JM & Manish Agarwal, AM
E 8 10.30 AM | S/Shri Vimal Kumar, JM & Sanjay Awasthi, AM
FROM 21.09.2026 TO 24.09.2026
Bench | Court Time Vice President/Members
Room
A 1 10.30 AM | S/Shri Mahavir Singh, VP & S. Rifaur Rahman, AM
B 3 10.30 AM | Shri Vikas Awasthy, JM & Ms. Renu Jauhri, AM
SMC 3 10.30 AM | Shri Vikas Awasthy, JM
C 4 10.30 AM | S/Shri Satbeer Singh Godara, JM & Krinwant Sahay, AM
F S 10.30 AM | S/Shri M. Balaganesh, AM & Sudhir Kumar, JM
I 2 10.30 AM | Shri Ramit Kochar, AM & Ms. Madhumita Roy, JM
H 6 10.30 AM | Ms. Kavitha Rajagopal, JM & Amitabh Shukla, AM
G 7 10.30 AM | S/Shri Anubhav Sharma, JM & Manish Agarwal, AM
E 8 10.30 AM | S/Shri Vimal Kumar, JM & Sanjay Awasthi, AM
FROM 28.09.2026 TO 01.10.2026
Bench | Court Time Vice President/Members
Room ,
D 1 10.30 AM | S/Shri Mahavir Singh, VP & Sanjay Awasthi, AM
C 2 10.30 AM | S/Shri Satbeer Singh Godara, JM & Naveen Chandra, AM
| SMC 3 10.30 AM | Shri M. Balaganesh, AM ]
H 4 10.30 AM | S/Shri Ramit Kochar, AM & Raj Kumar Chauhan, JM
A S 10.30 AM | Shri S. Rifaur Rahman, AM & Ms. Madhumita Roy, JM
B 6 10.30 AM | Ms. Kavitha Rajagopal, JM & Ms. Renu Jauhri, AM
G 7 10.30 AM | S/Shri Anubhav Sharma, JM & Manish Agarwal, AM
AND
FROM 05.10.2026 TO 08.10.2026
Bench | Court Time Vice President/Members
Room
D 1 10.30 AM | S/Shri Mahavir Singh, VP & Sanjay Awasthi, AM
C 2 10.30 AM | S/Shri Satbeer Singh Godara, JM & Naveen Chandra, AM
F 3 10.30 AM | S/Shri M. Balaganesh, AM & Sudhir Kumar, JM
SMC 3 10.30 AM | Shri M. Balaganesh, AM
H 4 10.30 AM | S/Shri Ramit Kochar, AM & Raj Kumar Chauhan, JM
A 5 10.30 AM | Shri S. Rifaur Rahman, AM & Ms. Madhumita Roy, JM
B 6 10.30 AM | Ms. Kavitha Rajagopal, JM & Ms. Renu Jauhri, AM
G 7 10.30 AM | S/Shri Anubhav Sharma, JM & Manish Agarwal, AM
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Notes:-

1. Bench-D will not function from 14.09.2026 to 17.09.2026 & 21.09.2026 to
24.09.2026.

2. Bench-E will not function from 28.09.2026 to 01.10.2026 & 05.10.2026 to
08.10.2026.

3. Bench-F will not function from 28.09.2026 to 01.10.2026.

4. Bench-I will not function from 28.09.2026 to 01.10.2026 & 05.10.2026 to
08.10.2026.

5. Bench-SMC will commence immediately after completion of Bench-C from
14.09.2026 to 17.09.2026, Bench-B from 21.09.2026 to 24.09.2026 and Bench-F
from 05.10.2026 to 08.10.2026.

Sd/-
(Mahavir Singh)
S Vice President (DZ)

o |
Assistant Registl‘ég’( °9fat

Copies to : All concerned.




INCOME TAX APPELLATE TRjBUNAL : DELHI BENCHES : NEW DELHI

g

Dated: 08" September, 2026

Links of the Court Rooms of ITAT Delhi Benches for Joining through Video

Conferencing from 14.09.2026 to 17.09.2026, 21.09.2026 to 24.09.2026. 28.09.2026 to
01.10.2026 & 05.10.2026 to 08.10.2026 -

Court ~ Room | Meeting link for Joining through Virtual Mode Meeting
No. (Cisco Webex Platform) | Number
(Cisco Webex)

Court Room 1 | https://itatdelhizone.webex.com/meet/court_room_] 25180242862
Court Room 2 | https://itatdelhizone.webex.com/meet/court_room_2 25191305622
Court Room 3 | https://itatdethizone.webex.com/meet/court_room_3 25177451276
Court Room 4 https://itatdelhizone.Webex.ci:om/meet/court_room~4 25142052414
Court Room 5 | https://itatdelhizone.webex.com/meet/court_room_5 25126239355
Court Room 6 | https://itatdelhizone.webex.com/meet/court_room_6 25119658243
Court Room 7 | https://itatdelhizone.webex.com/meet/Court_Room_7 25127955211
Court Room 8 | https:/itatdelhizone.webex.com/meet/court_room_8 25104506738
Court Room 9 | https://itatdelhizone.webex.com/meet/Court Room_9 25176466721

The counsels can join the Hybrid Court Room through the above mentioned Video Conferencing

links:-

1.

Links will be open at-least 15 mmutes before the commencement of the Bench
proceedings.

The links will remain active when the bench is sitting during Court hours of the
Tribunal.

The Counsels may see the Constituﬁon of Benches, Friday Lists, etc., published on ITAT
website to ascertain the Court Room in which cases of particular Bench/Hon’ble
Members combinations are fixed and accordingly, join through the respective Court
Room Link.

The Counsels/DR appearing before the Hon'ble Court through Video Conferencing mode
shall follow the dress code, COUY’tESlES and protocols that are followed in physical
hearing, as far as possible.

The Counsels/DR shall make sure that their Internet Connection, Microphone and Video
Cameras are working. ,

Recording of the proceedings in Hybrld /Virtual Hearing is strictly prohibited.

Paper Books, Synopsis, Written submissions etc, should be filed in the mode as
prescribed in the existing ITAT Rules, even if Counsel/DR is appearing though Virtual
Mode.

Assistant Registrar


https://itatdelhizone.webex.com/meet/court_room_l
webex.com/meet/court_room_2
https://itatdelhizone.webex.com/meet/court_room_3
https://itatdelhizone.webex.com/meet/court_room_4
https://itatdelhizone.webex.com/meet/court_room_5
https://itatdelhizone.webex.com/meet/court_room_6
https://itatdelhizone.webex.com/meet/Court_Room_7
https://itatdelhizone.webex.com/meet/court_room_8
https://itatdelhizone.webex.com/meet/Court_Room_9

INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

[~

CAUSE LIST OF A BENCH FOR 14-SEPTEMBER-2026 (MONDAY)

Appeal N mber Assgysﬂs}ee,!\léﬁmqkf Remarks

1 | ITA 1807/DEL/2023 2017-18 | [A] BHAVNA SINGLA

2 | ITA 1841/DEL/2023 2017-18 | [D] BHAWNA SINGLA

3 | ITA 3221/DEL/2023 2017-18 | [A} BHAVNA SINGLA ((E FILING APPEAL))

4 | ITA 2356/DEL/2025 2022-23 | [D] PASHUPATI ROAD CARRIER PVT. LTD.

5 | A 6217/DEL/2025 2023-24 | [A] SALMAN QURESHI

6 | ITA8891/DEL/2025 2017-18 | [A] JAGRAM SINGH NAGAR

7 | ITA'9019/DEL/2025 2012-13 .| [A] ROSEMARY PROPERTIES PVT LTD

8 | ITA 1936/DEL/2026 2023-24 | [A] GULAB CHAND

9 | ITA6784/DEL/2026 2013+14 JE] VIKAS PROMOTERS PVT LTD

10 | ITA 6785/DEL/2026 2014-15 | [A] VIKAS PROMOTERS PVT LTD

11 | ITA 6786/DEL/2026 2016-17 {[A] VIKAS PROMOTERS PVT LTD

12 | ITA 6787/DEL/2026 2018-19 | [A] VIKAS PROMOTERS PVT LTD

13 | ITA 6788/DEL/2026 2018-19 { [A] BANDA EDUCATION CENTRE

14 | ITA 6789/DEL/2026 2020-21 | [A] ANKIT GUPTA

15 | ITA-6790/DEL/2026 2020-21..-. | [A] ANUJ SHARMA

16 | ITA 6791/DEL/2026 2008-09 | [A] SANJEEV KUMAR KHATRI

17 | ITA 6792/DEL/2026 2016-17 - |-[A] MANOJ KUMAR

18 | ITA 6794/DEL/2026 2014-15 [ [A] ANSAL HOUSING LIMITED

19 | ITA 6795/DEL/2026 2015-16 . | [A] ANSAL HOUSING LIMITED

\ &&AD
ssistant Ragistrat
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 15-SEPTEMBER-2026 (TUESDAY)

‘ fivas’;sassee,lggmg e

2018-19 - | [D] SHEETAL ARORA
2 | ITA 1630/DEL/2026 2015-16 | [A] M & M HOSPITALITIES PRIVATE LIMITED

ITA 1541/DEL/2026

3 | ITA 1631/DEL/2026 2015-16 -L[A] M & M-HOSPITALITIES PRIVATE LIMITED

4 | ITA 1638/DEL/2026 2013-14 | [A] KAVITA YADAV

5 | ITA 1641/DEL/2026 2017 [D] PAWAN JAIN AND SONS (HUF)

6 | ITA 1642/DEL/2026 2017 [D] YASH GUPTA

7 | ITA 3495/DEL/2026 2014-15 1 [A} PUNEET KULTHIA

8 | ITA 6796/DEL/2026 2010-11 | [D] RAJENDRA KUMAR GARG

9 | ITA6797/DEL/2026 2023-24 - | [A] KAVINDER SINGH

10 | ITA 6798/DEL/2026 2016-17 | [D] NEW AGE INFOSYS PRIVATE LIMITED

11 | ITA 6799/DEL/2026 2017-18 | [D] NEW AGE INFOSYS PRIVATE LIMITED

12 | ITA 6800/DEL/2026 2017-18 | [D] NEW AGE INFOSYS PRIVATE LIMITED

13 | ITA 6801/DEL/2026 2014-15 - 1'TA] MOHAN KUMAR GARG

14 | ITA 6802/DEL/2026 2015-16 | [A] MOHAN KUMAR GARG

15 | TTA6803/DEL{2026 { 2016-17 | [A] MOHAN KUMAR GARG

16 | ITA 6804/DEL/2026 2019-20 [ [A] MOHAN KUMAR GARG

17 | ITA6805/DEL/2026 2022-23 | [A] ESSEL GREEN-ENERGY PRIVATE LIMITED

18 | ITA 3520/DEL/2026 2021-22 | [A] SUMEET KUMAR

19 | ITA 3522/DEL/2026 2014-15. 1 [A] ISHIDA INDIA PRIVATE LIMITED

20 | ITA 3531/DEL/2026 2013-14 | [A] SANJEEV GUPTA

21 | 1TA 3532/DEL/2026 2014-15:- | [D] NEETESH JAIN

22 CQ 317/DEL/2026 2016-17 [A] NEW AGE INFOSYS PRIVATE LIMITED

23 | CO 318/DEL/2026 2017-18 | .{A] NEW AGE INFOSYS PRIVATE LIMITED

24 CO 319/DEL/2026 2017-18 | [A] NEW AGE INFOSYS PRIVATE LIMITED

sistgnt Registrar
%‘/ 02-Sep-2086
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
’r—
CAUSE LIST OF A BENCH FOR 16-SEPTEMBER-2026 (WEDNESDAY)
1 | ITA.1664/DEL/2026 2020-21 | [A] SATYAPAL YADAV
2 | ITA6806/DEL/2026 | 2016-17 |[A]SHRI DEV SHRI MEDICARE HOSPITAL PRIVATE LIMITED Bl
3 | ITA6807/DEL/2026 | 2017-18 | [A] SHRI DEV SHRI MEDICARE HOSPITAL PRIVATE LIMITED
4 | ITA6808/DEL/2026 | 2020-21 |[D] INNOVATIVIEW INDIA LIMITED
S | ITA6809/DEL/2026 | 2021-22 |[D] INNOVATIVIEW INDIA LIMITED
6 | ITAG6811/DEL/2026 | 2020-21 |[A] SAHIL AGGARWAL i
7 | TTA6812/DEL/2026 | 201617 | [A] M/S VIVAAN DESH NIRMAN PRIVATE LIMITED
8 | TTA6813/DEL/2026 | 2013-14 T[A] VINOD KUMAR GARG
9 | ITA 6814/DEL/2026 | 2014-15 J_{A] VINOD KUMAR GARG
10 | ITA 6815/DEL/2026 | 2015-16 | [A] VINOD KUMAR GARG
11 | “ITA 6816/DEL/2026 2016-17 [A] VINOD KUMAR GARG
12 | ITA6817/DEL/2026 | 2017-18 | [A] VINOD KUMAR GARG
13 | 1TA-6818/DEL/2026 2018-19 - [A} VINOD KUMAR GARG
14 | ITA 6819/DEL/2026 | 2019-20 | [A] VINOD KUMAR GARG
15 | ITA6820/DEL/2026 | 2020-21 | [A] VINOD KUMAR GARG
16 | ITAS94/DEL/2026 | 2014-15 | [D] VIKAS TAYAL |
17 ITA 595/DEL/2026 2018-19 [D] VIKAS TAYAL
18 | ITA 6258/DEL/2025 | 2014-15 | [A] ANIL SARDA
19 | ITA6259/DEL/2025 2015-16 | [A] ANIL SARDA
20 | CO127/DEL/2026 | 2014-15 |[A]VIKAS TAYAL
21 | CO129/DEL/2026 | 2018-19 r[A] VIKAS TAYAL
22 | ITA 1553/DEL/2026 | 2017-18 |[A] USHA RANI
23 | ITA 1557/DEL/2026 2017-18" | [A] HTENDER-SHARMA
B
Wt Registrar
02-Sep-20
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

TTA 4621/DEL/2024

CAUSE LIST OF A BENCH FOR 17-SEPTEMBER-2026 (THURSDAY)

Remarks

1 2011-12 | [D] RAMAKANT

2 | ITA6821/DEL/2026 | 2020-21 | [D] HIGH PROFILE GARMENTS PRIVATE LIMITED
3 | ITA6822/DEL/2026 T 2019-20° | [D]LBS TOOLS PRIVATE LIMITED

4 | ITA6823/DEL/2026 | 2013-14 |[D]R P REALBUILD PRIVATE LIMITED

5 | ITA6824/DEL/2026 | 2020-21 | [A]VRIKSHA ESTATES LLP

6 | ITA6825/DEL/2026 | 2013-14 | [D] KANTA GUPTA

7 | A cs26/DEL/2026 | 2013-14 | [A] DILBAG SANDHU

8 | ITA6827/DEL/2026 | 201819 |[A]MSS INFRACON PRIVATE LIMITED

9 | ITA6829/DEL/2026 | 2018-19 |[A] INDERPAL SINGH SAYAN

10 | ITA6830/DEL/2026 | 2023-24 | [A] KUNAL SURI

11 | ITA6832/DEL/2026 | 2016-17 | [A] HARYANA GRAMIN BANK

12 35351()5:3/’;02 . 2021-22 | [A] VINEET JAIN TIJARIA AND SONS

13 | ITA736/DEL/2026 | 2012-13 | [D]J S DESIGNER LIMITED

14 | ITA 3533/DEL/2026 APP’L“I%;BLE [A] CHILDRENS HOPE

15 | ITA 3534/DEL/2026 APPC'I%I\BLE [A] CHILDRENS HOPE

16 | ITA3538/DEL/2026 | 2011-12 |[A] RAJIV KUMAR

17 | ITA 3558/DEL/2026 | 2024-25 | [A] FORGINGS PRIVATE LIMITED

18 | ITA3567/DEL/2026 | 2017-18 | [A] SOCIETY FOR HUMAN TRANSFORMATION AND RESEARCH
19 | ITA3572/DEL/2026 | 2022-23 |[A] NARESH KUMAR

—

Do A

ssista Regf'strar')
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 21-SEPTEMBER-2026 (MONDAY)

! ,,  AssesseeName Remarks
1 ITA 6833/DEL/2026 2014-15 [A] AJAY KHANEIA
2 ITA 6836/DEL/2026 2013-14 [A] JAI PARKASH
3 ITA 6837/DEL/2026 2017-18 [A] RAJESH TALLA
4 ITA 6838/DEL/2026 2017-18 [D] ETERNA LIVING PRIVATE LIMITED
5 ITA 6835/ DEL/2026 2022-23 [A] BADRI VISHAL COMMODITY MANAGEMENT SERVICES LTD
6 ITA 6840/DEL/2026 2018-19 [A] MEC ELECTRIC CONTRACTS PRIVATE LIMITED
7 ITA 6841/DEL/2026 J 2020-21 [A} MEC ELECTRIC CONTRACTS PRIVATE LIMITED
8 ITA 6842/DEL/2026 2019-20 [A] VINOD KUMAR
9 ITA 6844/DEL/2026 2026-27 [A] SAKSHAM EDUCATION-FOUNDATION
10 | ITA 6846/DEL/2026 2017-18 [A] GULSHAN GOEL
11 | ITA 6847/DEL/2026 2017-18 [A] GULSHAN GOEL
12 | ITA 1567/DEL/2026 2017-18 [A} NIVEDITA UPRETL
13 | ITA 1568/DEL/2026 2017-18 [A] NIVEDITAUPRETI
14 | ITA 1570/DEL/2026 | AY 2016-17 | [A] BRIGHT LIFECARE PRIVATE LIMITED
15 | ITA 3411/DELf2026 2026-27 [A] DHAN SINGH MAL EDUCATIONAL SOCIETY
16 | ITA 3592/DEL/2026 2016-17 [A] AMBER INFRAREALITY PRIVATE LIMITED N
17 | ITA 3593/DEL/2026 2019-20 [A] AMBER INFRAREALITY PRIVATE LIMITED o
18 ITA 3596/DEL/2026 2013-14 [A] KASPER INFORMATION TECHNOLOGY PVT LTD T
19 | ITA 3597/DEL/2026 2017-18 [A] KASPER INFORMATION TECHNOLOGY PRIVATE LIMITED
20 ITA 3600/DEL/2026 2019-20 [D] ALM FOOD PRODUCTS LIMITED }
21| 1TA 3601/DEL/2026 2022-23 [D] ALM FOOD PRODUCTS LIMITED
22 | ITA 3696/DEL/2026 2026-27 [A] DHAN SINGH MAL EDUCATIONAL SOCIETY

sistant RewisTF.
02-Sep-
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 22-SEPTEMBER-2026 (TUESDAY)
sl | Appeal Number . Asgzthear . . Assessee Narrie ‘ i Remarks
1 | -ITA 3026/DEL/2023 2012-13. | [D] AMERICAN HOTELS AND. RESTAURANTS PVT LTD ({(E FILED APPEALY)
2 ITA 3607/DEL/2026 2022-23 [A] MUJEEB MALIK
3 | ITA 3608/DEL/2026 2023-24 1. [A} FARAH-MALIK
4 ITA 3609/DEL/2026 2023-24 [D] FARMAN
5 ITA 3619/DEL/2026 2015-16 [A] AMAN GHAI
6 ITA 3620/DEL/2026 2016-17 [A] AMAN GHAI
7 ITA 5022/DEL/2026 .} 2025-2026 °} [A] V.B: EDUCATIONAL TRUST, KURUKSHETRA
8 ITA 6509/DEL/2025 2014-15 [A] RAMESH KUMAR
9 | ITA6848/DEL/2026 2012-13 [ [A} JAI PARKASH
10 | ITA 6849/DEL/2026 | 2020-2021 | [A] SANDEEP KUMAR
11 | ITA 6850/DEL/2026 2017-18 [A] JYOTL STRIPS PRIVATE LIMITED
12 | ITA 6851/DEL/2026 2018-19 [A] JYOTI STRIPS PRIVATE LIMITED
13 | ITA 6852/DEL/2026 2019-20 [A] IYOTI STRIPS PRIVATE LIMITED
14 | ITA 6853/DEL/2026 2020-21 [A] JYOQTI STRIPS PRIVATE LIMITED
15 | ITA 6854/DEL/2026 2021-22 [A] 3YOTI STRIPS PRIVATE LIMITED
16 | ITA 6855/DEL/2026 2022-23 [A] JYOTI STRIPS PRIVATE LIMITED
17.| ITA 6856/DEL/2026 2023-24 [A] JYOTL. STRIPS PRIVATE LIMITED
18 | ITA 6858/DEL/2026 2012-13 [A] SANT LAL HUF
19 | ITA 6859/DEL/2026 2013-14 [A] SANT LAL HUF
20 | I1TA 9021/DEL/2025 2020-21 [A] MUNIDIA
2-Sep-2,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

sd | AppeaINumlaer u

CAUSE LIST OF A BENCH FOR 23-SEPTEMBER-2026 (WEDNESDAY)

Assessea Name

[A]} RATTAN LAL JINDAL

Remarks

1. | T7A 6862/DEL/2026 2017-18

2 | ITA 6860/DEL/2026 2012-13 | [A] JAGAT PROJECTS LTD.

3 | ITA 6861/DEL/2026 2022-23 | [A] DHARAMVEER

4 | ITA 6866/DEL/2026 2016-17 | [A] DHARAMVEER SINGH

5 | ITA 6864/DEL/2026 2020-21 | [A]'SIDHARTH GUPTA

6 | ITA 6865/DEL/2026 2017-187 | [D] AJAY KUMAR DUA

7 | ITA 6867/DEL/2026 2018:19 * | {D] MCCL BUILDWELL PRIVATE LIMITED
8 | ITA 6868/DEL/2026 2018-19 | [D] MENSTEK SOLUTIONS PVT LTD.
9 | ITA 6870/DEL/2026 2022-23 -} [D] ASHOK KUMAR GUPTA

10 CO 371/DEL/2026 2022-23 | [A] ASHOK KUMAR GUPTA

11 | ITA 6877/DEL/2026 2016-17. 1 [D] TARUN PAL SINGH MAKHNI

12 | ITA 7976/DEL/2026 2015-16 | [D] SH. PAWAN MUNJAL

13 | 1ITA 7992/DEL/2026 2014-15 | [D] SH., PAWAN MUNJAL

14 | ITA 7993/DEL/2026 2016-17 | [D] SH. PAWAN MUNJAL

15 | ITA 7994/DEL/2026 2017-18. 1 {D] SH. PAWAN MUNJAL

16 | ITA 4233/DEL/2026 2013-14 | [A] SH. PAWAN MUNJAL

17 | TTA 4234/DEL/2026 2014-15 | [A] SH. PAWAN MUNJAL

18 | ITA 4235/DEL/2026 2015-16 | [A] SH. PAWAN MUNJAL

19 | ITA 4236/DELf2026 2016-17. | [A} SH. PAWAN MUNJAL

20 | ITA 4237/DEL/2026 2017-18 | [A] SH. PAWAN MUNJAL l
21 | ITA 4238/DEL/2026 2018-19 | [A] SH. PAWAN MUNJAL

22 | ITA 4239/DEL/2026 2019-20 | [A] SH. PAWAN MUNJAL )
23 | ITA 7942/DEL/2026 2014-15 1 [D] M/S HERO:MOTOCORP LTD:

24 | ITA 4956/DEL/2026 2013-14 | [A] M/S HERO MOTOCORP LTD.

25 | ITA 4957/DEL/2026 201415 1 [A] M/S HERO MOTOCORP LTD.

26 | ITA 4958/DEL/2026 2015-16 | [A] M/S HERO MOTOCORP LTD.

27 | ITA 4959/DEL/2026 2016-17 | [A]:M/S HERO MOTOCORP LID.

28 | ITA 4960/DEL/2026 2017-18 | {A] M/S HERO MOTOCORP LTD.

29 | ITA 4961/DEL/2026 2019-20 | [A}M/S HERO MOTOCORPLTD:

30 | ITA 7943/DEL/2026 2015-16 } [D} M/S HERO MOTOCORP LTD.

31 | ITA 7967/DEL/2026 2016-17 | [D] M/S HERO MOTOCORP LTD.

32 | ITA 7968/DEL/2026 2017-18 | [D] M/S HERO MOTOCORP LTD.

Es:stant Regls'l‘F)J -
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 24-SEPTEMBER-2026 (THURSDAY)
Appeal Number ptyesrl = o Assessee Name Remarks

1 | ITA 1643/DEL/2021 2017-18. - | [A] ANOOP KUMAR SONI. {{l}/S 260A))

2 | ITA3587/DEL/2026 | 2016-17 | [A) LATE SH. HARBHAJAN SINGH THROUGH LEGAL HEIR SH. PRITAL SINGH

3| ITA3588/DEL/2026 | 2017-18 | [A] LATE SH. HARBHAJAN SINGH THROUGH LEGAL HEIR SH, PRITPAL SINGH

4 | ITA3589/DEL/2026 | 201819 | [A] LATE SH. HARBHAJAN SINGH THROUGH LEGAL HEIR SH. PRITPAL SINGH

5 | ITA 3500/DEL/2026 | 201920 | [A] LATE SH. HARBHAJAN SINGH THROUGH LEGAL HEIR SH. PRITPAL SINGH

6 | ITA3591/DEL/2026 | 2020-21 |[A] LATE SH. HARBHAJAN SINGH THROUGH LEGAL HEIR SH. PRITPAL SINGH

7 | ITA3614/DEL/2026 | 2015-16 | [A] SHEEJA RAJ

8 | ITA6878/DEL/2026 | 2013-14 | [D] VINOD KUMAR AGARWAL

9 | ITA6879/DEL/2026 | 2017-18 | [D] PACE AUTOAIDS PVT LTD

10 | ITA6880/DEL/2026 | 201617 | [A]M/S ABHIK FINANCE PRIVATE LIMITED

11 | ITA6882/DEL/2026 | 2017-18 | [A] BHIM SINGH DAGAR

12 | ITA6884/DEL/2026 | 2020-21 |[D] M/S RSAG SERVICES PRIVATE LIMITED

13 | TTA 6885/DEL/2026 | 2021-22 | [D]M/S RSAG SERVICES PRIVATE LIMITED

14 | ITA6886/DEL/2026 | 2014-15 | [D] VIKAS REALTY SERVICES LLP

15 | ITA6887/DEL/2026 | 2017-18 |[D] AMBIENCE WATER SOLUTIONS AND MARKETING LIMITED

16 | ITA6888/DEL/2026 | 2012-13 | [D] KANTA GUPTA |

17 | ITA6889/DEL/2026 | 2015-16 | [D] JINDAL SAXENA FINANCIAL SERVICES PRIVATE LIMITED

18 | ITA6890/DEL/2026 | 2016-17 | [D] JINDAL SAXENA FINANCIAL SERVICES PRIVATE LIMITED i
Assﬁta%jﬁ)’;rﬁ
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 28-SEPTEMBER-2026 (MONDAY)

Appeal Number Assmt Year o - Assessee Name J Remarks
1} ITAS018/DEL/2025 2019-20 " | [A] AJIT KUMAR SINGH
2 | WTA1/DEL/2026 | 2012-13 | [D] SUNITA GADDE
3 | ITA-1643/DEL[2026 2014-15 | [A]1BG (INDIA) PVT LID
4 | ITA1644/DEL/2026 | 2018-19 | [A] NUTECH APPLIANCES
5 | ITA.1652/DEL/2026 202021} [A] KREYA INFRATECH PVT LTD
6 | ITA 1661/DEL/2026 2019-20 | [A] JITENDER
7 | ITA 3623/DEL/2026 2019-20° | [A] DELHI HARDWARE STORES
8 | ITA3624/DEL/2026 | 2020-21 |[A] N.P GOEL CHARITABLE TRUST
9 | ITA 3625/DEL/2026 2016-17 - | [A].PAREENA INFRASTRUCTURE P LTED
10 | ITA3626/DEL/2026 | 2018-19 | [A] PROVYOO INDIA PVT LTD
11 | ITA 3627/DEL/2026 2017-18 | [A] BHAGWATI
12 | ITA 6891/DEL/2026 2022-23 | [D] INNOVATIVIEW INDIA LIMITED
13 | ITA 6892/DEL/2026 2014-15 | [D] BSL LTD.
14 | ITA6893/DEL/2026 | 2015-16 |[D]BSLLTD.
15 | ITA-6894/DEL/2026 2014-15: | [D] VIKAS WAHI
16 | ITA 6895/DEL/2026 | 2015-16 | [D] VIKAS WAHI
17 | ITA 6896/DEL/2026 2012-13 | [A]'ORBIT BUILDTECH PVT. LTD.
18 | ITA 6897/DEL/2026 2022-23 | [A] SANJAY MISRA
19 | ITA 6900/DEL/2026 | 2023-24 | [D] MARINE SOLUTIONZ SHIP MANAGEMENT PRIVATE LIMITED
20 | ITA 6904/DEL/2026 - [A] MAHAPRAGYA CHETANA VIKAS INSTITUTE
21 | ITA 6905/DEL/2026 - [A] MAHAPRAGYA CHETANA VIKAS INSTITUTE

—

Assisftant Reg?s
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 29-SEPTEMBER-2026 (TUESDAY)

" Remarks

[A] ABHIK FINANCE PVT. LTD. ((E FILED APPEAL))

1 | ITA 3800/DEL/2024 2009-10

2 ITA 786/DEL/2026 2018-19 [ [A] KHADIJA HASSAN

3 ITA 787/DEL{2026 2018-19 | [A}KHADIJA HASSAN

4 | ITA 3484/DEL/2026 2008-9 [A] JINGLE BELL AMUSEMENT PARK PRIVAT LIMITED

5 | ITA 3485/DEL/2026 2008-09 = [ {A]JINGLE BELL AMUSEMENT PARK: PRIVATE LIMITED

6 | ITA 3556/DEL/2026 2018-19 | [D] SATYENDER SHARMA

7 | ITA 4426/DEL/2026 |NA(2027-28) | [A] AADHARSHILA EDUCATION SOCIETY

8 | ITA 4493/DEL/2026 ([NA (2027-28)} [A] AADHARSILA EDUCATION SOCIETY

9 | ITA 5038/DEL/2026 - T[A] M/S JINDAL CHARITABLE SOCIETY

10 | ITA 5039/DEL/2026 - [A] M/S JINDAL CHARITABLE SOCIETY

11 | ITA 6907/DEL/2026 2015-16. | [A}IQBAL SINGH SODHI

12 | ITA 6908/DEL/2026 2016-17 | [A] IQBAL SINGH SODHI

13 | -ITA 6909/DEL/2026 2016-17 . | [A] IQBAL SINGH SODHI
Sl .

14 | ITA 6910/DEL/2026 2016-17 | [A] IQBAL SINGH SODHI

15 | ITA6911/DEL/2026 | 201718 |[A] IQBAL SINSH SODHI

16 | ITA 6912/DEL/2026 2017-18 | [A] IQBAL SINGH SODHI

17 | ITA 6913/DEL/2026 2018-19 L[A] IQBAL SINSH-SODHI

18 | ITA 6914/DEL/2026 2019-20 | [A] SAKARNI PLASTER (INDIA) PVT. LTD

19 | ITA6915/DEL/2026 2018:19 | [A] SAKARNI PLASTER (INDIA) PVT': LTD

20 | ITA 6916/DEL/2026 2012-13 | [A] HARMINDER SINGH CHADHA

S
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 30-SEPTEMBER-2026 (WEDNESDAY)
smt,Yea Asséés"ee N,émé"‘" —
1 | ITA 1379/DEL/2023 2011-12° | [A] BSES RAIDHANI POWER LTD
2 ITA 1380/DEL/2023 2017-18 [A] BSES RAIDHANI POWER LTD
3 | ITA-1381/DEL/2023 2018-19 - | [A]:BSES RAJIDHANI POWER LIMITED
4 ITA 1473/DEL/2023 2011-12 [D] BSES RAJDHANI POWER LTD.
5 ITA 1844/DEL/2023 2017-18 D]'BSES RAIDHANI POWER [TD
6 ITA 1845/DEL/2023 2018-19 [D] BSES RAJDHANI POWER LTD.
7 | ITA459/DEL/2024 | 2018-19 | [A] BHAGWAN KAUSHIK ((E FILED APPEAL))
8 | ITA 1690/DEL/2024 | 2019-20 |[A] SHRI BHAGWAN KAUSHIK ((E-FILED))
9 ITA 784/DEL/2026 2015-16 [A] PRAVEEN SAINI
10 | ITA 1696/DEL/2026 2004-05 [A] NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
11 | ITA 1697/DEL/2026 2005-06 | [A]NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
12 | ITA 1698/DEL/2026 2006-07 [A] NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
13 | ITA1699/DEL/2026 2007-08 - | [A] NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
14 | ITA 1700/DEL/2026 2008-09 [A] NEW OKHLA INDUSTRIAL DEVELOPMENT AUTHORITY
15 | ITA 1717/DEL/2026 2020-21 [AT KRISHI DIESEL FILING STATION
16 | ITA 1718/DEL/2026 2020-21 [A] KRISHI DIESEL FILING STATION
17 | ITA.1719/DEL/2026 2020-21 [A] KRISHI DIESEL FILING STATION
18 | ITA 6918/DEL/2026 2014-15 [ [A] SHOURYA TOWERS PRIVATE LIMITED
19 | ITA'6919/DEL/2026 2020-21" | [A] BHUPINDER SINGH
20 | ITA 6920/DEL/2026 2021-22 {A] NITISH HAVELIA
21 | ITA 6921/DEL/2026 2022-23 [A] NITISH -HAVELIA
22 | ITA 6922/DEL/2026 2023-24 [A] NITISH HAVELIA
23 | ITA6923/DEL/2026 2024-25. | [A] NITISH HAVELIA
24 | ITA 6925/DEL/2026 2018-19 I}%]\/i#léA&giﬁé.é\STER (INDIA) PRIVATE LIMITEDSAKARNI PLASTER (INDIA)
25 | ITA 6926/DEL/2026 2019-20 [D]'SAKARNI PLASTER (INDIA) PRIVATE LIMITED
26 | ITA 6927/DEL/2026 2018-19 [A] PRAVEEN BANSAL
27 | 1TA 6928/DEL/2026- | 2012-2013 |.[A] SURESH RANA
-
Afétant Registran
- 02-Sep-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 01-O ER-2026 (THURSDAY)

Remarks

ITA 2980/DEL/2025 2013-14 - | [A] EXL SERVICES.COM (INDIA) PVT. LTD,

1

2 | ITA 2981/DEL/2025 2014-15 | [A] EXL SERVICES.COM (INDIA) PVT. LTD

3| TTA 1544/DEL/2026 | 2016-2017 | [A] ANITA SETHI

4 | ITA 1722/DEL/2026 2022-23 | [A] IRINDER AHLUWALIA

5 | ITA 3381/DEL/2026 2016-17 | [A] HALLOW SECURITIES PVT LTD

6 | ITA 3382/DEL/2026 2017-18 [ [A] HALLOW SECURITIES PVT LTD

7 [ TTA 692940_%}2026 u012-13 [él_ SMART VALUE PRODUCTS AND SERVICES LIMITED
8 | ITA 6930/DEL/2026 2016-17 | [A] ANITA YADAV

9 | TTA 6931/DEL/2026 2017-18  { [A] ANKIT MALIK

10 | ITA 6932/DEL/2026 2020-21 { [A] HIDESQUARE EXPO LLP

11 | ITA 6934/DEL/2026 2015-16 | [A] SHIVA COMMODITIES

12 | ITA 6935/DEL/2026 | 2020-2021 | [A] GAURAV SINGHAL

13 | ITA 6936/DEL/2026 2017-18 | [A]: DHRUV MANMOHAN SAWHNEY

14 | ITA 6937/DEL/2026 2013-14 | [D] M/S SHREE ENERGY DEVELOPERS PVT. LTD.
15 | ITA 6938/DEL/2026 2016-17 - 1{A] PROSPECT BUILDCON PRIVATE LIMITED

16 | ITA 6939/DEL/2026 2023-24 | [A] HERO ELECTRONIX PRIVATE LIMITED

=

Assis%t 1@7&2:—
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF A BENCH FOR 05-OCTOBER-~2026 (MONDAY)
- Remarks
1 I'TA 2921/DEL/2022 2012-13 [A] ARYAMAN ISPAT PLTD
2 ITA 2922/DEL/2022 2014-15 —L»[A] ARYAMAN ISPAT P.LTD
3 ITA 2923/DEL/2022 L 2015-16" | [A] ARYAMAN ISPAT P.LTD
4 ITA 2924/DEL/2022 2016-17 [A] ARYAMAN ISPAT P.LTD
5 ITA 2925/DELf2022 2017-18 [A] ARYAMAN ISPAT P.LTD
6 ITA 2926/DEL/2022 2018-19 [A] ARYAMAN ISPAT P.LTD
7 ITA 2927/DEL/2022 2019-20 [A}ARYAMAN ISPAT P.LTD
8 ITA 22/DEL/2023 2018-19 L_[E] ARYAMAN ISPAT P.LTD
9 ITA 23/DEL/2023 2016-17. | [D]' ARYAMAN ISPAT P.LTD
10 ITA 24/DEL/2023 2019-20 [D] ARYAMAN ISPAT PLTD
11 CO:129/DEL/2025 2018-19 [A] PUNJAB-NATIONAL BANK
12 | ITA 4995/DEL/2024 | 2018-19 |[D] PUNJAB NATIONAL BANK (E-(FILE))
13 | ITA-803/DEL/2026 2017-18 .-} [A] SOM TRADERS
14 | ITA 1757/DEL/2026 2016-17 [A] VARDHMAN TRADING CO PVT LTD
15 | ITA1758/DEL/2026 2018-19 | [A] VARDHMAN TRADING CO PVT-LTD
16 | ITA 1762/DEL/2026 2020-21 [D] CNB FINWIZ PVT LTD
17 | ITA 1827/DEL/2026 2016-17 [A] DELHIVERY LIMITED
18 | ITA 6940/DEL/2026 2024-25 [A] SUNITA GAMBHIR
19 | ITA 6941/DEL/2026 2022-23 [A] PAWAN MITTAL
20 | ITA 6942/DEL/2026 2019-2020 | [{A] A N S HANDICRAFTS
21 | ITA 6943/DEL/2026 2018-19- | [A]VIVEK JAJODIA
22 | ITA 6944/DEL/2026 2022-23 [A] PAISABAZAAR MARKETING AND CONSULTING PRIVATE LIMITED
23 | ITA'6945/DEL/2026 2023-24 [A} PAISABAZAAR MARKETING AND CONSULTING PRIVATE LIMITED
24 | ITA 6946/DEL/2026 2019-20 [A] DLF HOME DEVELOPERS LIMITED
25 | ITA 6947/DEL{2026 2021-22 [A] DLF HOME DEVELOPERS LIMITED
26 | ITA 6948/DEL/2026 2008-09 | [A] RS RETAIL STORES PVT. LTD.
27 | TTA 6949/DEL12026 2010-11 [A] SUNI"I'A
et
A:sffant Régistrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 06-OCTOBER-2026 (TUESDAY)
. Ap Remarks
1 ITA 84/DEL/2025 2017-18 - | [A] MANO3
2 ITA 4329/DEL/2025 2023-24 [D] LUXURIOUS INLAND DEVELOPERS LLP
3 | ITA6223/DEL/2025 l: 2013-14.. [ [A] OMKAM DEVELOPERS LIMITED
4 ITA 6401/DEL/2025 2017-18 [D] ENN VEE HOLDINGS PVT. LTD.
5 ITA 6508/DEL/2025 2011-12 [D] MEADOW INFRADEVELOPERS PRIVATE LIMITED
6 ITA 6950/DEL/2026 | 2017-2018 | [A] BALJINDER SINGH
7 | ITA 8735/DEL/2025 2019-20. 1 [D]} BMW.INDIA PRIVATE LIMITED
8 ITA 2764/DEL/2026 2019-20 [A] BMW INDIA PRIVATE LIMITED
9 .| . ITA'8886/DEL/2025 2017-18 {I;] UNICOMMERCE ESOLUTIONS LIMITED
10 | ITA 8686/DEL/2025 2017-18 | [D] UNICOMMERCE ESOLUTIONS LIMITED
11 | ITA 1785/DEL/2026 2017-18+ | [A] INDIAN HERBS SPECIALITIES PRIVATE LIMITED
12 | ITA 1806/DEL/2026 2020-21 [A] LAULS PRIVATE LIMITED
13 | ITA 1807/DEL/2026. | 2017-2018 | [A] JAGAN SINGH
14 | ITA 1809/DEL/202-6~#> 2022-23 [A] AARES TELECOM PVT LTD
15 | ITA'6953/DEL/2026 2024-25 | [A] STERLING AGRO INDUSTRIES LIMITED
16 | ITA 6951/DEL/2026 2020-21 [A] STERLING AGRO INDUSTRIES LIMITED
17 | ITA 6952/DEL/2026 2021-22 [A]'STERLING -AGRO INDUSTRIES LIMITED
18 | ITA 6956/DEL/2026 2017-18 [A] INDUS TOWERS LIMITED
19 | ITA 6954/DEL/2026 2020-21 [ [A] HIDESQUARE EXPO LLP
20 | ITA 6955/DEL/2026 2023-24 | [D] LOGIX SOFT TEL PVT. LTD
21 | “ITA 6958/DEL/2026 2019-20. D] MANGO INFRATECH SOLUTIONS LLP
22 | ITA 6957/DEL/2026 2023-24 [D] SHAKTI NATH
23 | ITA 6959/DEL/2026 2018-19 | [D] HALLOW SECURITIES PVT. LTD
24 { ITA 6960/DEL/2026 2019-20 | [D] HALLOW SECURITIES PVT. LTD
25 | ITA 6962/DEL/2026 2022-23 | [D]-HALLOW SECURITIES PVT. LTD.
26 | ITA 6961/DEL/2026 2020-21 [D] HALLOW SECURITIES PVT. LTD
=7y ]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

. VAésessee'kNaymek . ~ Remarks

,,,,,,, o ] ki

1812/DEL/2026 2021-22- | [A] SAN?A EXIM PRIVATE LIMITED

1) ITA

2 | TTA1818/DEL/2026 | 2020-2021 |[A] DEEPAK KHANDELWAL HUF

N

3 | 17A 1826/DEL/2026 201314 -] [A] M/S 3. T FOODS

4 | ITA 1832/DEL/2026 2011-12 | [A] BISHAN SWARUP BHARGAVA

5 | ITA 1833/DEL/2026 2022-23 | [A] GAUTAM CHOPRA

6 | ITA 1837/DEL/2026 2017-18 | [A] NAGESWARA RAO NARAYANAM

7 | ITA 1838/DEL/2026 %2020-21 [A] NAGESWARA RAOC NARAYANAM

8 | ITA 1842/DEL/2026 2014-15 | [A] SHILPA KAPIL DALMIA

9 | ITA 1843/DEL/2026 2015-16 . | [A] SHILPA KAPIL DALMIA

10 | ITA 3327/DEL/2026 2013-14 | [A] FERRO PLAST LIMITED

11 | ITA 3328/DEL/2026 2014-15 | [A] FERRO PLAST LIMITED

12 | ITA 6963/DEL/2026 2026-27 | [A] USHAKIRAN

13 | ITA 6964/DEL/2026 2026-27 .| [A] USHAKIRAN

14 | ITA 6565/DEL/2026 2020-21 | [A] NORTHERN AROMATICS PVT LTD

2024-25 | [A] NOkTHERN AROMATICS PVT LTD

151 ITA 6966/DEL/2026 |

16 | ITA 6967/DEL/2026 | 2021-2022 | [A] GIRISH MALHOTRA

17 | ITA 6968/DEL/2026 2025-26 {-[A] A2Z FOUNDATION

18 [ ITA 6969/DEL/2026 2015-16 | [D] ARJAN IMPEX PRIVATE LIMITED

19- | ITA 6970/DEL/2026 2016-17 - }{A] LOMBARD PORTFOLIO PRIVATE LIMITED

20 | ITA 6971/DEL/2026 2013-14 | [A] MORAL ALLOYS PRIVATE LIMITED

21 | ITA 6972/DEL/2026 2014-15 | [A] MORAL ALLOYS PRIVATE LIMITED

22 | ITA 6973/DEL/2026 2015-16 | [A] MORAL ALLOYS PRIVATE LIMITED

—

j 'tant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF A BENCH FOR 08-OCTOBER-2026 (THURSDAY)
Appgal ber’ 1 ea _ - AssesseeN m . Remarks
1 ITA 1849/DEL/2026. | 2014-2015 | [A] ALANKIT IMAGINATIONS LIMITED
2 ITA 1850/DEL./2026 2015-2016 | [A] ALANKIT IMAGINATIONS LIMITED
3 ITA 1851/DEL/2026 | 2016-2017 |.[A] ALANKIT IMAGINATIONS LIMITED
4 ITA 1852/DEL/2026 2017-2018 | [A] ALANKIT IMAGINATIONS LIMITED
5 ITA 1853/DEL/2026 | 2018-2019 k [A}- ALANKIT IMAGINATIONS LIMITED
6 ITA 1854/DEL/2026 2013-2014 | [A] ALANKIT ASSOCIATES PRIVATE LIMITED
7 ITA 1855/DEL/2026 2014-2015" | [A] ALANKIT-ASSOCIATES PRIVATE LIMITED
8 ITA 1856/DEL/2026 | 2017-2018 | [A] ALANKIT ASSOCIATES PRIVATE LIMITED
9 ITA 6974/DEL/2026 2022-23 [A] INSAAF MANCH
10 | ITA 6975/DEL/2026 2027-28 [A] INSAAF MANCH
11 | ITA 6976/DEL/2026 2015-16 [A] KUSUM KHURANA
12 | ITA 6977/DEL/2026 2022-23 [A] GOODHEALTH INDUSTRIES PRIVATE LIMITED
13 | ITA 6978/DEL/2026 2015-16 [A] ARTI
14 | ITA 6979/DEL/2026 2018-19 ééégggg\rlﬁ;ls%gg?s SYSTEM LIMITED (EARLIER KNOW AS SADHNA
15 | ITA 6980/DEL/2026 2012-13 [A] SANDEEP-GUPTA
16 | ITA 6981/DEL/2026 2018-19 [A] SANDEEP GUPTA
17 | ITA6982/DEL/2026 2019-20 [D] OXYGEN BUSINESS PARK PRIVATE LIMITED
18 | ITA 6983/DEL/2026 2024-25 [A] ALL INDIA FORM OF MSME
19| ITA 6984/DEL/2026 2024-25 [A].ALL INDIA FORUM OF MSME
Assisfant Registran
02-Sep-2026]




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 14-SEPTEMBER-2026 (MONDAY)

Sri Appeal Number | Assmt. Year Assessee Name N #F_lt_a_n‘\aiks,
1| ma 7927/DEL/2025 | 2012-13 | [D] INDUS TOWER LIMITED (¢ FiiF:

2 | ITA8793/DEL/2025 | 2014-15 |[A] INDUS TOWERS L. (E. FILE)

3 | ITA8794/DEL/2025 | 2016-17 |[A]INDUS TOWERS LTD. (E. FILE)

4 | ITA8795/DEL/2025 | 2017-18 | [A] INDUS TOWERS LTD. (E. FILE)

5 | ITA8901/DEL/2025 | 2013-14 | [A] INDUS TOWERS LTD. (E. FILE)

6 | ITA9074/DEL/2025 | 2013-14 |[D] INDUS TOWER LIMITED (E. FILING)

7 | ITA9075/DEL/2025 | 2014-15 |[D} INDUS TOWER LIMITED (E. FILING)

8 | ITA9076/DEL/2025 | 2016-17 |[D] INDUS TOWER LIMITED (E. FILING)

9 | ITTA9077/DEL/2025 | 2017-18 |[D] INDUS TOWERS LIMITED (E. FILING)

10 | TTA9191/DEL/2025 | 201819 |[D] MANEESH MEHTA (E. FILING)

11 | ITA9192/DEL/2025 | 2017-18 | [D] MANEESH MEHTA (E. FILING)

12 | ITA9193/DEL/2025 | 2016-17 | [D] MANESSH MEHTA (F. FILING)

13 | CO 130/DEL/2026 2017-18 | [A] MANEESH MEHTA o o -

14 | €O 131/DEL/2026 2018-19 | [A] MANEESH MEHTA I

15 | ITA6707/DEL/2025 | 2012-13 | [A] RAJAT ALLOYS PVT, LTD. (E.FILING) |
16 | ITA9206/DEL/2025 | 2016-17 | [A] RAM PRAKASH AGRAWAL (E. FILING)

17 | ITA1968/DEL/2026 | 2011-12 |[A] POONAM JAIN

18 | ITA 1976/DEL/2026 | 2018-19 | [A] YAMIN KHAN

10 | I7A 1983/DEL202%6 | 2011-12 J[:E]N GEETIKA JAIN LEGAL REPRESENTATIVE OF LATE SHRI SURENDRA KUMAR -
20 | ITA 1984/DEL/2026 | 2011-12 |[A] GEETIKA JAIN o
21| ITA 1985/DEL2026 | 2011-12 J[AA}}\, GEETIKA JAIN LEGAL REPRESENTATIVE OF LATE SHRI SURENDRA KUMAR |
22 | ITA1986/DEL/2026 | 2013-14 |[A] GEETIKA JAIN ‘_
23 | ITA 1987/DEL/2026 |  2013-14 J[:Ik GEETIKA JAIN LEGAL REPRESENTATIVE OF LATE SHRI SURENDRA KUMAR

24 | TTA1988/0EL/2026 | 2013-14 JE:E\I GEETIKA JAIN LEGAL REPRESENTATIVE OF LATE SHRT SURENDRA KUMAR S
25 | ITA 1989/DEL/2026 |  2014-15 J[/SJN GEETIKA JAIN LEGAL REPRESENTATIVE OF LATE SHRI SURENDRA KUMAR 1
26 | ITA 1990/DEL/2026 | 2014-15 | [A] GEETIKA JAIN N
27 | ITA 1991/DEL/2026 | 2014-15 JEGJN GEETIKA JAIN LEGAL REPRESENTATIVE OF LATE SHRI SURENDRA KUMAR o

|

28 | ITA 1999/DEL/2026 | 2016-17 |[A] BULAND CONSTRUCTION (E. FILE}

29 | ITA2000/DEL/2026 | 2017-18 | [A] BULAND CONSTRUCTION (E. FILE)

stant Reglstraﬁt—a
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 15-SEPTEMBER-2026 (TUESDAY)

Sri Appeal Number | Assmt. Year Assessee Name o Elemarks
1 ITA 2824/DEL/2025 2019-20 [A} BSC PAINTS>PW LTD.
2 ITA 2825/DEL/2025 2020-21 [A] BSC PAINTS PVT LTD
3 ITA 4696/DEL/2025 2019-20 [A] PH INFRATECH (E. FILING})
4 ITA 6576/DEL/2025 2016-17 [D] NARAYAN DASS KHANDELWAL (E. FILING)
5 CO 38/DEL/2026 2016-17 [A] NARAYAN DASS KHANDELWAL
6 ITA 23/DEL/2026 2019-20 [D] M/S PUNDRIKAKSH DEVELOPERS PVT, LTD. (E. FILING)
7 ITA 26/DEL/2026 2020-21 [A] ANITA AGGARWAL
8 ITA 35/DEL/2026 2020-21 [D] M/S REHMAT AUTO PRIVATE LIMITED (E. FILING)
9 ITA 36/DEL/2026 2020-21 [D] RAVI KISHORE ENTERPRISES PRIVATE LIMITED (E. FILING)
10 CO 33/DEL/2026 2020-21 [A] RAVI KISHORE ENTERPRISES PRIVATE LIMITED (E. FILING)
11 ITA 46/DEL/2026 2017-18 [A] ELEGANT GEMS PRIVATE LIMITED (£, FILING}
12 ITA 2170/DEL/2026 2017-18 [D] GUARDIAN INTERNA%;Z)RJAL PVT LTD (E"FILF;V I
13 ITA 2171/DEL/2026 2017-18 [A] VIKAS BANSAL (E.FILE) B
14 | ITA 2178/DEL/2026 2012-13 [A] R K SINGHAL & COMPANY PRIVATE LIMITED
15 | ITA 2227/DEL/2026 2013-14 [O] ANSAL HOUSING LIMITED (E. FILE)
16 CO 153/DEL/2026 2013-14 [A] ANSAL HOUSING LIMITED (E. FILE)
17 | ITA 2228/DEL/2026 2022-23 [A] JAIGOPAL SAINI (E. FILE)
18 | ITA 5055/DEL/2G26 - [A] MANASA-ART WITHOUT FORNTIERS
19 CO 237/DEL/2026 2018-19 [A] BHARAT BHUSHAN GULATI
20 | ITA 6654/DEL/2025 2018-19 [D] BHARAT BHUSHAN GULATI (E. FILING)
21 ITA 174/DEL/2026 2018-19 [A] MOHIT GROVER (E.FILE)
22 ITA 180/DEL/2026 2013-14 [A] VIRENDRA JAIN
23 ITA 181/DEL/2026 2017-18 [A] VIRENDRA JAIN
24 ITA 182/DEL/2026 2021-22 [A] VIRENDRA JAIN '
25 ITA 176/DEL/2026 2020-21 [A] SHYAM BUILDP;(; wTUD EFE o
26 ITA 175/DEL/2026 2015-16 {A] SHYAM BUILDPRO PVT LTD (E.FILE}
27 | ITA 2373/DEL/2026 2020-21 [D] SHYAM BUILDPRO PRIVATE LIMITED
28 ITA 2374/DEL/2026 2021-22 [D] SHYAM BUILDPRO PRIVATE LIMITED
29 ITA 2492/DEL/2025 2014-15 [D] ASTHETIC TOWNSHIP DEVELOPERS PRIVATE LIMITED (E. FILE)
30 | ITA 2187/DEL/2026 2026-27 [A] INTERNET SERVICE PRIVIDER ASSOCIATION OF INDIA 1
31 ITA 5385/DEL/2026 2026-27 [A] API GURGAON (E.FILE)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 16-SEPTEMBER-2026 (WEDNESDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 CO 168/DEL/2026 2018-19 | [A] PARAGON INDUSTRIES LIMITED
2 CO 169/DEL/2026 2019-20 | [A] PARAGON INDUSTRIES LIMITED
3 CO 170/DEL/2026 2021-22 [A] PARAGON INDUSTRIES LIMITED
4 CO 171/DEL/2026 2022-23 [A] PARAGON INDUSTRIES LIMITED
5 CO 172/DEL/2026 2023-24 [A] PARAGON INDUSTRIES LIMITED
6 ITA 2240/DEL/2026 2018-19 [D] PARAGON INDUSTRIES LIMITED
7 ITA 2241/DEL/2026 2019-20 [D] PARAGON INDUSTEI\ES LIMITEE .
8 | ITA 2242/DEL/2026 2021-22 | [D] PARAGON INDUSTRIES LIMITED
9 ITA 2243/DEL/2026 2022-23 [D] PARAGON INDUSTRIES LIMITED
10 | ITA 2244/DEL/2026 2023-24 {D] PARAGON INDUSTRIES LIMITED
11 | ITA 4578/DEL/2025 2017-18 [D] I0C SHARES TRUST (E. FILING})
12 ITA 5464/DEL/2025 2018-19 [A] IOC SHARES TRUST
13 | ITA 7886/DEL/2025 2018-19 | [D] IOC SHARES TRUST
14 | ITA 6560/DEL/2025 2013-14 | [A] FUSSY FINANCIAL SERVICES PVT LTD
15 ITA 6647/DEL/2025 2010-11 [A] M/S HERO MOTOCORP LTD (E. FILING)
16 ITA 8502/DEL/2025 2010-11 {D] HERO MOTOCORP LIMITED (E. FILING)
17 ITA 2026/DEL/2026 2017-18 [A] NATIONAL HOUSING BANK
18 ITA 2034/DEL/2026 2017-18 [DTC;/\AY;{R"F-F:\;PLIV/\N_C[;} I!:/!H:FD S - o
19 | ITA 2037/DEL/2026 2017-18 {D] NEERAJ JAIN -
20 | ITA 5263/DEL/2026 2017-18 [A] NARANG ENTERPRISES
21 ITA 5265/DEL/2026 2012-13 [A] SUNITA TYAGI
22 ITA 5266/DEL/2026 2017-18 [Al RAM NATH GUPTA
23 | ITA 5267/DEL/2026 2021-22 [A] RAM NATH GUPTA
24 | ITA 5268/DEL/2026 2022-23 {A] DAENYX INTERNATIONAL PRIVATE LIMITED
25 | ITA 5269/DEL/2026 2022-23 | [A] PRASHANT HARIT |
26 | ITA 5272/DEL[2026 2017-18 [A] AVN OVERSEAS PVT LTD
27 ITA 5276/DEL/2026 2012-13 [D] GOLDEN LAND DEVELOPERS LIMITED
28 ITA 5277/DEL/2026 2017-18 [A] KUSUMA DEVI
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 17-SEPTEMBER-2026 (THURSDAY)

sr

Appeal Number

Assmt. Year

Assessee Name

[A] PARAS MAL LODHA (E- ( FILE))

Remarks

1 | ITA 799/DEL/2024 2014-15 B
2 | ITA 800/DEL/2024 2015-16 | [A] PARAS MAL LODHA (E- ( FILE))

3 | ITA 801/DEL/2024 2016-17 | [A] PARAS MAL LODHI (E- { FILE)) )
4 | ITA802/DEL/2024 2017-18 | [A] PARAS MAL LODHA (E- ( FILE))

5 | ITA 875/DEL/2024 2013-14 | [D] PARAS MAL LODHA (E FILING)

6 | ITA876/DEL/2024 2017-18 | [D] PARAS MAL LODHA (E FILING)

7 | TTA4494/DEL/2025 | 2014-15 | [A] LEGEND POWER PVT LTD.

8 | ITA4495/DEL/2025 | 2015-16 | [A] LEGEND POWER PVT LTD

9 | ITAS144/DEL/2025 | 2017-18 | [D] ASHISH KUMAR

10 | ITA6585/DEL/2025 | 2019-20 | [A] TATA STEEL LIMITED

11 | ITA6671/DEL/2025 | 2020-21 |[A] SURENDER SONI (E.FILING) B
12 | ITA6929/DEL/2025 | 2008-09 | [A] VIDHI AGRAWAL (E.FILING)

13 | ITA 177/DEL/2026 2012-13 | [A] VIVEK ACHARYA (£ FILE}

14 | ITA 196/DEL/2026 | AAECP9531C | [D] PALLAVI ADVERTISING PVT LTD (F.FILE)

15 | ITA2024/DEL/2026 | 2014-15 | [A] SURINDER KAUR

16 | ITA5282/DEL/2026 | 2015-16 | [D] PALLAVI SALUJA

17 | ITA5286/DEL/2026 | 2019-20 |[A] TARSEM SIKAND

18 | ITA5287/DEL/2026 | 2015-16 |[D] AMRITA SALUJA

19 | ITA5291/DEL/2026 | 2022-23 | [D] KAWAL KUMAR PUNYANI

20 | CO 304/DEL/2026 2022-23 | [A] KAWAL KUMAR PUNYANI, DELHI

21 | ITAS5292/DEL/2026 | 2012-13 |{[A] SHIV SHANKAR SINGH

22 | ITA5293/DEL/2026 | 2009-10 | [D] DLF EMPORIO LIMITED A
23 | ITA5295/DEL/2026 | 2018-19 |[A] ISR EXPORTS PRIVATE LIMITED

24 | ITA5297/DEL/2026 | 2020-21 | [D] HAWK CAPITAL PRIVATE LIMITED o N
25 | ITA5298/DEL/2026 | 2015-16 |[A]S. K. moustRES I )
26 | ITA5299/DEL/2026 | 2018-19 |[A] VOUCHER ACTIVATION SERVICES INDIA PRIVATE LIMITED

27 | ITA2139/DEL/2026 | 2021-22 |[D] ENERO EXPORTS PVT LTD (E.FILE)

28 | ITA2539/DEL/2026 | 2021-22 | [A] ENERO EXPORTS PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 21-SEPTEMBER-2026 (MONDAY)

Sri Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 6674/DEL/2025 2021-22 [A] SAMIDH SHARMA
2 ITA 6832/DEL/2025 2017-18 [A] KARVY INNOTECH LIMITED (E. FILING)
3 ITA 6833/DEL/2025 2018-19 [A] KARVY INNOTECH LIMITED (E. FILING)
4 ITA 6955/DEL/2025 2017-18 [D] KARVY INNOTECH LIMITED (E.FILING)
5 | ITA 6956/DEL/2025 2021-22 | [D] KARVY INNOTECH LIMITED {E.FILING)
6 ITA 6957/DEL/2025 2021-22 [D] KARVY INNOTECH LIMITED {E.FILING)
7 ITA 49/DEL/2026 2019-20 [D] M/S GREEN BYTE WEB PVT, LTD (£, FiLiNé‘}. -
8 ITA 53/DEL/2026 2019-20 [A] NITIKA KOHLI
9 ITA 54/DEL/2026 2019-20 [A] KIMTI LAL KOHLI
10 ITA 55/DEL/2026 2019-20 [A] SANEEV KOHLI
11 | ITA 5300/DEL/2026 2019-20 | [A] VIKAS GUPTA
12 | TITA 5302/DEL/2026 2014-2015 | [A] ANKIT AGARWAL (LEGAL HEIR OF LATE SHRI SHANTI KUMAR AGARWAL)
13 ITA 5303/DEL/2026 2015-2016 | [A] ANKIT AGARWAL (LEGAL HEIR OF LATE SHRI SHANTI KUMAR AGARWAL)
14 | ITA 5304/DEL/2026 2017-2018 | [A] ANKIT AGARWAL (LEGAL HEIR OF LATE SHRI SHANTI KUMAR AGARWAL)
15 ITA 5305/DEL/2026 2018-2019 | [A] ANKIT AGARWAL (LEGAL HEIR OF LATE SHRI SHANTI KUMAR AGARWAL) a
16 ITA 5310/DEL/2026 2022-23 {A] DELHI PUBLIC SCHOOL GHAZIABAD SOCIETY B
17 | ITA 5312/DEL/2026 2018-19 [A] DAFFODIL BUILDING INDUSTRIES
18 ITA 5313/DEL/2026 2018-19 [A] DAFFODIL BUILDING INDUSTRIES i
19 ITA 5314/DEL/2026 2022-23 [A] JAHARVIR POLYMERS PRIVATE LIMITED
20 ITA 5315/DEL/2026 2021-22 [A] JAHARVIR POLYMERS PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 22-SEPTEMBER-2026 (TUESDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks

1 CO 179/DEL/2026 2012-13 | [A] TUSHAR GUPTA

2 CO 257/DEL/2026 2017-18 [A] SANDHU CONTRACTORS PRIVATE LIMITED

3 ITA 1102/DEL/2023 2017-18 [A] VE COMMERCIAL VEHICLES LTD

4 ITA 225/DEL/2025 2017-18 [A] SANDEEP RAMNIKAL BOKADIA

5 ITA 96/DEL/2026 2018-19 | [A] CHOUDHARY TRADERS /£, F[LING:

6 ITA 97/DEL/2026 2018-19 [A] CHOUDHARY TRADERS (t.

7 ITA 98/DEL/2026 2018-19 [A] CHOUDHARY TRADERS (£. FILING)

[D] PUREWAYS INFRA PVT. LTD. (EARLIER KNOWN AS GROWEVER INFRA PVT.

8 ITA 113/DEL/2026 2019-20 LTD.) (E.FILING)

{D] PUREWAYS INFRA PVT. LTD. (EARLIER KNOWN AS GROWEVER INFRA PVT.

9 ITA 114/DEL/2026 2020-21 LTD.) (E.FILING)

10 ITA 117/DEL/2026 2019-20 {D] AMIT PASRICHA (E.FILING)

11 ITA 118/DEL/2026 2016-17 | [D] RAYBAN FOODS PVT. LTD. {E.FILING})

12 | 1ITA 1917/DEL/2026 2012-13 [D] TUSHAR GUPTA

13 | ITA 1921/DEL/2026 2014-15 [A] GOVERDHAN VERMA PUNIAB JEWELLERS PRIVATE LIMITEDD

14 | ITA 1979/DEL/2026 2017 {D] SANDHU CONTRACTORS PRIVATE LIMITED

15 | ITA 1980/DEL/2026 2014-15 [A] ARAVI VENTURES PRIVATE LIMITED

16 | TITA 5316/DEL/2026 2018-19 [A] GAUTAM SOLAR PRIVATE LIMITED

17 | ITA 5325/DEL/2026 2021-22 [D] HAWK CAPITAL PRIVATE LIMITED

18 | ITA 5326/DEL/2026 2022-23 [D] HAWK CAPITAL PRIVATE LIMITED

RN ST

19 | ITA 5327/DEL/2026 2023-24 [D] HAWK CAPITAL PRIVATE LIMITED

20 | ITA 5329/DEL/2026 2018-19 [A] SHAKIL. AHAMAD

21 | ITA 5330/DEL/2026 2018-19 [A] SHAKIL AHAMAD

22 1 ITA 5332/DEL/2026 2018-19 [A] DENTAL COUNCIL OF INDIA

23 | ITA 5338/DEL/2026 2020-21 [A] OIL INDUSTRY DEVELOPMENT BOARD

24 | ITA 5339/DEL/2026 2023-24 {D] M/S HAVELLS INDIA LIMITED

25 | ITA 5340/DEL/2026 2019-20 [D] AMAR SINGH S/0O HAR NARAYAN (THROUGH- LEGAL HEIR)

26 | ITA 5398/DEL/2026 - [A] FEDERATION OF INDIAN PETROLEUM INDUSTRY (FIPT)

27 | ITA 5399/DEL/2026 - [A] FEDERATION OF INDIAN PETROLEUM INDUSTRY (FIPI)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 23-SEPTEMBER-2026 (WEDNESDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 CO 174/DEL/2026 2016-17 [A] KETEKI MOBILE TRADING PRIVATE LIMITED
2 CO 236/DEL/2026 2020-21 [A] KRISHAN KUMAR GARG ‘
3 | ITA 7632/DEL/2025 2014-15 | [A] KAMAL PRAKASH GUPTA (E~(FILE))
4 ITA 123/DEL/2026 2026-27 [A] REAL SCHOLAR SOCIETY (R S S) (E.FILING)
5 ITA 124/DEL/2026 2026-27 | [A] REAL SCHOLAR SOCIETY (R S S) {E.FILING)
6 ITA 125/DEL/2026 2020-21 | [D] KRISHAN KUMAR GARG (E.FILING)
7 ITA 126/DEL/2026 2016-17 {D] KETEKI MOBILE TRADING PRIVATE LIMITED (E.FILING)
8 ITA 151/DEL/2026 2018-19 [A] PANACEA BIOTEC LTD (E.FILE)
9 ITA 1920/DEL/2026 2017-18 [A] RAM KUMAR PARVEEN KUMAR
10 | ITA 5147/DEL/2026 2021-22 [A] EKTHA JAIN (E-~(FILE} (C/F))
11 | ITA 5148/DEL/2026 2022-23 | [A] EKTHA JAIN (E-(FILE) (C
12 | ITA5341/DEL/2026 2023-24 [A] EKTHA JAIN N
13 ITA 5345/DEL/2026 2014-15 {A] DISCOVERI MEDIA GROUP
14 ITA 5347/DEL/2026 2022-23 [D] MONTAGE GLOBAL PVT, LIMITED "
15 | ITA 5348/DEL/2026 2017-18 [A] PANACEA BIOTECH LTD. F
16 | ITA 5349/DEL/2026 2020-21 [A] PANACEA BIOTECH LTD
17 | ITA 5350/DEL/2026 2021-22 [A] PANACEA BIOTECH LTD.
18 | ITA 5351/DEL/2026 202223 V[;\I]NADK/:gkI\IIBHARTIYA SHREE VEKUNTHNATH SEWA DHARMARTH TRUST
19 ITA 5352/DEL/2026 2023-24 [A] SANTOSH KUMAR
20 ITA 5353/DEL/2026 2017-18 [A] JEWELLERS INDIA
21 ITA 5354/DEL/2026 2014-15 [A] WORLDFA EXPORTS PVT LTD
22 ITA 5135/DEL/2026 2014-15 [A] BEST BULL STOCK TRADING PRIVATE LIMITED (E FiLE}
23 | ITA 5136/DEL/2026 2015-16 [A} BEST BULL STOCK TRADING P&IVA;"ELI&I"{';& ‘{E,i o -
24 | ITA 5137/DEL/2026 2016-17 [A] BEST BULL STOCk TRADING PRNATE LIMITED {&.FllLE; V
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 24-SEPTEMBER-2026 (THURSDAY)

Sri Appeal Number | Assmt. Year Assessee Name Remarks

1 CO 124/DEL/2026 2018-19 | [A] VORTEX SYSTEM PVT. LTD.

2 ITA 4201/DEL/2024 2017-18 [A] DEEPAK VERMA (£ FILING)

3 ITA 2823/DEL/2025 2013-14 [A] CPR CAPITAL SERVICES LTD

4 ITA 6668/DEL/2025 2009-10 [A] ROHIT GARG (£.FILING)

5 ITA 6703/DEL/2025 2022-23 [A] MAYANK JAIN (£, FILING}

6 ITA 6805/DEL/2025 2017-18 [D] WEST HARYANA HIGHWAYS PROJECTS PVT LTD {E.FILING)

7 ITA 6932/DEL/2025 2019-20 [A] VIVAAN DESH NIRMAN PRIVATE LIMITED {£.FILING)

8 ITA 6933/DEL/2025 2019-20 [D] SUNVO TECHNOLOGIES PRIVATE LIMITED (E.FILING)

9 ITA 63/DEL/2026 2022-2023 | [A] SUNIL KUMAR (E. FILING)

10 ITA 70/DEL/2026 2017-18 [D] LUBETEC INDIA PVT LTD (E. FILING)

11 ITA 71/DEL/2026 2018-19 | [D] VORTEX SYSTEM PVT. LTD. {E. FILING}

12 | ITA 5355/DEL/2026 2018-19 [A] GAURSONS HI-TECH INFRASTRUCTURE PRIVATE LIMITED

13 | ITA 5360/DEL/2026 2015-2016 | [A] ANIL KUMAR BANSAL

14 | ITA 5361/DEL/2026 2018-2019 | [A] ANIL KUMAR BANSAL

15 | ITA 5362/DEL/2026 2022-23 [D] IMS BUIDTECH PRIVATE LIMITED

16 | ITA 5363/DEL/2026 2023-24 [D] MOMENTS DIGITAL MEDIA PRIVATE LIMIITED

17 | ITA 5364/DEL/2026 2018-19 [D] CHUNMUN STORES PVTITD

18 | ITA 5365/DEL/2026 2017-18 [A] VIKAS KAUSHIK

19 | ITA 5366/DEL/2026 2016-17 [D] MONEYPALM BROKERS PRIVATE LIMITED

20 | ITA 5368/DEL/2026 2022-23 {A] RAIS AHMAD
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 28-SEPTEMBER-2026 (MONDAY)

srl Appeal Number | Assmt. Year Assessee Name Remarks

1 ITA 8510/DEL/2025 2017-18 [A] ONGC VIDESH LIMITED (FOB)

2 ITA 9126/DEL/2025 2017-18 [D] ONGC VIDESH LIMITED

3 CO 81/DEL/2026 2016 [A] SANJAY AGGARWAL ({E/H)) 3
4 CO 111/DEL/2026 2001-02 | [A] PANKAJ BUILDWELL LTD.

5 CO 112/DEL/2026 2002-03 [A] PANKA) BUILDWELL LTD.

6 CO 113/DEL/2026 2003-04 [A] PANKAJ BUILDWELL LTD _ 1 “

7 CO 114/DEL/2026 2004-05 [A] PANKA) BUILDWELL L{)“""““ - -

8 CO 115/DEL/2026 2006-07 [A] PANKAJ BUILDWELL LTD

9 ITA 3781/DELJ2023 2020-21 {A] HINDUSTAN POWERPRGIECTS PRIVATE LIMITED (E FILING)

10 ITA 1969/DEL/2024 2012-2013 ) [A] GRID INDIA POWER CABLES PRIVATE LIMITED (E FILING)

11 ITA 2787/DEL/2024 2013-14 [D] THE GRID INDIA POWER CABLES PVT. LTD. (E FILING)

12 ITA 423/DEL/2025 2014-15 [A] CHOPRA FILLING STATION

13 ITA 2810/DEL/2025 2012-13 [A] RAIBIR SINGH 7
14 ITA 3104/DEL/2025 2013-14 [A] RAJBIR SINGH

15 | ITA 4692/DEL/2025 2015-16 [A] RAM BHAGWAN (E. FILING)

16 ITA 6692/DEL/2025 2018-19 [A] CHARVI EXPORTS (E.FILING)

17 | ITA 6790/DEL/2025 2022-23 [D] VIPIN SHARMA B

18 ITA 6839/DFEL/2025 2016 [D] SANJAY AGGARWAL (f‘jv& - - -

19 ITA 6845/DEL/2025 2017-.178" (D] _KHAT\ID‘EZWAAL\CHA:NCOMPAEY“(E fl(t - o

20 ITA 6869/DEL/2025 2021-22 [A] AASHIRWAD OIL & AGRO INDUSTRIES

21 ITA 6872/DEL/2025 2019-20 [A] PRAMOD KUMAR GUPTA

22 ITA 6873/DEL/2025 2021-22 [A] PRAMOD KUMAR GUPTA |
23 ITA 88/DEL/2026 2017-18 [A] BIR ENGINEERING SOLUTIONS PRIVATE LIMITED

24 ITA 91/DEL/2026 2018-19 [A] SHRI SURENDER PAL

25 ITA 157/DEL/2026 20007-08 | [A] M/S PANKA) BUILDWELL LTD

26 ITA 3155/DEL/2026 2003-04 [D] M/S PANKAJ BUILDWELL LTD

27 | 1ITA 3156/DEL/2026 2004-05 (D] M/S PANKAJ BUILDWELL LTD

28 ITA 3157/DEL/2026 2006-07 [D] M/S PANKAJ BUILDWELL LTD -
29 ITA 3394/DEL/2026 2001-02 [D] M/S PANKAJ BUILDWELL LTD, \[
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 29-SEPTEMBER-2026 (TUESDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 349/DEL/2025 2017-18 [A] BUDDLEIA TRADERS PRIVATE LIMITED (E. FILING)
2 ITA 4412/DEL/2025 2017-18 [A] SEETU KOHLI CONCEPTS PVT LTD (E.FILING)
3 ITA 4582/DEL/2025 2018-19 [D] AMBASHAKTI UDYOG LIMITED (E. FILING)
4 ITA 6961/DEL/2025 2018 [D] GAUTAM SOLAR PVT. LTD. {E FILE)
5 | ITA 6963/DEL/2025 2017-18 [ [A] SALONI BHATIA (E FILE}
6 ITA 6964/DEL/2025 2018-19 [A] SALONI BHATIA (£ FILE) N
7 ITA 6970/DEL/2025 2012-13 {D] THE DOON HOUSING PRIVATE LIMITED (E.FILING)
8 ITA 6971/DEL/2025 2014-15 [A] M/S VIJAY KUMAR JHINDAL HUF (£ FILING)
9 ITA 6972/DEL/2025 2015-16 [A] M/S VIIAY KUMAR JHINDAL HUF {E.FILING)
10 ITA 6976/DEL/2025 2021-22 [D] JAGS PROMOTERS PRIVATE LIMITED (E.FILING)
1 ITA 6977/DEL/2025 2017-18 {A] CARE INDIA SOLUTIONS FOR SUSTAINABLE DEVELOPMENT (E.FILING})
12 | ITA 6978/DEL/2025 2018-19 [A] CARE INDIA SOLUTIONS FOR SUSTAINABLE DEVELOPMENT (E.FILING)
13 ITA 6979/DEL/2025 2019-20 [D] MSC DEVELOPERS PRIVATE LIMITED (E.FILING)
14 ITA 6980/DEL/2025 2016-17 ([[:Af]:{::l]?fijGI-)iAKTI REAL ESTATE INFRASTRUCTURE AND DEVELOPERS LIMITED 1
15 ITA 39/DEL/2026 2018-19 [D] SLEECT FABRICS PRIVATE LIMITED (E. FILING)
16 ITA 200/DEL/2026 2021-22 [A] RAJ SHYAMA CONSTRUCTIONS PRIVATE LIMITED (E.FILE)
17 ITA 201/DEL/2026 2022-23 [A] RAJ SHYAMA CONSTRUCTIONS PRIVATE LIMITED (£ .FILEY V
18 ITA 202/DEL/2026 2014-15 [D] SHIBA SUD SHAW (£
19 ITA 203/DEL/2026 2017-18 [A] VIRENDER PAL'SINGH (E.FiLE])
20 ITA 1908/DEL/2026 2021-22 [A] JAI PRAKASH SINGHAL (E FILE)
B
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 30-SEPTEMBER-2026 (WEDNESDAY)

Appeal Number

Assmt. Year

Assessee Name

ITA 361/DEL/2025

2019-20

Remarks

(D] CHHABILDAS INVESTMENT PRIVATE LIMITED

2 | ITA 1961/DEL/2023 2011-12 | [D] PRATEEK MADHAN

3 | ITA6572/DEL/2025 | 2013-14 | [D] M/S BALAJI MOBITECH PVT LTD (E. FILING)

4 | ITA6590/DEL/2025 | 2021-22 |[A] PUNJAB NATIONAL BANK

5 | ITA 6950/DEL/2025 2012-13 | [A] SUDHIR KUMAR KHEMKA

6 | ITA1939/DEL/2020 | 2011-12 |[A] EASTERN AND WESTERN DRESSES TRADING PRIVATE LIMITED {E/H) |
7 | ITA2891/DEL/2025 | 2016-17 |[D] ASHISH MADAN (E FILE)

8 | ITA2892/DEL/2025 | 2017-18 |[D] ASHISH MADAN (E FILE)

9 | ITA2893/DEL/2025 | 2018-19 |[D] ASHISH MADAN (E FILE)

10 | ITA 6599/DEL/2025 2021-22 | [A] ASHRAF HUSSAIN

11 | ITA 6629/DEL/2025 2017-18 | [D] YASHITA(INDIA) PRIVATE LIMITED gmw R -
12 | TTA 6791/DEL/2025 2017-18 | [A] ARCONIC OF INDIA PRIVATE LIMITED

13 | ITA6813/DEL/2025 | 2013-14 | [A] AMIT KUMAR AGGARWAL B ‘

14 | ITA 6852/DEL/2025 2022-23 | [A] AK S ENTERPRISES (E. FILE)

15 | TTA9103/DEL/2025 | 2019-20 | [A] SHYAM SPECTRA PRIVATE LIMITED

16 | ITA 9140/DEL/2025 2015-16 | [A] KISNA TRADERS PRIVATE LIMITED

17 | ITA1901/DEL/2026 | 2024-25 |[A] VIHAR TRUST (E.FILE)

18 | ITA 1933/DEL/2026 202-26 | [A] TIRCOLOUR EDUCTION FOUNDATION

19 | ITA 1948/DEL/2026 | 2025-26 | [A] TRICOLUR EDUCATION FOUNDATION o

Assistant Iié'glsfraﬁ"
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

— -
CAUSE LIST OF B BENCH FOR 01-OCTOBER-2026 (THURSDAY)
Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 6618/DEL/2025 2022-23 [D] ANIL KUMAR (E. FILING)
2 ITA 368/DEL/2021 2012-13 [A] PURUS BUILDERS PRIVATE LIMITED (RECALLED MATTER)
3 ITA 6615/DEL/2025 2018-19 [D] M/S.NIKITA INDUSTRIES PRIVATE LIMITED (E. FILING)
4 ITA 6621/DEL/2025 2016-17 [A] PAWAN KUMAR (E. FILING) o
5 ITA 6644/DEL/2025 2019-20 [A] SH. AYUSH GARG
6 ITA 6645/DEL/2025 2020-21 [A] SH. AYUSH GARG -
7 | ITA 6730/DEL/2025 2018-19 | [A] GEOTECH HOMZ PRIVATE LiMITED’me - N
8 ITA 6853/DEL/2025 2018-19 [D] NIKITA INDUSTRIES PRIVATE LIMITED (E. FILE)
9 ITA 6854/DEL/2025 2018-19 [D] SANTUR BUILDERS PRIVATE LIMITED (E. FILE)
10 | 1ITA 9087/DEL/2025 2018-19 [A] RAJSHILA SYNTHETICS PRIVATE LIMITED (E.FILING)
1 [TA 9088/DEL/2025 2019-20 [A] RAJSHILA SYNTHETICS PRIVATE LIMITED (E.FILING)
12 | ITA 9089/DEL/2025 2019-20 [A] RAJSHILA SYNTHETICS PRIVATE LIMITED (E.FILING} N
13 | ITA 9090/DEL/2025 2020-21 | [A] RAJSHILA SYNTHETICS PRIVATE LIMITED (E. FILE)
14 ITA 9118/DEL/2025 2021 [D] HCIL COMTEL PRIVATE LIMITED (E.FILING)
15 ITA 640/DEL/2026 2018-19 [A] RAJSHILA SYNTHETICS PRIVATE LIMITED (E. FILE) N
16 ITA 641/DEL/2026 2019-20 [A] RAJSHILA SYNTHETICS PRIVATE LIMITED (E. FILE)
17 ITA 1380/DEL/2026 2018-19 [D] RAJSHILA SYNTHETICS PRIVATE LIMITED (£, FILE) W
18 ITA 1905/DEL/2026 2016-2017 | [A] ASHIRVADAVM %RI\//\“STAVAH s S
19 | ITA 2196/DEL/2026 2018-19 [A] KSHITIZ IMPEX PRIVATE LIMITVEDV 7 7
20 ITA 2199/DEL/2026 2019-20 [A] NIDHI JAIN ’
21 ITA 2200/DEL/2026 2020-21 [A] NIDHI JAIN N
22 | ITA 2201/DEL/2026 2021-22 [A] NIDHI JAIN
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI J

CAUSE LIST OF B BENCH FOR 05-OCTOBER-2026 (MONDAY)

srl Appeal Number | Assmt. Year Assessee Name Remarks

1 ITA 2185/DEL/2023 2017-18 [A] VALLEY IRON AND STEEL CO LTD (E- { FILE))

2 ITA 2485/DEL/2023 2012-13 | [D] VALLEY IRON AND STEEL CO. LIMITED (E- ( FILE))

3 ITA 2486/DEL/2023 2017-18 [D] VALLEY IRON AND STEEL CO. LIMITED (E- { FILE))

4 ITA 40/DEL/2024 2010-11 [A] RAJ KUMAR GANDHI (£ FILING)

5 ITA 2385/DEL/2024 2011-12 [A] RAJ KUMAR GANDHI (E. FILE}

6 ITA 2386/DEL/2024 2012-13 [A] RAJ KUMAR GANDHI {£. #1iE}

- PSS, - P S IO

7 ITA 2387/DEL/2024 2017-18 [A] RA) KUMAR GANDHI {E. FIiE}

8 ITA 4562/DEL/2025 2017-18 [D] DEEPAK KHATTAR (E. FILING)

9 [TA 4746/DEL{2025 2015-16 | [B] YASMEEN ABRAR (E.FILE}

10 | ITA 6679/DEL/2025 2020-21 [A] RAKESH BHATIA

11 | ITA 6690/DEL/2025 2022-23 [A] KRISHNA BHATI (E.FILING)

12 | TITA 6693/DEL/2025 2011-12 {D] TEK CHAND (E.FILING)

13 | ITA 6699/DEL/2025 | 2015-16 | [A] DISCOVERI MEDIA GROUP (E.FILING)

14 | ITA 6864/DEL/2025 2015-16 [A] SANGEETA SINGAL

15 | ITA 6918/DEL/2025 2017-18 [A] SATVINDER SINGH

16 | ITA 6934/DEL/2025 2018-19 [D] BERRY DEVELOPERS AND INFRASTRUCTURE PVT LTD

17 | ITA 6953/DEL/2025 2015-16 [A] PRASAHESH ARYA

18 ITA 133/DEL/2026 2025-26 [A] DHARMARTH GAUSHALA (I FiiEy

19 ITA 666/DEL/2026 2018-19 [A] FOOD CORPORATION OF INDIA {£.FILE;

[D] GOVERNMENT INDUSTRIAL AND AGRICULTURAL EXHIBITION ALIGARH (£

20 | ITA 1909/DEL/2026 2017-18 FILE)

21 ITA 2023/DEL/2026 2013-14 [A] SURINDER KAUR (E.FILE)

22 | ITAS5110/DEL/2026 - [A] M/S GARMENTS EXPORTERS AND MANUFACTURES ASSOCATION

= g
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 06-OCTOBER-2026 (TUESDAY)

sr Appeal Number | Assmt. Year Assessee Name Remarks

1 | TTA6201/DEL/2014 | 2010-11 | (D] M/S.C &S ELECTRIC LTD. (RE -CONSTRUCTED)

2 | ITA2044/DEL/2024 | 2012-13 | [A] FIRST HOSPITALITY & LEISURE PRIVATE LIMITED )
3 | ITA2918/DEL/2024 | 2012-13 | [D] FIRST HOSPITALITY AND LEISURE PVT, LTD. (E FILING)

4 | TTA4755/DEL/2024 | 2017-18 | [D] HARI GOVIND TEXFAB (INDIA) PVT. LTD. (E FILING)

5 | ITAS14/DEL/2025 | 2015-16 | [A] GRYPHON APPLIANCES LIMITED

6 | ITA2897/DEL/2025 | 2017-18 | (D] MOHAN EXPORTS (INDIA) PVT. LTD (€ 1 ING) o
7 | IA6605/DEL/2025 | 202223 | [A] STERLING AGRO INDUSTRIES LTD o
8 | ITA6606/DEL/2025 | 2023-24 | [A] STERLING AGRO INDUSTRIES

9 | TTAG648/DEL/2025 | 201617 | [A] AMRIT PAL SINGH, HUF (E. FILING)

10 | ITA6999/DEL/2025 | 2014-15 |[A] AKT ELECTRICALS PRIVATE LIMITED (E.FILING)

11 | ITABO63/DEL/2025 | 202223 |[D] STERLING AGRO INDUSTRIES LIMITED

12 | ITA8964/DEL/2025 | 2023-24 | [D] STERLING AGRO INDUSTRIES LIMITED

13 | ITA193/DEL/2026 | 2022-23 |[D] SHALNI ARORA ]
14 | ITA 1923/DEL/2026 2021 | [D] THREE C PROPERTIES PRIVATE LIMITED (E. FILE)

15 | ITA 1966/DEL/2026 2016 | {D] BANSAL JEWELLERS (E.FILE)

16 | ITA 1967/DEL/2026 | 2023-24 | [A] SUNIL RAMAN SAPRA (E.FILE)

17 | ITA1971/DEL/2026 | 2013-14 | [A] HARYANA POWER GENERATION CORPORATION LTD / F o

16 | {TAZ00LDEL/Z0%6 | 201415 | (A) RRG ENTERPRISES PRIVATE LIMITED (€. rice)

19 | ITA2006/DEL/2026 | 2019-20 | [A] HARISH KUMAR (E. FILE)

20 | ITA2011/DEL/2026 | 2011-12 | [A] UTILAS INFRASTRUCTURE PRIVATE LTD

21 | TTA2020/DEL/2026 | 2014-15 | {D] SMC POWER GENERATION LTD (E.FILE)

22 | TTA2021/DEL/2026 | 2015-16 | [D] SMC POWER GENERATION LTD (E.FILE)

23 | ITA2022/DEL/2026 | 2016-17 | [D] SMC POWER GENERATION LTD (E.FILE)

24 | ITA2042/DEL/2026 | 2020-21 | ([A] PBG INTERNATIONAL PRIVATE LIMITED

25 | ITAS149/DEL/2026 | 2026-27 |[A] CHURCH OF NORTH INDIA SYNOD (E.FILE)

26 | ITA 5197/DEL/2026 2%%’;_3? [A] JAMAAT-E-ISLAMI HIND (E.FILE)

—
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

Sr

Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 3448/DEL/2024 2019-20 [A] G.P. GARG AND SONS HUF (E FILING)
2 ITA 4623/DEL/2025 2011-12 [A} GAURAV ANAND o
3 ITA 6620/DEL/2025 2017-18 [A] ARUNDHATI PANDEY (E. FILING)
4 ITA 6767/DEL/2025 2020-21 [A] AMIT GUPTA
5 ITA 2045/DEL/2026 2013-14 [D] ANKIT GUPTA (E.FILE)
6 | ITA 2046/DEL/2026 | 2014-2015 |[A] VEDA FOUNDATION (E.FILE)
7 ITA 2047/DEL/2026 207-18 [D] MEENA SINGH (E.FILE)
8 CO 362/DEL/2026 207-18 [A] MEENA SINGH
9 ITA 2048/DEL/2026 2015-16 [A] MAYA TYAGI (E.FILE)
10 | ITA 2061/DEL/2026 2017-18 | [A] ASHOK SHANKAR (E.FILE} o
1 ITA 2063/DEL/2026 2012-13 [A] NOKIA SOLUTIONS AND NETWORKS INDIA PRIVATE LIMITED {E.FILE} -
12 | ITA 2068/DEL/2026 2012-13 | [A] M/S USHA RANI TRADERS PVT. LTD. Hjm—, o
13 ITA 2072/DEL/2026 2019-20 [A] SOLUTREAN BUILDING TECHNOLOGIES PRIVATE LIMITED | “
14 ITA 2074/DEL/2026 2022-23 [A] VINTAGE WINES o
15 ITA 2075/DEL/2026 2026-27 [A} SOFTWARE TECHNOLOGIES PARKS OF INDIA
16 ITA 2077/DEL/2026 2020-21 {A] SPNJIT ENGINEEERING SOLUTIONS PVT LTD
17 | ITA 2078/DEL/2026 2020-21 [A] SPNJIT ENGINEERING SOLUTIONS PVT LTD
18 | ITA 5223/DEL/2026 2017-2018 | [A] AMCHEM PRODUCTS PRIVATE LIMITED

4 o
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 08-OCTOBER-2026 (THURSDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks

1 ITA 42459/DEL/2024 2020-21 [A] PRAYAS EXPORTS PVT. LTD.

2 | CO 194/DEL/2025 2012-13 [A] PRABHATAM VENTURES PVT. LTD.

3 CO 195/DEL/2025 2012-13 [A] PRABHATAM INVESTMENTS PVT. LTD. |
4 CO 260/DEL/2026 2019-20 [A] GROW MONEY CAPITAL PVT LTD

5 ITA 4574/DEL/2025 2012-13 [D] PRABHATAM VENTURES PVT, LTD. (k. FILING} |

6 | ITA 4590/DEL/2025 2012-13 [D] PRABHATAM INVESTMENTS PVT. LTD. {E. FILING} - '
7 ITA 7119/DEL/2025 2017-18 [A] M/S URJAH METALLICS PRIVATE LIMITED

8 ITA 9151/DEL/2025 2012-13 [A] JAT GOPAL INTERNATIONAL IMPEX PRIVATE LIMITED (E.FILING)

9 I ITA 4/DEL/2026 2013-14 [A] JAT GOPAL INTERNATIONAL IMPEX PRIVATE LIMITED

10 ITA 5/DEL/2026 2014-15 [A] JAI GOPAL INTERNATIONAL IMPEX PRIVATE LIMITED

11 ITA 6/DEL/2026 2015-16 [A] JAI GOPAL INTERNATIONAL IMPEX PRIVATE LIMITED

12 ITA 31/DEL/2026 2017-18 SI‘:EQETQSP%J??DP;E(EAL!}&?;]’(\Q’ LTD. (EARLIER KNOWN AS M/S ACCIL AUTO

13 ITA 60/DEL/2026 2014-15 [A] M/S INA INDIA LIMITED (E. FILING)

14 ITA 69/DEL/2026 2015-16 [A] MAYANK RAI JAIN {E. FILING)

15 ITA 2070/DEL/2026 2019-20 [A] SUMAT PERSHAD & SONS

16 ITA 2119/DEL/2026 2019-20 (D] GROW MONEY CAPITAL PVT LTD {f.FiLE}

17 ITA 5073/DEL/2026 2026-27 [A] NATIONAL BOARD OF ACC!;t:iEITFATION (B FILEY o

18 | ITA 3535/DEL/2026 2016-17 [A] JAT GOPAL INTERNATIONAL IMPEX PRIVATE LIMITED

R -
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 14-SEPTEMBER-2026 (MONDAY)

Srl

Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 2150/DEL/2024 2018-19 [D] RAMPAL SINGH (E FILING) -
2 ITA 702/DEL/2025 2003-04 [A] GIRI BUILDWELL (P) LTD.
3 ITA 854/DEL/2025 2015-16 [D] SAMS REAL ESTATE PVT. LTD.
4 CO 234/DEL/2025 2015-16 [A] SAMS REAL ESTATE PVT. LTD.
5 ITA 851/DEL/2025 2016-17 [D] SAMS REAL ESTATE PVT. LTD.
6 CO 233/DEL/2025 2016-17 [A] SAMS REAL ESTATE PVT. LTD.
7 ITA 4796/DEL/2025 2024-25 [A] MUSSOORIE INTERNATIONAL SCHOOL SOCIETY
8 ITA 5635/DEL/2026 2026-27 [A] MUSSOORIE INTERNATIONAL SCHOOL SOCIETY
9 ITA 522/DEL/2026 2002 [D] NHPC LIMITED
10 ITA 523/DEL/2026 2003 [D] NHPC LIMITED
11 CO 150/DEL/2026 2003-04 [A] NHPC LIMITED
12 ITA 5668/DEL/2026 2020-21 [D] M/S PINNACLE FUTURES PRIVATE LIMITED
13 CO 294/DEL/2026 2020-21 [A] PINNACLE FUTURES PRIVATE LIMITED
14 ITA 5669/DEL/2026 2018-19 [D] M/S PROSPER BUILDTECH PRIVATE LIMITED
15 ITA 5670/DEL/2026 2019-20 {D] M/S QUICK CLEAN HEALTH CARE-PRIVATE LIMITED
16 ITA 5671/DEL/2026 2019-20 [P] M/S RUNIT EXIM PRIVATE LIMITED
17 ITA 5672/DEL/2026 2022-23 [D] ATUL BEHARI LALL
18 ITA 5674/DEL/2026 2019-20 [D] M/S SHUBHAM MARMO PRIVATE LIMITED
19 ITA 5675/DEL/2026 2021-22 [D] M/S SKYBOX INDUSTRIES LIMITED
20 ITA 5676/DEL/2026 2022-23 [D] M/S SKYBOX INDUSTRIES LIMITED
21 ITA 5678/DEL/2026 2018-19 [A] MANOJ SHARMA
22 ITA 5679/DEL/2026 2017-18 [A] SANJAY

A
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 15-SEPTEMBER-2026 (TUESDAY)

Srl

Appeal Number

Assmt. Year

Assessee Name Remarks
1 ITA 526/DEL/2026 2006-07 [A] M/S AERENS PROJECTS & INFRASTRUCTURE
2 ITA 3942/DEL/2026 2006-07 | [A] AERENS PROJECTS AND INFRASTRUCTURE PRIVATE LIMITED (E FILE)
3 ITA 527/DEL/2026 2008-09 | [A] M/S AERENS PROJECTS & INFRASTRUCTURE
4 ITA 3943/DEL/2026 2008-09 | [A] AERENS PROJECTS AND INFRASTRUCTURE PRIVATE LIMITED (E FILE)
5 ITA 528/DEL/2026 2010-11 [A] M/S AERENS PROJECTS & INFRASTRUCTURE
6 ITA 3944/DEL/2026 2010-11 [A] AERENS PROJECTS AND INFRASTRUCTURE PRIVATE LIMITED (E FILE)
7 ITA 551/DEL/2026 2011-12 [A] AERENS PROJECTS AND INFRASTRUCTURE PRIVATE LIMITED
8 ITA 3945/DEL/2026 2011-12 [A] AERENS PROJECTS AND INFRASTRUCTURE PRIVATE LIMITED (E FILE)
9 ITA 258/DEL/2024 2012-2013 | [A] AERENS PROJECTS AND INFRASTRUCTURE PRIVATE LIMITED
10 ITA 259/DEL/2024 2017-2018 | [A] AERENS PROJECTS AND INFRASTRUCTURE PRIVATE LIMITED
11 ITA 529/DEL/2026 2016-17 [A] BLACKROCK SECURITIES PRIVATE LIMITED
12 ITA 545/DEL/2026 2018-19 [A] MUKESH KUMAR UDINIYA
13 ITA 546/DEL/2026 2023-24 | [A] PUBLIC POLITICAL PARTY
14 ITA 2395/DEL/2026 2026-27 {A] BABA BHUMAN SHAH CHARITABLE TRUST
15 | ITA 5510/DEL/2026 - [A] INDIAN VEGETABLE OIL PRODUCERS ASSOCIATION
16 | ITA 5680/DEL/2026 2019-20 | [D] M/S PLATINUM EXIM PRIVATE LIMITED
17 ITA 5681/DEL/2026 2022-23 [A] NARESH AGGARWAL
18 ITA 5683/DEL/2026 2021-22 fD] M/S PROPMASTERS BUILDTECH PRIVATE LIMITED
19 ITA 5684/DEL/2026 2018-19 [D] DIMENSION BUILDWELL PVT LTD
20 | ITA 5685/DEL/2026 2018-19 | [D] M/S RSC LOGISTICS PRIVATE LIMITED
21 ITA 5686/DEL/2026 2018-19 [D] UM POWER LIMITED
22 ITA 5687/DEL/2026 2018-19 [D] M/S REINFO-TECS EASTATES PRIVATE LIMITED
23 ITA 5688/DEL/2026 2015-16 [D] NAVAL KISHOR AND SONS HUF
24 ITA 5691/DEL/2026 2019-20 [D] M/S SHREE BALAJI FOOD INDUSTRIES PRIVATE LIMITED
25 ITA 5692/DEL/2026 2021-22 [D] M/S SHREE BALAJI FOOD INDUSTRIES PRIVATE LIMITED
26.| ITA 5711/DEL/2026 2027-28 | [A] SHRI SAI BHAKTA SAMAJ
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE L1ST OF C BENCH FOR

16-SEPTEMBER-2026 (WEDNESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 1316/DEL/2025 2017-18 [A] SANDEEP KUMAR AGARWAL

2 ITA 4813/DEL/2025 2016-17 [D] GARIMA SHOWBIZ PVT LTD

3 CO 169/DEL/2025 2016-17 [A] GARIMA SHOWBIZ PVT LTD

4 ITA 7049/DEL/2025 2019-20 [D] TRISHASHNA HOLDINGS & INVESTMENTS PRIVATE LIMITED
5 CO 273/DEL/2025 2019-20 [A] TRISHASHNA HOLDINGS AND INVESTMENTS PRIVATE LIMITED
6 ITA 7050/DEL/2025 2020-21 {D] TRISHASHNA HOLDINGS & INVESTMETNS PVT. LTD

7 CO 274/DEL/2025 2020-21 [A] TRISHASHNA HOLDINGS AND INVESTMETNS PVT. LTD

8 ITA 7177/DEL/2025 2017-18 [A] NARESH KUMAR JAIN

9 ITA 7178/DEL/2025 2017-18 [A] ANAND KUMAR JAIN

10 ITA 7236/DEL/2025 2020-21 [D] SKAEL ENTERPRISE PRIVATE LIMITED

11 ITA 493/DEL/2026 2018-19 [A] AMIR MALIK

12 ITA 494/DEL/2026 2019-20 {A] AMIR MALIK

13 ITA 495/DEL/2026 2020-21 [A] AMIR MALIK

14 ITA 497/DEL/2026 2016-17 [A] ABDUL KADIR

15 ITA 499/DEL/2026 2018-19 [A] ASHISH KUMAR VERMA

16 ITA 500/DEL/2026 2019-20 [A] ASHISH KUMAR VERMA

17 ITA 501/DEL/2026 2021-22 [A] ASHISH KUMAR VERMA

18 ITA 502/DEL/2026 2022-23 [A] ASHISH KUMAR VERMA

19 ITA 2326/DEL/2026 2027-28 [A] MAHARANA PARTAP CHARITABLE TRUST

20 ITA 2586/DEL/2026 2011-12 [D] FLOWMORE LIMITED

21 ITA 5487/DEL/2026 2026-2027 [ [A] SOCIETY FOR BRIGHT FUTURE

22 ITA 5695/DEL/2026 2012-13 [D] SMT. SUDHA GUPTA

23 ITA 5696/DEL/2026 2019-2020 | [A] RAJ KUMAR THAKKAR

24 ITA 5697/DEL/2026 2017-18 [A] WALIA MEDICAL AND RESEARCH CENTRE CHARITABLE TRUST
25 ITA 5700/DEL/2026 2020-21 [D] M/S PROPMASTERS BUILDTECH PRIVATE LIMITED

26 ITA 5701/DEL/2026 2019-20 [D] ANKIT KHANDELWAL

27 ITA 5703/DEL/2026 2016 [D] DEEPANSHI MANGLA

28 ITA 5705/DEL/2026 2017-18 [A] S V DIAMONDS PRIVATE LIMITED

29 ITA 5706/DEL/2026 2023-24 [D] LOGIX INFRA DEVELOPERS PRIVATE LIMITED

30 ITA 5707/DEL/2026 2019-20 [A] RAKESH

31 ITA 5708/DEL/2026 2024-25 [A] AMAN
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 17-SEPTEMBER-2026 (THURSDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 1778/DEL/2023 2014-15 [D] JINDAL ITF LIMITED

2 ITA 1779/DEL/2023 2018-19 [D] JINDAL ITF LIMITED

3 ITA 1659/DEL/2023 2018-19 [A] JINDAL ITF LIMITED

4 ITA 1956/DEL/2024 NA [A] IDEAL RELIEF TRUST (R/M)

5 ITA 2944/DEL/2025 2016-17 [D] SACHIN ENTERPRISES LLP

6 CO 130/DEL/2025 2016-17 [A] SACHIN ENTERPRISES LLP

7 ITA 4911/DEL/2025 2012-13 [A] VIKAS CHOUDHARY

8 ITA 7229/DEL/2025 2010-11 [A] RAKESH KUMAR BAJAJ

9 ITA 7234/DEL/2025 2011-12 [A]l M/S SAD BHAWNA

10 ITA 238/DEL/2026 2020-21 [A] NARINDER SINGH DHINGRA

11 ITA 667/DEL/2026 2013-14 [A] SIR PADAMPAT SINGHANIA MEMORIAL EDUCATION

| 12 ITA 2371/DEL/2026 2017-18 [A] VIKAS MITTAL

13 ITA 5709/DEL/2026 2013-2014 | [A] RAVI KARAN KAPUR

14 ITA 5710/DEL/2026 2013-14 [A] DOLSUN CONTAINERS PRIVATE LIMITED
15 ) ITA 5713/DEL/2026 2017-18 | [A] TAMMANA

16 ITA 5716/DEL/2026 2018-19 [A] CANAVY CREATIONS PRIVATE LIMITED
17 ITA 5717/DEL/2026 2019-20 [A] CANAVY CREATIONS PRIVATE LIMITED
18 ITA 5718/DEL/2026 2013-14 {D] BATRA RICE MILL

19 CO 358/ DEL/2026 2013-14 [A] BATRA RICE MILLS

20 ITA 5719/DEL/2026 2011-12 [D] AMIT AHUJA

21 ITA 5721/DEL/2026 2019-20 [A] REKHA GOEL

22 ITA 5722/DEL/2026 2017-18 [A] METAL & STEEL INDIA, NEW DELHI

23 ITA 5724/DEL/2026 2018-19 {D] GARNISH OVERSEAS LLP

—
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR 21-SEPTEMBER-2026 (MONDAY)
sri Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 6851/DEL/2025 2022-23 [A] NAVNEET NANDLAL GOENKA (E. FILF)
2 ITA 6973/DEL/2025 2021-22 [A] NAVNEET NANDLAL GOENKA (E- (FILE))
3 ITA 7007/DEL/2025 2018-19 | [A] NAVNEET NANDLAL GOENKA
4 ITA 7008/DEL/2025 2019-20 [A] NAVNEET NANDLAL GOENKA
5 ITA 7009/DEL/2025 2020-21 [A] NAVNEET NANDLAL GOENKA
6 ITA 1533/DEL/2026 2021-22 [A] NAVNEET NANDLAL GOENKA
7 ITA 1534/DEL/2026 2022-23 [A] NAVNEET NANDLAL GOENKA
8 ITA 7228/DEL/2025 2017-2018 |[A] DHAMPUR COOPERATIVE CANE DEVP UNION LTD
9 ITA 503/DEL/2026 2015-16 [A] SARFARAZ AHMED
10 ITA 511/DEL/2026 2017-18 [A] YASH SUNEJA
11 ITA 516/DEL/2026 2022-23 [A] PMW METAL AND ALLOYS PRIVATE LIMITED
12 ITA 5725/DEL/2026 2020-21 [A] YOGESH
13 ITA 5726/DEL/2026 2020-21 [A] SUNIL KUMAR BATRA
14 ITA 5727/DEL/2026 2021-22 [A] SUNIL KUMAR BATRA
15 | ITA 5729/DEL/2026 2018-19 | [D] UM POWER LIMITED
16 ITA 5731/DEL/2026 2018-19 [A] AVTAR SINGH
i 17 ITA 5733/DEL/2026 2022-23 [A] ASG BIOCHEM PRIVATE LIMITED
| 18 ITA 5736/DEL/2026 2015-16 [A] RAHUL KHETRAPAL
19 ITA 5740/DEL/2026 2017-18 [A] SUPERTECH REALTORS PRIVATE LIMITED
20 | ITA 5741/DEL/2026 2018-19 | [A] SUPERTECH REALTORS PRIVATE LIMITED
21 ITA 6834/DEL/2026 2023-24 [A] YADAV RAI GUPTA
22 ITA 6835/DEL/2026 2023-24 [A] NIPUN GUPTA
, Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 22-SEPTEMBER-2026 (TUESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 1460/DEL/2022 2015-16 [A] UMAXE PROJECTS PRIVATE LTD.
2 ITA 5584/DEL/2024 2018-19 [A] KRISHAN MALIK
3 ITA 1278/DEL/2025 2016-17 [A] PARMOD KUMAR MADAN
4 ITA 3149/DEL/2025 2016-17 [A] MANU AGGARWAL
5 ITA 4967/DEL/2025 2015-16 [A] MAHABIR PARSHAD GUPTA, NEW DELHI
6 ITA 4968/DEL/2025 2016-17 [A] MAHABIR PARSHAD GUPTA, NEW DELHI
7 ITA 4969/DEL/2025 2017-18 [A] MAHABIR PARSHAD GUPTA, NEW DELHI
8 ITA 4970/DEL/2025 2018-19 [A] MAHABIR PARSHAD GUPTA, NEW DELHI
9 ITA 4971/DEL/2025 2019-2020 | [A] MAHABIR PARSHAD GUPTA
10 ITA 4972/DEL/2025 2020-21 [A] MAHABIR PARSHAD GUPTA, NEW DELHI
11 ITA 7224/DEL/2025 2015-16 [A] MAHESH KHANDELWAL
12 ITA 7261/DEL/2025 2012-13 [A] BIKRAM EXPORTS
13 ITA 7262/DEL/2025 2015-16 [A] BIKRAM EXPORTS
14 ITA 7263/DEL/2025 2016-17 [A] BIKRAM EXPORTS
15 ITA 7282/DEL/2025 2017-18 [A] SANJEEV KUMAR
16 ITA 505/DEL/2026 2012-13 [A] LORD SHIVA EDUCATIONAL SOCIETY
17 ITA 506/DEL/2026 2020-21 [A] PRESIDIUM JUNIOR EDUCATION PRIVATE LIMITED
18 ITA 7241/DEL/2025 2026-27 [A] SHRI HART HAR CHARITABLE AND WELFARE TRUST
19 ITA 318/DEL/2026 2018-19 [D] SANGEETA LEEKHA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 23-SEPTEMBER-2026 (WEDNESDAY)

Srl

Appeal Number

Assmt, Year

Assessee Name Remarks
1 | TTA2425/DEL/2023 | 2011-12 | [A] IRIS REAL ESTATE P. LTD. ((E-FILE))
2 | TTA2543/DEL/2023 | 2012-13 |[A] IRIS REAL ESTATE PRIVATE LIMITED ((E-FILE))
3 | ITAS92/DEL/2024 | 2020-21 |[A]REAL CAPITAL TOWERS PRIVATE LIMITED (£ FILING)
4 | Tiaoti/DE/2024 | ZNBENL | fa] KALAKAR TRUST
5 | ITA3567/DEL/2024 | 201718 | [A] RAO MOHAR SINGH EDUCATIONAL SOCIETY
6 | ITA4752/DEL/2024 | 2017-18 |[A] RAO MOHAR SINGH EDUCATIONAL SOCIETY
7 | ITA3036/DEL/2025 | 2010-11 | [A] CONTINENTAL CONSTRUCTION LTD
8 | ITA3080/DEL/2025 | 2016-17 |[D] MOHAN ENTERPRISES
9 | ITA4781/DEL/2025 | 2023-24 |[D] SUPREME SECURITIES LIMITED
10 | ITA4798/DEL/2025 | 2017-18 | [A] ASHWANI CHOPRA
1t | 1TA4845/DEL/2025 | 2014-15 | [A] ARCHANA GOEL
12 | ITA4976/DEL/2025 | 2016-17 |[A] VENELEC ELECTROMECH INDUSTRIES PVT LTD.
13 | ITA7025/DEL/2025 | 2019-20 |[D] VIRESH GHALLOT
14 | CO 44/DEL/2026 2019-20 | [A] VIRESH GHALLOT
15 | ITA7065/DEL/2025 | 2017-18 |[A] SAVITRI CHATURVEDI
16 | ITA7094/DEL/2025 | 2022-2023 |[A] VIJAY KUMAR GUPTA, DELHI
17 | ITA7210/DEL/2025 | 2017-18 | [A] AMAN AGARWAL
18 | TTA7245/DEL/2025 | 2017-18 | [A) ROHIT SOOD
19 | 1TA7274/DEL/2025 | 2017-18 | [D) AANCHAL NAGAR
20 | ITA7309/DEL/2025 | 2017-18 |[D] G.H.S. FINANCE PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 24-SEPTEMBER-2026 (THURSDAY)

Srl

Appeal Number

Assmt. Year

Assessee Name Remarks
1 ITA 4310/DEL/2019 2014-15 [A] KRISHAN KUMAR GOEL
2 ITA 568/DEL/2022 2012-13 [A] WASEEM AHMAD
3 ITA 985/DEL/2023 2015-16 [A] JINDAL BULLION LLP (SUCCESSOR ENTITY OF M/S, JINDAL BULLION LIMITED)
4 ITA 986/DEL/2023 2016-17 [A] JINDAL BULLION LLP (SUCCESSOR ENTITY OF M/S. JINDAL BULLION LIMITED)
5 ITA 987/DEL/2023 2017-18 [A] JINDAL BULLION LLP (SUCCESSOR ENTITY OF M/S. JINDAL BULLION LIMITED)
6 ITA 1635/DEL/2023 2018-19 [A] IMRAT
7 ITA 1052/DEL/2024 2013-14 [D] VAYAM TECHNOLOGIES LIMITED
8 ITA 2039/DEL/2024 2017-18 [D] JURASSIC REFINERS AND JEWELS PVT LTD ((E-FILE))
9 CO 165/DEL/2025 2017-18 [A] JURASSIC REFINERS AND JEWELS PVT LTD
10 ITA 2428/DEL/2024 2017-2018 | [A] IL FS ENERGY DEVELOPMENT COMPANY LIMITED ((E-FILE))
11 ITA 2429/DEL/2024 2018-2019 [A] IL FS ENERGY DEVELOPMENT COMPANY LIMITED ((E-FILE))
12 ITA 4007/DEL/2024 2017-18 [A] KANHIYA LAL GAUTAM
13 ITA 4758/DEL/2025 2016-17 [A] PRIYANKA BHAGAT
14 ITA 7312/DEL/2025 AATCS5903) | [D] M/S. STAR LANCRAFT PVT. LTD.
15 ITA 7337/DEL/2025 2018-19 [A] AMIT JAIN
16 ITA 7338/DEL/2025 2019-20 [A] PUREWAYS INFRA PRIVATE LIMITED
17 ITA 7361/DEL/2025 2020-21 [A] PUREWAYS INFRA PRIVATE LIMITED
18 ITA 7364/DEL/2025 2019-20 [A] AMIT JAIN
19 ITA 7394/DEL/2025 2019-20 [A] SURINDER KOHLI
20 ITA 9094/DEL/2025 2019-20 [A] SUMIT KOHLI
21 ITA 273/DEL/2026 2020-21 [D] ADITYA PARASHAR
22 ITA 293/DEL/2026 2015-16 [A] ARMY WOMENS WELFARE ASSOCIATION
23 ITA 294/DEL/2026 2017-18 {A] ARMY WOMENS WELFARE ASSOCIATION
24 ITA 301/DEL/2026 2019-20 [A] MMR TOWNSHIPS P LTD.
25 ITA 323/DEL/2026 2018-19 [A] HCIL COMTEL PRIVATE LIMITED
26 ITA 324/DEL/2026 2020-21 [A] HCIL COMTEL PRIVATE LIMITED
27 ITA 468/DEL/2026 2018-19 [A] DCDC HEALTH SERVICES PVT LTD
28 ITA 1906/DEL/2026 2014-15 [A] DINESH SINGH
29 ITA 2251/DEL/2026 2019-20 [A] FARIDABAD INDUSTRIAL TRAINING SOCIETY
30 ITA 2255/DEL/2026 2018-2019 | [A] ANIL KUMAR DALAL
31 ITA 5689/DEL/2026 2015-16 [A] ORANGE BUSINESS SERVICES INDIA NETWORK PRIVATE LIMITED (S/G)
32 ITA 5690/DEL/2026 2016-17 [A] ORANGE BUSINESS SERVICES INDIA NETWORK PRIVATE LIMITED (S/G)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

J—
CAUSE LIST OF C BENCH FOR 28-SEPTEMBER-2026 (MONDAY)
Srl Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 6706/DEL/2025 2015-16 [A] SEEMA MITTAL (E.FILING)
2 ITA 127/DEL/2026 2016-17 [A] SEEMA MITTAL
3 ITA 6713/DEL/2025 2012-13 [A] RISHABH HEIGHTS LIMITED (CHANGED TO- MITTAL REALTY LIMITED) (E.FILING)
L‘T ITA 6714/DEL/2025 2013-14 [A] RISHABH HEIGHTS LIMITED(CHANGED TO- MITTAL REALTY LIMITED) (E.FILING)
5 ITA 6715/DEL/2025 2014-15 [A] RISHABH HEIGHTS LIMITED(CHANGED TO MITTAL REALTY LIMITED) (E.FILING)
6 ITA 6716/DEL/2025 2015-16 [A] RISHABH HEIGHTS LIMITED( CHANGED TQ MITTAL REALTY LIMITED) (£.FILING)
7 ITA 6717/DEL/2025 2016-17 [A] RISHABH HEIGHTS LIMITED(CHANGED TO-MITTAL REALTY LIMITED) (E.FILING)
8 ITA 6784/DEL/2025 2012-13 [A] SANJEEV MITTAL (E.FILING)
9 ITA 6785/DEL/2025 2013-14 [A] SANJEEV MITTAL (E.FILING)
10 ITA 6786/DEL/2025 2014-15 [A] SANJEEV MITTAL (E.FILING)
11 ITA 6787/DEL/2025 2015-16 [A] SANJEEV MITTAL (E.FILING)
12 ITA 6844/DEL/2025 2016-17 [A] SANJEEV MITTAL (E.FILING)
13 ITA 6895/DEL/2025 2012 [D] SANJEEV MITTAL
14 ITA 6896/DEL/2025 2013 [D] SANJEEV MITTAL
15 ITA 6897/DEL/2025 2014 [DJ SANJEEV MITTAL
16 ITA 6898/DEL/2025 2015 {D] SANJEEV MITTAL
17 ITA 6899/DEL/2025 2016 [D] SANJEEV MITTAL
18 ITA 7877/DEL/2025 2013-14 [A] GALAXY INFRAHOMES PRIVATE LIMITED
19 ITA 7878/DEL/2025 2014-15 [A] GALAXY INFRAHOMES PRIVATE LIMITED
20 ITA S084/DEL/2025 2012-13 [A] GRANTH BUILDERS AND DEVELOPERS PRIVATE LIMITED (E.FILING)
21 ITA 9085/DEL/2025 2013-14 [A] GRANTH BUILDERS AND DEVELOPERS PRIVATE LIMITED (£.FILING)
22 ITA 9086/DEL/2025 2014-15 [A] GRANTH BUILDERS AND DEVELOPERS PRIVATE LIMITED (E.FILING)
23 ITA 508/DEL/2026 2013-14 [A] TARAN BUILDERS PRIVATE LIMITED
24 ITA 509/DEL/2026 2014-15 [A] TARAN BUILDERS PRIVATE LIMITED
25 ITA 520/DEL/2026 2015-16 [A] TARAN BUILDERS PRIVATE LIMITED
26 ITA 521/DEL{2026 2016-17 {A) TARAN BUILDERS PRIVATE LIMITED
27 ITA 639/DEL/2026 2012-13 [A] TARAN BUILDERS PRIVATE LIMITED
28 ITA 834/DEL/2026 2013-14 [A] ANTRIKSH BUILDERS AND DEVELOPERS PRIVATE LIMITED
29 ITA 835/DEL/2026 2014-15 [A] ANTRIKSH BUILDERS AND DEVELOPERS PRIVATE LIMITED
30 ITA 836/DEL/2026 2016-17 [A] ANTRIKSH BUILDERS AND DEVELOPERS PRIVATE LIMITED
31 ITA 7067/DEL/2025 2016-17 {A] PRADI KUMAR SETHI
32 ITA 7132/DEL/2025 2020-21 [D] GLORICH INDIA PRIVATE LIMITED
33 CO 26/DEL/2026 2020-21 {A] GLORICH INDIA PRIVATE LIMITED
34 ITA 271/DEL/2026 2016-17 [A] NATIONAL BUILDING CONSTRUCTION CORPORATION LIMITED
35 ITA 272/DEL/2026 2018-19 [A] NATIONAL BUILDING CONSTRUCTION CORPORATION LIMITED
36 ITA 285/DEL/2026 2020-21 {D] IMRAN
37 ITA 298/DEL/2026 2018-19 [A] ANIL HADA
38 ITA 299/DEL/2026 2019-20 [A] ANIL HADA
39 ITA 2252/DEL/2026 2022-2023 [A] BR & SONS PRIVATE LIMITED
40 ITA 2253/DEL/2026 2022-23 [A] BR & SONS PRIVATE LIMITED
41 ITA 2257/DEL/2026 2016-17 [A] VINEET MALHOTRA
42 ITA 2260/DEL/2026 2017-18 {D] SHARAT SINGH
43 CO 363/DEL/2026 2017-18 [A] SHARAT SINGH
44 ITA 2262/DEL/2026 2017-18 [A] REETA SODHI
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 29-SEPTEMBER-2026 (TUESDAY)

Sri Appeal Number | Assmt. Year Assessee Name Remarks

1 ITA 7091/DEL/2025 2014-2015 | [A] SANJEEV KUMAR

2 ITA 7099/DEL/2025 2023-24 [D] RASHMI BAJAJ

3 ITA 7116/DEL/2025 2012-13 | [A] RAVINDER KUMAR AGGARWAL

4 ITA 230/DEL/2026 2017-18 [D] GDK JEWELS PRIVATE LIMITED

5 ITA 2346/DEL/2026 2019-20 [A] BHARTI ADHARSHEELA EDUCATION SOCIETY

6 ITA 2352/DEL/2026 2017-18 [D] SUMAN SINGH

7 ITA 2376/DEL/2026 2017-18 [D] RAJHANS INFRATECH PRIVATE LIMITED

8 ITA 2377/DEL/2026 2019-20 | [D] RAJHANS INFRATECH PRIVATE LIMITED

9 ITA 2378/DEL/2026 2020-21 [D] RAJHANS INFRATECH PRIVATE LIMITED

10 | ITA 2379/DEL/2026 2021-22 [D] RAJHANS INFRATECH PRIVATE LIMITED

11 | ITA 2380/DEL/2026 2022-23 [D] RAJHANS INFRATECH PRIVATE LIMITED

12 | ITA 2383/DEL/2026 2019-20 [A] RAJIV SHARMA

13 | ITA 5401/DEL/2026 2018-19 [A] RENU PUNJ

14 | ITA 5408/DEL/2026 2017-18 | [A] M/S DHANUKA AGRITECH LIMITED

15 | TITA 5410/DEL/2026 2022-23 [D] HILTI INDIA PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 30-SEPTEMBER-2026 (WEDNESDAY)

srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 321/DEL/2026 2016-2017 [D] TIRUPATI TRANSLOGISTICS PRIVATE LIMITED
2 ITA 322/DEL/2026 2017-2018 [D] TIRUPATI TRANSLOGISTICS PRIVATE LIMITED
3 ITA 389/DEL/2026 2018-19 [D] TIRUPATI TRANSLOGISTICS PRIVATE LIMITED
4 ITA 358/DEL/2026 2021-22 [D} CLOUDSTUFF TECHNOLOGY PRIVATE LIMITED
5 ITA 533/DEL/2026 2016-17 [A] FATEH MOHAMAD
6 ITA 3541/DEL/2026 2018-19 [A] ARJUN ENTERPRISES PRIVATE LIMITED
7 ITA 3542/DEL/2026 2019-20 [A] ARJUN ENTERPRISES PRIVATE LIMITED
8 ITA 3543/DEL/2026 2020-21 [A] ARIUN ENTERPRISES PRIVATE LIMITED
S ITA 3544/DEL/2026 2021-22 [A] ARJUN ENTERPRISES PRIVATE LIMITED
10 ITA 3545/DEL/2026 2022-23 [A] ARJUN ENTERPRISES PRIVATE LIMITED
11 ITA 3546/DEL/2026 2023-24 {A] ARJUN ENTERPRISES PRIVATE LIMITED
12 ITA 5429/DEL/2026 2018-19 [D] ARJUN ENTERPRISES PVT. LTD
13 ITA 5430/DEL/2026 2019-20 [D] ARIUN ENTERPRISES PVT. LTD
14 ITA 5431/DEL/2026 2021-22 [D] ARJUN ENTERPRISES PVT. LTD
15 ITA 5432/DEL/2026 2022-23 [D] ARJUN ENTERPRISES PVT. LTD
16 ITA 5433/DEL/2026 2023-24 [D] ARJUN ENTERPRISES PVT. LTD
17 ITA 5422/DEL/2026 2013-14 [D] MAAN SOFTECH PVT. LTD
18 ITA 5423/DEL/2026 2014-15 (D] MAAN SOFTECH PVT. LTD
19 ITA 5424/DEL/2026 2015-16 [D] MAAN SOFTECH PVT. LTD
20 ITA 5425/DEL/2026 2017-18 [D] MAAN SOFTECH PVT. LTD
21 ITA 5426/DEL/2026 2019-20 [D] MAAN SOFTECH PVT. LTD
22 ITA 5427/DEL/2026 2020-21 {D] MAAN SOFTECH PVT. LTD
23 CO 264/DEL{2026 2013-14 [A] MAAN SOFTECH PVT. LTD
24 CO 265/DEL/2026 2014-15 [A] MAAN SOFTECH PVT. LTD
25 CO 266/DEL/2026 2015-16 [A] MAAN SOFTECH PVT. LTD
26 CO 267/DEL/2026 2017-18 [A] MAAN SOFTECH PVT. LTD
27 CO 268/DEL/2026 2019-20 [A] MAAN SOFTECH PVT. LTD
28 CO 269/DEL/2026 2020-21 [A] MAAN SOFTECH PVT. LTD
29 ITA 2898/DEL/2026 2018-19 [A] KBS INDUSTRIIES LIMITED
30 ITA 2899/DEL/2026 2019-20 [A] KBS INDUSTRIIES LIMITED
31 ITA 2900/DEL/2026 2020-21 [A] KBS INDUSTRIIES LIMITED
32 ITA 2901/DEL/2026 2021-22 [A] KBS INDUSTRIIES LIMITED
33 ITA 2902/DEL/2026 2022-23 {A] KBS INDUSTRIIES LIMITED
34 ITA 2903/DEL/2026 2023-24 [A] KBS INDUSTRIIES LIMITED
35 ITA 3929/DEL/2026 2017-18 (D] KBS INDUSTRIES LIMITED (E FILE)
36 ITA 3930/DEL/2026 2018-19 [D] KBS INDUSTRIES LIMITED (E FILE)
37 ITA 3931/DEL/2026 2019-20 [D] KBS INDUSTRIES LIMITED (E FILE)
38 ITA 3932/DEL/2026 2020-21 {D] KBS INDUSTRIES LIMITED
39 ITA 3933/DEL/2026 2021-22 D] KBS INDUSTRIES LIMITED (E FILE)
40 ITA 3934/DEL/2026 2022-23 {D] KBS INDUSTRIES LIMITED (E FILE)
41 ITA 3935/DEL/2026 2023-24 [D] KBS INDUSTRIES LIMITED (E FILE)
42 ITA 5412/DEL/2026 2022-23 [D] INDUS TOWERS LIMITED
43 ITA 5413/DEL/2026 2012-13 [A] M/S VENUS RECRUITER PVT LTD
44 ITA 5420/DEL/2026 2018-2019 [A] MANISH KUMAR KAKKAR
45 ITA 5428/DEL/2026 2014-15 {D] INDIAN HEALTH ORGANISATION PRIVATE LIMITED

4

Assistan;" ;egistrar‘

02-Sep-2026

y



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR 01-OCTOBER-2026 (THURSDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 2635/DEL/2024 2018-19 | [A] KOHINOOR FOQODS LIMITED ((E-FILE))

2 ITA 369/DEL/2026 2023-24 [A] SH. DEEPAK SHARMA

3 ITA 2282/DEL/2026 2016-17 [D] BANEET SINGH TALWAR

4 ITA 5437/DEL/2026 2018-19 [A] NIRALA HOUSING PVT LTD

5 ITA 5439/DEL/2026 2010-11 [A] DEEPAK SPINNING MILLS

6 ITA 5445/DEL/2026 2018-19 [D] JAY SHIVA EARTHMOVERS & CONSTRUCTION PRIVATE LIMITED

7 ITA 5446/DEL/2026 2019-20 [D] JAYSHIVA EARTHMOVERS & CONSTRUCTION PRIVATE LIMITED

8 ITA 5447/DEL/2026 2020-21 [D] JAY SHIVA EARTHMOVERS & CONSTRUCTION PRIVATE LIMITED

9 ITA 5457/DEL/2026 2021-22 [A] PAYWORLD DIGITAL SERVICES PRIVATE LIMITED

10 | ITA 5459/DEL/2026 | 2019 - 2020 | [A] SUBHASH BANSAL

11 | ITA 5468/DEL/2026 2019-20 [D] MARWAR PORTFOLIO PRIVATE LIMITED

12 | ITA 5469/DEL/2026 2024-2025 | [A] RAJ BALA SINGH

13 | ITA 5470/DEL/2026 2017-18 [D] SAJID ALI

14 | ITA 5471/DELj2026 2020-21 [D] M.K. BUILDERS PRIVATE LIMITED

15 | ITA 5472/DEL/2026 2018-19 [D] LEADING EDGE COMMUNICATION PVT LTD

16 | ITA 5473/DEL/2026 2019-20 [D] LEADING EDGE COMMUNICATION PVT LTD

17 | ITA 5474/DEL/2026 2017-18 [A] ANJALI ATULKUMAR MISRA

18 | ITA 5476/DEL/2026 2019-20 [D] EXPRESS TOWERS PVT LTD

19 CO 258/DEL/2026 2019-20 [A] EXPRESS TOWERS PVT LTD
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 05-OCTOBER-2026 (MONDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 721/DEL/2024 2019-20 | [A] ROHTAS SINGH (E FLING)

2 ITA 2092/DEL/2024 2018-19 [A] JAGPAL ((E-FILE))

3 ITA 7058/DEL/2025 2019-20 [A] AJAY SETHI

4 ITA 7086/DEL/2025 2017-18 [A] AJAY SETHI

5 ITA 7087/DEL/2025 2018-19 [A] AJAY SETHI

6 ITA 295/DEL/2026 2016-17 [A] AL LAHM FROZEN FOODS PRIVATE LIMITED
7 ITA 2258/DEL/2026 2017-18 [A] VIKAS CHAUDHARY

8 | 1TA2261/DEL2026 | 292223 1O | [A] DAWAT E ISLAMI HIND

9 ITA 2275/DEL/2026 2016-17 [A] SHIV BABBAR (LEGAL HEIR OF LATE VIRENDER KUMARY)
10 | ITA 2484/DEL/2026 2018-19 [D] RAJKUMAR GUPTA

11 | ITA 5443/DEL/2026 2015-16 [A] SANDEEP AGRO FOODS

12 | ITA 5444/DEL/2026 2014-15 [A] SANDEEP AGRO FOODS

13 | ITA 5463/DEL/2026 2019-20 [D] CURO INDIA PRIVATE LIMITED

14 | ITA 5478/DEL/2026 2018-19 [D] CHUNMUN STORES PVT LTD

15 | ITA 5484/DEL/2026 2017-18 [D] STEPHEN JAMES LANGDOWN

16 | ITA 5486/DEL/2026 2020-21 [A] BANSAL POLES PVT LTD

17 | ITA 5488/DEL/2026 2013-14 [A] ANAND VIR

18 | ITA 5489/DEL/2026 2013-14 [A] ANAND VIR

19 | ITA 5540/DEL/2026 2026-27 [A] VEDA FOUNDATION

20 | ITA 5541/DEL/2026 2026-27 [A] VEDA FOUNDATION
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 06-OCTOBER-2026 (TUESDAY)

srl Appeal Number |Assmt. Year Assessee Name Remarks

1 ITA 680/DEL/2025 2013-14 | [A) SATISH KUMAR

2 ITA 1425/DEL/2025 2018-19 [A] VINOD KUMAR

3 ITA 1426/DEL/2025 2019-20 [ [A] VINOD KUMAR

4 ITA 1427/DEL/2025 2020-21 [A] VINOD KUMAR

5 ITA 1444/DEL/2025 2021-22 [A] VINOD KUMAR

6 ITA 7293/DEL/2025 2019-20 [A] SHRINE EMPIRE GALLERY PVT. LTD.

7 ITA 7362/DEL{2025 NA [A] SHRI SHYAM PREM MANDAL GURGAON

8 ITA 466/DEL/2026 2019-20 [A] RAKESH GUPTA & SON (HUF)

9 ITA 2358/DEL/2026 2019-20 | [A] M/S SURUCHI FOODS PVT. LTD.

10 | ITA 2360/DEL/2026 2006-7 [A] M/S VISHVA SHANTI BUILDER PVT. LTD.

11 | ITA 2361/DEL/2026 2008-9 [A] M/S VISHVA SHANTI BUILDER PVT. LTD.

12 | ITA 2362/DEL/2026 2017-18 [A] SHARAD GULYANI

13 | ITA 2364/DEL/2026 2022-2023 | [A] NIRMAL BHATTI

14 | TITA 2369/DEL/2026 2018-19 | [D] RX INFOTECH PRIVATE LIMITED

15 | ITA 2370/DEL/2026 2019-20 | [D] RX INFOTECH PRIVATE LIMITED

16 | ITA 2372/DEL/2026 2014-15 [A] VIKASH TEQTIA

17 | ITA 5411/DEL/2026 2020-21 [A] CP BHATT

18 | ITA 5415/DEL/2026 2020-21 [A] M/S FORTIS HEALTHCARE LIMITED

19 | ITA 5417/DEL/2026 2023-24 | [A] M/S AAR GEE FORMULATIONS

20 | TITA 5483/DEL/2026 2018-19 | [D] J B SPINTEX PRIVATE LIMITED

21 | ITA 5544/DEL/j2026 2027-28 [A] INDIAN PLUMBING ASSOCIATION

22 | ITA 5545/DEL/2026 2027-28 [A] INDIAN PLUMBING ASSOCIATION

23 | ITA 5565/DEL/2026 2025-26 | [A] KHO KHO AND SPORTS PROMOTION TRUST

24 | ITA 5566/DEL/2026 2025-26 | [A] KHO KHO AND SPORTS PROMOTION TRUST

25 | ITA 5585/DEL/2026 |Not Applicable| [A] SOCIETY OF INDIAN AUTOMOBILE MANUFACTURERS

26 | ITA 5586/DEL/2026 N.A. [A] SOCIETY OF INDIAN AUTOMOBILE MANUFACTURERS
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

srl Appeal Number [Assmt. Year Assessee Name Remarks
1 | ITA 2102/DEL/2022 2015-16 | [D] JAGAT AGRO COMMODITIES PVT LTD

2 | ITA 2199/DEL/2022 2015-16 | [D] JAGAT OVERSEAS

3 ITA 871/DEL/2023 2016-17 [A] URBANIA SPACES PVT LTD

4 | ITA 3069/DEL/2024 2014-15 | [D] URBAINIA SPACES PVT LTD (E- FILE)

5 ITA 421/DEL/2024 2018-19 | [A] INTERNATION TRACTORS LIMITED ((E-FILE))

6 ITA 438/DEL/2024 2010-11 [A] INTERNATION TRACTORS LIMITED (E-FILE)

7 ITA 442/DEL/2024 2018-19 [D] INTERNATIONAL TRACTORS LTD. ((E-FILE))

8 ITA 549/DEL/2024 2020-21 [D] INTERNATIONAL TRACTORS LTD. ((E-FILE))

9 ITA 317/DELJ2026 2021-22 | [A] GULNAWAZ AHMED

10 | ITA 733/DEL/2026 2021-22 | [D] GULNAWAZ AHMED

11 ITA 439/DEL/2026 2017-18 [D] ARUN GARG

12 ITA 2320/DEL/2026 2017-18 [D] STAR KRAFT PAPERS PRIVATE LIMITED

13 | ITA 2447/DEL/2026 2015-16 [A] SHITANSHU KUMAR

14 | ITA 2449/DEL/2026 2012-13 | [A] MAMTA JINDAL

15 | ITA 5490/DEL/2026 2017-18 R[é; Eéls\_l;li_ri-éopngﬁéT)Y SERVICES PVT. LTD. (FORMERLY KNOWN AS AALIYAH
16 | ITA 5495/DEL/2026 2017-18 | [A] DEEPAK KUMAR

17 | ITA 5496/DEL/2026 2020-21 | [A] PRAVEEN GARG

18 | ITA 5497/DEL/2026 2015-16 D[/é\g:glAAsl;EDSH DHINGRA DECEASED THROUGH NEELU DHINGRA WIFE OF
19 | ITA 5498/DEL/2026 2013-14 | [A] GEETA SHARMA

20 | ITA 5499/DEL/2026 2020-21 | [A] CONSULTING ROOMS PRIVATE LIMITED

21 | ITA 5501/DEL/2026 2023-24 | [A] RAJAT KUMAR

22 ITA 5502/DEL/2026 2024-25 [A] RAJAT KUMAR

23 | ITA 5503/DEL/2026 2018-19 [A] SACHIN ARCRA

24 | ITA 5505/DEL/2026 2022-23 [A] CQMAX ELECTRONICS PRIVATE LIMITED

25 | TTA 5625/DEL/2026 | 2026-2027 [ [A] LT AMIT SINGH MEMORIAL FOUNDATION

26 | ITA 5626/DEL/2026 | 2026-2027 |[A] LT AMIT SINGH MEMORIAL FOUNDATION

27 | ITA 5693/DEL/2026 2027-28 [A] SARASWATI SHIKSHA SAMITI

28 | ITA 5694/DEL/2026 2027-28 [A] SARASWATI SHIKSHA SAMITI

29 | ITA 5702/DEL/2026 2025-26 | [A] PROJECT MANAGEMENT ASSOCIATES
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR 08-OCTOBER-2026 (THURSDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 2582/DEL/2023 2014-15 [A] KRISHAN KUMAR

2 ITA 3193/DEL/2023 2020-21 [D] KIRAN PAL KHATANA ((E-FILE))

3 ITA 1307/DEL/2025 2013-14 [A] ARCOTECH LIMITED

4 ITA 4854/DEL/2025 2018-19 [A] GOLDEN RAIN DEVELOPERS PVT. LTD

5 ITA 359/DEL/2026 2019-20 [D] CONTINENTAL CONSTRUCTION LTD

6 ITA 2292/DEL/2026 2011-12 [A] ANURUDH JOSHI

7 ITA 2293/DEL/2026 2012-13 [A] ANIRUDH JOSHI

8 ITA 2294/DEL/2026 2013-14 fA] ANURUDH JOSHI

9 ITA 2295/DEL/2026 2014-15 [A] ANIRUDH JOSHI

10 | ITA 2296/DEL/2026 2015-16 [A] ANURUDH JOSHI

11 | ITA 2297/DEL/2026 2019-20 [A] GLOBAL INFRTECH CO

12 | ITA 2298/DEL/2026 2018-19 [A] ANURAG DOKANIA

13 | ITA 2299/DEL/2026 2019-20 [A] ANURAG DOKANIA

14 | ITA 2309/DEL/2026 2019-2020 | [A] PERCY KEKU SHROFF

15 | ITA 5514/DEL/2026 2020-21 [A] MITSUBISHI ELECTRIC AUTOMOTIVE INDIA PRIVATE LIMITED

16 | ITA 5515/DEL/2026 2021-22 [A] SALONI EDIBLE OIL PVT LTD

17 | ITA 5516/DEL/2026 2014-2015 | [A] SPIRIT INFRASTRUSTURE PRIVATE LIMITED

18 | ITA 5517/DEL/2026 2013-14 [A] RUSHMA DALIA NEHRA

19 | ITA 5518/DElL/2026 2013-14 [A] RUSHMA DALIA NEHRA

20 | ITA 5519/DEL/2026 2013-2014 | [A] RUSHMA DALIA NERA

21 | ITA 5520/DEL/2026 2013-14 [A] RUSHMA DALIA NEHRA

22 | ITA 5584/DEL/2026 |not applicable] [A] SOCIETY FOR AUTOMOTIVE FITNESS & ENVIRONMENT

23 | ITA 5587/DEL/2026 |not applicable| [A] HEART VALVE FOUNDATION OF INDIA

24 | ITA 5723/DEL/2026 2027-28 [A] DSE-ECONOMICS PLACEMENT CELL

25 | ITA 5730/DEL/2026 2024-25 [A] LIANGMAI CHRISTIAN FELLOWSHIP DELHI
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 29-SEPTEMBER-2026 (TUESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 | IT(IT)A 145/DEL/2026 2023-24 [A] JEMMA JOY PANIKULAM
2 IT(IT)A 4/DEL/2026 2023-24 [A] ZTE CORPORATION (S/G)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 01-OCTOBER-2026 (THURSDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 | IT(IT)A 102/DEL/2026 2023-24 | [A] AKAMAT TECHNOLOGIES INTERNATIONAL AG

2 | IT(IT)A 153/DEL/2026 2023-24 [A] LYONNAISE DES EAUX MANAGEMENT ET SERVICES SA

3 | ITIT)A 154/DEL/2026 2017-18 [A] MANISH NAGPAL

4 |IT(IT)A 1731/DEL/2025| AY 2022-23 |[A] ELSEVIER INC.

5 |IT(IT)A 1969/DEL/2025 2022-23 [A] GE DIGITAL INTERNATIONAL LLC

6 | IT(IT)A 251/DEL/2026 2014-15 [A] GEOCORE SITE INVESTIGATIONS LIMITED

7 IT(IT)A 93/DEL/2026 2017-18 [A] WHESSOE ENGINEERING LIMITED

8 ITA 2013/DEL/2025 2018-19 [A] ALSTOM RAIL SWEDEN AB (E FILING)

9 ITA 376/DEL/2020 2016-17 [A] THYSSEN KRUPP SYSTEMS ENGINEERING GMBH (INTL. TAXATION)

10 | ITA 4045/DEL/2019 2014-15 [ [A] M/S. THYSSEN KRUPP SYSTEMS ENGINEERING GMBH (INTL. TAXATION)
i1 ITA 9050/DEL/2019 2015-16 [A] THYSSEN KRUPP SYSTEMS ENGIN‘EERING GMBH (INTL. TAXATION)

12 ITA 961/DEL/2026 2023-24 [A] WHESSOE ENGINEERING LIMITED (E FILE)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 05-OCTOBER-2026 (MONDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 BMA 21/DEL/2026 2018-19 | [A] RATNA KUMAR

2 BMA 22/DEL/2026 2018-19 [A] RATNA KUMAR

3 BMA 23/DEL/2026 2018-19 [A] KARAN KUMAR

4 BMA 24/DEL/2026 2018-19 [A] KARAN KUMAR

5 | IT(IT)A 111/DEL/2026 2023-24 [A] CRICKET AUSTRALIA

6 | IT(IT)A 184/DEL/2026 | AY 2019-20 |[A] MOODYS INVESTORS SERVICE SINGAPORE PTE LTD.

7 | ITAT)A 257/DEL/2026 2023-24 [A] SALESFORCE.COM SINGAPORE PTE LTD

8 IT(IT)A 33/DEL/2025 2016-17 [A] VISHAL MISHRA

/@f.gsistant Reyistrar
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SALESFORCE.COM

INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 06-OCTOBER-2026 (TUESDAY)

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 jCO 240/DEL/2026| 2014-15 |[A] MANOJ KUMAR GARG

2 jCO 241/DEL/2026| 2016-17 |[A] MANOJ KUMAR GARG

3 2 131/—3(31_—/)?026 2019-20 | [A] POLE AIR AVIATION INC.

4l /Iggl_T/)zgzs 2014-15 | [D] MANOJ KUMAR GARG

5 71}[1)-&1[_-;)2%26 2016-17 | [D] MANOJ KUMAR GARG

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

srl Appeal Number Assmt. Year Assessee Name Remarks

1 | IT(IT)A 202/DEL/2026 2023-24 | [A] SPRINGER HEALTHCARE LIMITED

2 IT(IT)A 73/DEL/2026 2016-17 [A] BRITISH BROADCASTING CORPORATION

3 IT(IT)A 74/DEL/2026 2017-18 [A] BRITISH BROADCASTING CORPORATION

4 IT(IT)A 75/DEL/2026 2018-19 [A] BRITISH BROADCASTING CORPORATION

5 | IT(IT)A 76/DEL/2026 2019-20 [A] BRITISH BROADCASTING CORPORATION

6 IT(IT)A 77/DEL/2026 2020-21 [A] BRITISH BROADCASTING CORPORATION

7 IT(IT)A 78/DEL/2026 2021-22 [A] BRITISH BROADCASTING CORPORATION

8 IT(IT)A 79/DEL/2026 2022-23 [A] BRITISH BROADCASTING CORPORATION

9 IT(IT)A 80/DEL/2026 2023-24 [A] BRITISH BROADCASTING CORPORATION

10 | IT(IT)A 92/DEL/2026 2022-23 {A] HASKONINGDHV NEDERLAND B.V

11 ITA 1243/DEL/2025 2022-23 [A] ERNST & YOUNG U.S. LLP

12 ITA 1254/DEL/2025 2018-19 [A] ERNST & YOUNG U.S. LLP

13 ITA 2168/DEL/2023 2020-21 [A] ERNST AND YOUNG U.S. LLP ({(E-FILLING) U/S 260 A)

14 ITA 2211/DEL/2023 2020-21 [A] SABRE GLBL INC. (INTL. TAXATION)

15 ITA 2244/DEL/2023 2020-21 [A] SABRE GLOBAL TECHNOLOGIES LIMITED (INTL. TAXATION (E- (FILING))

16 ITA 3220/DEL/2023 2021-22 [A] SABRE GLOBAL TECHNOLOGIES LIMITED (INTL. TAXATION (E- (FILING))

17 | ITA 3233/DEL/2023 2021-22 | [A] SABRE GLBL INC. (INTL. TAXATION ( E FILING))

18 ITA 3253/DEL/2023 2021-22 [A] ERNST AND YOUNG U.S. LLP (( E FILED ) U/S 260 A)

19 ITA 720/DEL/2025 2022-23 [A] SABRE GLBL INC.

20 ITA 847/DEL/2025 2022-23 [A] SABRE GLOBAL TECHNOLOGIES LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF E BENCH FOR 14-SEPTEMBER-2026 (MONDAY)
Srl | Appeal Number A;:':rt' Assessee Name Remarks
ITA
1 5189/DEL/2024 2017-18 | [D] SH. MANMOHINDER PAL SINGH
2 | CO 1/DEL/2026 2017-18 [ [A] SH. MANMOHINDER PAL SINGH
ITA
3 7766/DEL/2025 2012-13 | [D] CHANDEEP LEASING & FINANCE CO PRIVATE LIMITED
ITA
4 7809/DEL/2025 2019-20 | [A]l RAM KANWAR
ITA
5 5754/DEL/2026 2017-18 | [A] SAI CONSTRUCTION & BUILDERS
ITA
6 3261/DEL/2025 2010-11 | [A] NEEV REALCON PVT LTD
ITA
7 3262/DEL/2025 2014-15 | [A] NITIN KUMAR GUPTA
1TA
8 3263/DEL/2025 2015-16 | [A] NITIN KUMAR GUPTA
ITA
9 2650/DEL/2026 2017-18 | [A] LALSONS JEWELLERS LIMITED
ITA
10 5824/DEL/2026 2017-18 | [A] ROHTASH TOMAR
ITA
11 5826/DEL/2026 2013-14 | [A] TIRUPATI BUILDINGS AND OFFICES PRIVATE LIMITED
ITA
12 5830/DEL/2026 2017-18 | [A] DEVESHI TRADERS PVT LTD
ITA
13 6073/DEL/2026 2017-18 | [A] LAVA INTERNATIONAL LIMITED
ITA
14 6074/DEL/2026 2011-12  [A] SHREE AMBEY METAL INDUSTRIES PRIVATE LIMITED
ITA
15 6075/DEL/2026 2012-13 | [A] SHREE AMBEY METAL INDUSTRIES PRIVATE LIMITED
ITA
16 6079/DEL/2026 2019-20 [ [A} KRISHNA CONSTRUCTION CO
ITA
17 6080/DEL/2026 2021-22 | [A] JAYSHREE SHARMA
18 ITA 2018-19 [A] NATIONAL INSTITUTE OF AVIATION MANAGEMENT AND
6082/DEL/2026 RESEARCH SOCIETY
19 ITA 2018-19 [A] NATIONAL INSTITUTE OF AVIATION MANAGEMENT AND
6083/DEL/2026 RESEARCH SOCIETY
ITA
20 6084/DEL/2026 2018-19 | [A] GAGAN BHATIA
—
p sistant Registra
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 15-SEPTEMBER-2026 (TUESDAY)

Srl | Appeal Number Aii?rt' Assessee Name Remarks
1 |ITA 1002/DEL/2023§ 2019-20 |{[A] TARUN KUMAR JAIN

2 |ITA 5380/DEL/2024| 2016-17 |[A] M/S MARKK LAMB INTERNATIONAL LTD

3 |ITA 7995/DEL/2025| 2013-14 |[A] AMIT KUMAR

4 | ITA 7994/DEL/2025| 2018-19 |[D] GREEN HEIGHT PROJECTS PRIVATE LIMITED

5 |ITA 7993/DEL/2025| 2017-18 |[D] GREEN HEIGHTS PROJECTS PRIVATE LIMITED
6 | ITA 7888/DEL/2025| 2021-22 |[D] ATUL BEHARI LALL

7 |ITA 5213/DEL/2025 2016-17 |[A] INFINITE LUXURY BRANDS PRIVATE LIMITED

8 |ITA 5048/DEL/2025| 2017-18 |[A] KESHARDEQO AGARWAL

9 [ITA 5047/DEL/2025| 2017-18 |[A] KESHARDEO AGARWAL

10 | ITA 1009/DEL/2025| 2025-2026 | [A] OMKAR GADI FOUNDATION

11 | ITA 2860/DEL/2026| 2013-14 |[A] M/S HSB HOME SOLUTIONS LTD

12 | ITA 2861/DEL/2026 2019 [D] ASHISH KUMAR

13 [ITA 2862/DEL/2026| 2019-20 |[A] BAHL BUILDERS PRIVATE LIMITED

14 [ITA 2864/DEL/2026| 2021-22 |[D] NAVEEN KUMAR

15 | ITA 2891/DEL/2026| 2015-16 |[A] FLOWMORE LIMITED

16 | ITA 2892/DEL/2026| 2016-17 |[A] FLOWMORE LIMITED

17 |ITA 5845/DEL/2026| 2016-17 |[A] NATIONAL PROJECTS CONSTRUCTION LIMITED
18 | ITA 5861/DEL/2026| 2022-23 |[A] M/S THE EDUCATIONALSQCIETY ST. MARYS ACADEMY
19 {ITA 2612/DEL/2026| 2017-18 |[A] NITI VOHRA

20 | ITA 2938/DEL/2026| 2017-18 |[A] EBANI OVERSEAS

21 | ITA 2300/DEL/2025| 2018-19 |[A] GLOBAL ARTHUB LLP

22 | ITA 2301/DEL/2025| 2019-20 |[A] GLOBAL ARTHUB LLP

23 | ITA 724/DEL/2026 | 2014-15 |[A] M B FINMART PRIVATE LIMITED (E-(FILE))

24 | 1TA 2773/DEL/2026| 2022-23 |[A] GURDAYAL SINGH

25 [ ITA 2847/DEL/2026 | 2016-17 |[A] TEENA GANDHI

26 | ITA 2868/DEL/2026| 2019-20 |[A] MOHD. MUZAMMIL

/
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 16-SEPTEMBER-2026 (WEDNESDAY)

Srl | Appeal Number A;Z'::' Assessee Name Remarks
1 | ITA 2881/DEL/2023 2014-15 | [A] MAHAGUN (INDIA) PVT. LTD. ((R/M})

2 | ITA 2882/DEL/2023 2015-16 | [A] MAHAGUN (INDIA) PVT. LTD ((R/M))

3 | ITA 2883/DEL/2023 2016-17 | [A] MAHAGUN ( INDIA) PVT LTD ((R/M))

4 | ITA 3008/DEL/2023 2015-16 | [D] MAHAGUN INDIA PVT, LTD. ((R/M))

5 | ITA 3036/DEL/2023 | 2016-17 |[D] MAHAGUN INDIA PVT. LTD. ((R/M))

6 | ITA 2493/DEL/2024 2011-12 [A] VISHWAS MARKETING SERVICES PRIVATE LIMITED

7 | ITA 4173/DEL/2024 2012-13 | [D] NAINI EXPORTS PVT. LTD.

8 | ITA5267/DEL/2025 | 2022-23 |[D] JAGSON INTERNATIONAL LTD

9 CO 289/DEL/2025 2022-23 | [A] JAGSON INTERNATIONAL LTD,

10 | ITA 7623/DEL/2025 2016-17 | [A] VISHAL

11 | ITA 7720/DEL/2025 2019-20 | [A] SAI VENDING SERVICES PVT. LTD.

12 | ITA 7721/DEL/2025 2020-21 | [A] SAI VENDING SERVICES PVT. LTD.

13 | ITA 7815/DEL/2025 2016-17 | [A] PAWAN KUMAR PRAMOD KUMAR

14 | ITA 7822/DEL/2025 2016-17 | [A] SUNIL AGGARWAL (HUF)

15 | ITA 7986/DEL/2025 2022-23 | [D] UMALOK CHARITABLE TRUST

16 | ITA 7999/DEL/2025 2017-18 | [D] ELECTRICALS AND ELECTRONICS INDIA LIMITED

17 | ITA 2615/DEL/2026 2018-19 | [A] HRG ENGINEERING COMPANY

18 | ITA 2884/DEL/2026 | 2020-21 |[A] BAJRANG DASS

19 | ITA 2936/DEL/2026 2016-17 | [A] POONAM BADGOJAR

20 | ITA 2943/DEL/2026 2014-15 | [A] MAKRANA TRADECOM PRIVATE LIMITED

21 | ITA 2950/DEL/2026 2020-21 D[é\]/ ELAOIV:)PE IQSS?)(;?\I”A&ESLIIDI\I}%_\I{/E\EE LIMITED EARLIER AS ESSEL REALTY
22 | ITA 2955/DEL/2026 2011-12 | [A] NEERAJ HANDA

23 | ITA 2956/DEL/2026 | 2012-13 P[é(]);EESCSI-;gﬁiALBMiI\IIiI_II_\IUELE;I#_GrALLIMITED, THROUGH ITS RESOLUTION
24 | ITA 2958/DEL/2026 2020-21 | [A] PARNIKA ESTATES PRIVATE LIMITED

25 | ITA 2960/DEL/2026 2020-21 | [D] GOLFGREEN SUPERSTURCTURES PRIVATE LIMITED

26 | CO 224/DEL/2026 2020-21 | [D] GOLFGREEN SUPERSTURCTURES PRIVATE LIMITED

27 | ITA 5835/DEL/2026 2017-18 | [A] SUMAN JAIN

28 | ITA 5881/DEL/2026 | 2023-24 |[A] GATX INDIA PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 17-SEPTEMBER-2026 (THURSDAY)

Srl | Appeal Number A$:::. Assessee Name Remarks
1 |ITA 1784/DEL/2024| 2011-12 |[A] LALESHWAR KUMAR RAUT

2 | ITA997/DEL/2021 | 2003-04 |[D] NEERAJ GUPTA ((260-A))

3 | CO S0/DEL/2023 2003-04 | [A] NEERAJ GUPTA

4 |ITA 3318/DEL/2025| 2021-22 |[A] M/S NAO SPIRITS & BEVERAGES PRIVATE LIMITED

5 |ITA 3482/DEL/2025| 2022-23 |[A] A2Z INFRASERVICES LIMITED

6 |[ITA 3494/DEL/2025( 2018-19 |[A] A2Z INFRASERVICES LTD.

7 |ITA 3582/DEL/2025| 2020-21 |[A]J. SAGAR ASSOCIATES

8 |ITA 5122/DEL/2025| 2017-18 |[A] SLV SECURITY SERVICES PRIVATE LIMITED

9 |ITA 8514/DEL/2025| 2011-12 |[D] A2Z INFRASERVICES LIMITED

10 |ITA 8878/DEL/2025| 2018-19 |[A] M/S A2Z INFRASERVICES LIMITED

11 |ITA 2877/DEL/2026 | 2021-22 |[D] SOUTH INDIA KRISHNA QIL AND FATS PRIVATE LIMITED
12 |ITA 5791/DEL/2026 | 2018-19 |[A] NEERAJ KUMAR

13 |ITA 5792/DEL/2026| 2018-19 |[A] NEERAJ KUMAR

14 |ITA 5885/DEL/2026 | 2017-18 | [A] VIMLESH

15 |ITA 5903/DEL/2026| 2018-19 |[D] MANAV GANGWANI

16 [ITA 7398/DEL/2026| 2018-19 |[A] BIOTAVIA PHARM PVT LTD

17 |ITA 7403/DEL/2026 | 2024-25 |[A] PRAMOD KUMAR SHARMA

18 [ITA 7409/DEL/2026( 2019-20 |[A] M/S BALAJEE WEDDING EVENTZ PVT. LTD.

19 |ITA 7418/DEL/2026| 2016-17 |[A] PADMA BAHETY (E- (FILE))

20 |ITA 7440/DEL/2026| 2024-25 |[A] NATHI SINGH RAWAT (E- (FILE))

21 |ITA 7461/DEL/2026 2017 [D] FAME CREATIONS PRIVATE LIMITED (E- (FILE))

22 |ITA 7497/DEL/2026| 2022-23 | [A] SHIVA MISHRA (E- (FILE))

23 |ITA 7525/DEL/2026| 2018-19 |[A] HIMALAYAN POLYSPORTS PRIVATE LIMITED (E- (FILE))
24 |ITA 7526/DEL/2026| 2018-19 |[A] HIMALAYAN POLYSPORTS PRIVATE LIMITED (E- (FILE))
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 21-SEPTEMBER-2026 (MONDAY)

Srl | Appeal Number A$:'::' Assessee Name Remarks
1 | ITA 487/DEL/2024 | 2018-19 |[A] NEEL INDUSTRIES PVT. LTD. (E-FILLING)
2 |ITA 3349/DEL/2025| 2013-14 |[A] ANKIT AGGARWAL
3 [ITA 3561/DEL/2025( 2021-22 |[A] NEXGEN INFRACON PVT, LTD.
4 |ITA 3566/DEL/2025| 2020-21 |[A] MAHINDER SINGH RATHEE
5 |ITA 3618/DEL/2025| 2012-13 |[A] M/S CORPORATE INTERNATIONAL FINANCIAL SERVICES LIMITED
6 (ITA 5258/DEL/2025( 2021-2022 | [A] TARUN KUMAR SAHAY (HUF)
7 [ITA 5394/DEL/2025| 2025-26 |[A] VOICE OF INDIAN COMMUNICATION TECHNOLOGY ENTERPRISES
8 |ITA 7609/DEL/2025 | 2017-2018 | [A] SATVINDER SINGH CHADHA
9 |ITA 7692/DEL/2025| 2022-23 |[A] SPJ EXIM SERVICES PRIVATE LIMITED
10 [ITA 2848/DEL/2026{ 2011-2012 | [A] PRADEEP KUMAR
11 |ITA 2945/DEL/2026| 2026-27 |[A] MANGALAM EDU GATE
12 [ITA 3707/DEL/2026 | 2026-27 | [A] MANGALAM EDU GATE
13 [ITA 5919/DEL/2026 | 2012-13 |[A] AKMAL KHAN
14 |ITA 5926/DEL/2026 | 2024-25 |[A] SAMAR MAJI
15 |ITA 7457/DEL/2026 | 2026-27 | [A] AIMAMEDIA FOUNDATION
16 [ITA 7458/DEL/2026| 2017-18 |[A] TRUSINE ELECTRONICS PRIVATE LIMITED
17 |ITA 7459/DEL/2026| 2015-16 |[A] M/S RAVI BUILDTECH (P) LTD.
18 |ITA 7460/DEL/2026 | 2016-17 |[A] M/S RAVI BUILDTECH (P) LTD.
19 |ITA 7464/DEL/2026| 2016-17 |[A] BINAY KUMAR KHANDELWAL
20 |ITA 7465/DEL/2026 2014 [D] SULOCHNA GOEL
21 |ITA 7466/DEL/2026| 2011-12 |[A] DEEPAK GARG
22 |ITA 7467/DEL/2026| 2014-15 |[A] DEEPAK GARG
23 |ITA 7468/DEL/2026| 2015-16 |[A] DEEPAK GARG
24 |ITA 7469/DEL/2026| 2017-18 |[A] DEEPAK GARG
oo
nAssistant Registrar

; "y 02-Sep-2026
L/



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 22-SEPTEMBER-2026 (TUESDAY)

Srl | Appeal Number A;::‘: Assessee Name Remarks
1 ITA 2014-15 | [A] PRATAP BURMAN
3274/DEL/2025

2 | a0 /[I)TEAL /2025 | 201415 | [A]3M HOUSING LIMITED

3| a7 /IIDTE‘t 12025 | 201516 | [A] 3.M HOUSING LIMITED

4| a0 /1132?_/2025 2016-17 | [A] 3.M. HOUSING LIMITED

5 | 400 /IIDEAL/ZOZS 2017-18 | [A] J. M. HOUSING LIMITED

6 | ooy /lI)-I!-E/l\_/ZOZS 2020-2021 | [A] RAHUL SAHDEV SURI

7| e /[I)TE’t /2025 | 201314 | [A] SUKHIJA HOSPITALITY PRIVATE LIMITED

8| o /éTE‘t j2025 | 201415 | [A] SUKHIA HOSPITALITY PRIVATE LIMITED

9| ey /IIDE_/ZOZS 2015-16 | [A] SUKHIJA HOSPITALITY PRIVATE LIMITED

10| e /[I)TE’E /2025 | 201415 | [D]J M HOUSING LIMITED

1] o /II)TEAL /2025 | 2017-18 | [A] RE INDIA PROPERTY MANAGEMENT PRIVATE LIMITED
12| L0 /II)EE /2026 | 201314 | [A] DAYA NAND

13| 0y /II;EAL 12026 | 201516 | [A] RADHEY SHYAM SINGHAL

14| . /[I)E_/2026 2016-17 | [A] RADHEY SHYAM SINGHAL

15| 4 /IIJTEAL/zozs 2018-19 | [A] NICE GLOBAL COMMERCE PVT LTD

16| Jure /[I)TE’I\_ /2026 | 201516 | [A] M/S VIBE FASHION APPAREL PRIVATE LIMITED
17| ure /IIDE /2026 | 201718 | [A] M/S VIBE FASHION APPAREL PRIVATE LIMITED
18| S0 /II)TE‘E /2026 | 201819 | [A] M/S VIBE FASHION APPAREL PRIVATE LIMITED
19| Su7g /[I)TE‘E 12026 | 201819 | [A] VIBE FASHION APPAREL PRIVATE LIMITED

20| 40 /[I)L‘I\_ 12026 - [A] SRI VATS KRIPA KUTUMB

2| e /IIJTEAL/zozs ~ | [A] SRI VATS KRIPA KUTUMB
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L . INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF E BENCH FOR 23-SEPTEMBER-2026 (WEDNESDAY)
Srl | Appeal Number A;:'::‘ Assessee Name Remarks
o /II)TE‘E /2026 | 2022-23 | [A] LUMENKAT POWER PRIVATE LIMITED
2 | 300 /II)TE’E j2025 | 201819 | [A] PANKAJ SETHI
3| om0 /gsAL/zozs 2017-18 | [D] SURESH KUMAR
4| s /!I)TE’E /2025 | 2016-17 | [D] NUTSHELL VYAPAAR PRIVATE LIMITED
5 | CO 66/DEL/2026 | 2016-17 |[A] NUTSHELL VYAPAAR PRIVATE LIMITED
6 | a6 /II)TEAL /2025 |2011-2012 | [A] BABU AUGUSTINE
7| o7 /IIDLAL /2025 | 2017-18 | [A] EXCITEL BROADBAND PRIVATE LIMITED
8 | Srer /IIDTE’I\_ 12026 | 201819 | [A] M/S RAMACIVIL INDIA CONSTRUCTION PRIVATE LIMITED
9 | 68 /éTE’t 12026 | 2019-20 | [A] M/S RAMACIVIL INDIA CONSTRUCTION PRIVATE LIMITED |
10| e /éTE’t /2026 | 202021 |[A] M/S RAMACIVIL INDIA CONSTRUCTION PRIVATE LIMITED
1| 0, /gi 12026 | 201819 | [D] M/S RAMACIVIL INDIA CONSTRUCTIONS PVT. LTD.
2| g /éTEAL /2026 | 201920 | D] M/S RAMACIVIL INDIA CONSTRUCTIONS PT. LTD.
13| o1 /gz/t 12026 | 202021 | [D] M/S RAMACIVIL INDIA CONSTRUCTIONS PVT. LTD.
14 | CO 330/DEL/2026 | 2015-16 |[A] NEERAJ SINGLA
15 | CO 331/DEL/2026 | 2016-17 |[A] NEERAJ SINGLA
16 | ag /éTE’?_ 12026 | 201617 | [A] SEAGULL PHARMACEUTICALS PVT. LTD.
17| ugy /gi /2026 | 202324 | [A] SUKHDEV SINGH
18 | ug /[I)TE‘E 12026 | 2021-22 | [A] ERS SERVICES PRIVATE LIMITED
19| ase /IIDEI\_/ZOZG 2015-16 | [D] NEERAJ SINGLA
20| e /IID-E/-I\_/ZOZG 2016-17 | [D] NEERAJ SINGLA
2| e /IIJTEAL/zozs 2017 | [D] FRISKY HOPITALITY PRIVATE LIMITED
A\ss{,vfant Reylstxr";r'
/" 02-Sep-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 24-SEPTEMBER-2026 (THURSDAY)

Srl | Appeal Number A;:':rt' Assessee Name Remarks
1 { CO 117/DEL/2026 | 2016-17 | [A] VSM TOWNSHIP INDIA PRIVATE LIMITED
2 | €O 118/DEL/2026 | 2017-18 | [A] VSM TOWNSHIP INDIA PRIVATE LIMITED
3 | CO 119/DEL/2026 | 2019-20 |[A] VSM TOWNSHIP INDIA PRIVATE LIMITED
4 | CO 120/DEL/2026 | 2020-21 |[A] VSM TOWNSHIP INDIA PRIVATE LIMITED
5 | CO 121/DEL/2026 | 2018-19 |[A] VSM TOWNSHIP INDIA PRIVATE LIMITED
) /II)E_/ZOZS 2016-17 | [D] VSM TOWNSHIP INDIA PRIVATE LIMITED
2 /éTE‘t /2025 | 2017-18 | [D] VSM TOWNSHIP INDIA PRIVATE LIMITED
8| erg /IIDE_/ZOZS 2018-19 | [D] VSM TOWNSHIP INDIA PRIVATE LIMITED
9 | ez /lI)TE/-I\_/ZOZS 2019-20 | [D] VSM TOWNSHIP INDIA PRIVATE LIMITED
10| e /éTE’t /2025 | 2020-21 | (D] VSM TOWNSHIP INDIA PRIVATE LIMITED
1| e /[I)TE‘t /2025 | 2012-13 | [D] BIGWAY EXPORTS PVT LTD
12| g1 /IIDZI\_/ZOZS 2011-12 | [A] IRIS INFRATECH PRIVATE LIMITED
i . /éTE’t/2026 2016-17 | [A] MMTC LIMITED
14| conq /II)TE‘E /2026 | 201819 | [A] MMTC LIMITED
15| e /IIDTIE?_/ZOZB - | [A] MEENAKSHI FOUNDATION
16 | goye /lI)th/t/zoze - | [A] MEENAKSHI FOUNDATION
17 cog /éTE‘t 12026 - | [A] ARYA SMAJ MODEL TOWN
18 5929/5[?[/2026 - [A] ARYA SMAJ MODEL TOWN
) /[I)TE‘E 12026 | 201213 | [D] RAM KUMAR
20| e /ETE‘E /2026 | 201819 | [D] SRU STEELS LTD.
2| 4so /|IJTEAL/2026 2019-20 | [D] SRU STEELS LTD.

Assis;a%kegi‘vst%;

\, " 02-Sep-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 14-SEPTEMBER-2026 (MONDAY)

s Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 5574/DEL/2025 2012 (D] M/S RADHA JEWELLERY HOUSE (E FILE} o
2 ITA 3899/DEL/2026 2013-14 [D] RAJESH JAIN (E FILE) B -
3 ITA 3900/DEL/2026 2014 [D] RAJESH JAIN (E FILE) |
4 ITA 3903/DEL/2026 2020-21 [A] PARAS RANG RASAYAN PRIVATE LIMITED (E FILE) -
5 ITA 3909/DEL/2026 2018-19 [A] RAMSWAROOP MANTRI (& FILE)
6 ITA 3914/DEL/2026 2014-15 [A] 1000 TREES HOUSING PRIVATE LIMITED (E FILE)
7 ITA 3952/DEL/2026 2018-20 [A] JAGDISH YADAV AND SONS(HUF) (E FILE) o
8 ITA 3953/DEL/2026 2017-18 [A] SUNIL ARORA (E FILE}
9 ITA 6222/DEL/2026 2020-21 [A] AZURE POWER URANUS PRIVATE LIMITED
. %(L ITA 6223/DEL/2026 | 2021-22 [D] PELICAN TOBACCO INDIA PVT LTD o L - |
) 71'1 ITA 6225/DEL/2026 2018-19 [A] VIEAY AROP:A ________ T , i
12 ITA 6226/DEL/2026 2018-19 [A] VIJAY ARORA ]
13 ITA 6227/DEL/2026 2020-21 [A] CARRIER AIRCONDITIONING & REFRIGERATION LIMITED o o
14 ITA 6228/DEL/2026 2021-22 [A] M/S MADE EASY PUBLICATIONS PRIVATE LIMITED 7
15 ITA 6229/DEL/2026 2020-2021 | [A] NIRMAL KUMAR GOYAL
16 ITA 6230/DEL/2026 2018-19 [D] MOHIT AGGARWAL
17 ITA 6231/DEL/2026 2019-20 [A] BIRMA DEVI {
18 ITA 6232/DEL/2026 2019-20 [A] SAMYAGYA ENGINEERS PRIVATE LIMITED

Assistant Registra
Y/ 03-Sep-20




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 15-SEPTEMBER-2026 (TUESDAY)

s Appeal Number Assmt. Year Assessee Name Remarks

1 ITA 5208/DEL/2018 2015-16 [A] BHA ASSOCIATES PVT, LTD,

2 [IT(SS)A 8172/DEL{2025 2016-17 [A] HIMTAJ MEDICARE ((E-FILE))

3 ITA 8194/DEL/2025 2020-21 [A] SINDHU FARMS PVT LTD (E FILE)

4 ITA 8267/DEL/2025 2019-20 [A]} SRB PROMOTERS PVT LTD (E FILE) “

5 ITA 3918/DEL/2026 2017-18 [A] ZULFEQAR ALAM

) ITA 3936/DEL/2026 2018-19 [D] RAJNANDINI METAL LIMITED (€ FILE)

7 ITA 3937/DEL/2026 2022-23 [D] RAJINANDINI METAL LTD (£ FILE)

8 ITA 3938/DEL/2026 2023-24 [D] RAJNANDINI METAL LTD (E FILE}

9 ITA 3961/DEL/2026 2012-13 [A] NIRMAL PRAKASH :
*—1‘0‘ ITA 3973/DEL/2026 2020-21 [A] ALEX TOUR AND TRAVE-l: PRI\?/QTELIMIIED - ) {

11 ITA 4205/DEL/2026 2026-27 [A] SARASWATI SHIKSHA SABHA {E FILE) o

12 ITA 6198/DEL/2026 2020-21 [A] AZURE GREEN TECH PRIVATE LIMITED (£/H)} o

13 ITA 6199/DEL/2026 2021-22 [A} AZURE GREEN TECH PRIVATE LIMITED (E/H) “’

14 ITA 6233/DEL/2026 2018-19 [A] DHARMENDRA KUMAR

15 ITA 6234/DEL/2026 2011-12 [A] NIKIYOG BUILDWELL PRIVATE LIMITED —

16 ITA 6235/DEL/2026 2012-13 [A] NIKIYOG BUILDWELL PRIVATE LIMITED

17 ITA 6237/DEL/2026 2020-21 [A] SATENDRA SINGH CHAUDHARY

18 ITA 6238/DEL/2026 2024-25 [A] KANIKA SATYANAND

19 ITA 6239/DEL/2026 2018-19 [A] M/S SOMVANSHI CONSTRUCTIONS PVT LTD

20 ITA 6240/DEL/2026 2021-22 [D] RAJEEV KUMAR SINGH !

21 ITA 6241/DEL/2026 2021-22 (0] ATUL KUMARSINGH - 7

22 ITA 6242/DEL/2026 2013-14 [A} RAVI ORGANICS LTD o o _“: I ]]

23 ITA 6243/DEL/2026 2015-16 [A] SATNAM SINGH |

Assistgnt Reg:s;rar‘,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 16-SEPTEMBER-2026 (WEDNESDAY)

]

Srl Appeal Number Assmt. Year Assessee Name Remarks l
1 ITA 8097/DEL/2025 ZAOIG—I 7 [A] N«/;\/A!\;IDF‘{I‘G})YA{ ) » - !
2 ITA 1089/DEL/2026 2012-13 (D] GLOBUS SPIRITS LIMITED (£ FiLE; 7 V . 1
3 ITA 3916/DEL/2026 2016-17 [A] JAT KUWAAR -

4 {TA 3924/DEL/2026 APPEIIC()I;BLE [A] PRANYAS DEVELOPMENT FOUNDATION (E FILE)

5 ITA 3939/DEL/2026 2016-17 [D] KALINDEE-COBRA 1V (E FILE)
6 ITA 3940/DEL/2026 2017-18 [D] KALINDEE-COBRA JV,GURUGRAM (E FILE}
7 ITA 3960/DEL/2026 2016-17 [A] TACTFULL INVESTMENTS LIMITED ]

8 ITA 3976/DEL/2026 2015-16 [A] SHREE SAI TRADERS (E FILE)

9 ITA 4103/DEL/2026 2017-18 [A] SUMIL KUMAR MAHENDRA (E FILE)

10 ITA 6246/DEL/2026 2016-17 [A] GATIK BUILDTECH PRIVATE LIMITED
11 ITA 6250/DEL/2026 2020-21 [A] GLOBUS MOTOCORP PRIVATE LIMITED
12 ITA 6251/DEL/2026 2017-18 [A] FRIENDS ASSOCIATES CHARITABLE TRUST
13 ITA 6257/DEL/2026 2022-23 [A] SHRI GURU RAM RAI EDUCATION MISSION MANAGING COMMH“TEL> - o
14 ITA 6258/DEL/2026 2014-15 DI M/S BH;\RAT SEAT LIMITED - V ﬁ
15 ITA 6259/DEL/2026 2015-16 [D] AERENS BUILDWELL LIMITED
16 ITA 6260/DEL/2026 2022-23 [A] BRAHAM DUTT SHARMA
17 ITA 6261/DEL/2026 2022-23 [D] M/S SHARDA MOTOR INDUSTRIES LIMITED
18 [TA 6262/DEL/2026 2022-23 [D] ADITYA MANGLA
19 ITA 6263/DEL/2026 2017-18 [D] SMT. SADHANA KAKKAR

%%A\

. -
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 17-SEPTEMBER-2026 (THURSDAY)

S Appeal Number Assmt. Year Assessee Name Remarks

1 ITA 3850/DEL/2025 2022-23 [D] SURENDRA JAIN (E FILE) ]

2 ITA 5571/DEL/2025 2018-19 [A] DOMUS GREENS PRIVATE LIMITED

3 ITA 8304/DEL/2025 2019-20 [A] NITANSH GOEL

4 ITA 8328/DEL/2025 2020-21 [A] SAVITA BHUSHAN (E FILE)

5 ITA 926/DEL/2026 2017-18 [A] ARCSERVE INDIA SOFTWARE SOLUTIONS PRIVATE LIMITED —
6 [TA 3967/DEL/2026 2018-19 [A] DELHI POWER COMPANY UM'I_T—EMD—N S

7 ITA 3979/DEL/2026 “2?2(;2: | [;\;K@*;OI?\JE-Y‘EXCHANGLPRIVATE LIMIT ED (& FILES / )

g ITA 3985/DEL/2026 2012-13 F[IDL]E)RRG ENTERPRISES PRIVATE LIMITED(ERSTWHILE ULIKE HOLDINGS PVT. LTD.) (&

9 ITA 3986/DEL/2026 2013-14 [D] RRG ENTERPRISES PRIVATE LIMITED (£ FILE}

10 ITA 3987/DEL/2026 2018-20 [D} NETWEB TECHNOLOGIES INDIA LIMITED (E FILE)

11 ITA 3988/DEL/2026 2020-21 [D] NETWEB TECHNOLOGIES INDIA LIMITED (E FILE}

12 ITA 3992/DEL/2026 2010-11 [A] SAURABH SANGAR (E FILE)

13 ITA 4124/DEL/2026 2020 [D] NANAK CHAND (E FILE)

14 ITA 4125/DEL/2026 2020 [D] NANAK CHAND (E FILE) ‘
15 ITA 6264/DEL/2026 2018-19 [A] MADHVI MANCHANDA )

16 ITA 6265/DEL/2026 2021-22 [D] DENSQ INDIA PVT. LTD

17 ITA 6266/DEL/2026 2024-25 [A) DAVINDER SINGH

18 ITA 6267/DEL/2026 2017-18 [A] BINDRA TRAVEL: LINH;/{HE)N .

19 ITA 6268/DEL/2026 2011-12 [D] EPOCH D_ISIR_IBUH(;N PVT“HD - - o

20 ITA 6269/DEL/2026 | 2020 [D] NANAK CHAND

21 ITA 6270/DEL/2026 2016-17 [O] INDERIEET BAJAJ THROUGH LEGAL HEIR SUSHIL BAJAJ i
22 1TA 6271/DEL/2026 2020-21 [D] M/S STARBAG AG-AFCONS JOINT VENTURE ‘
23 ITA 6272/DEL/2026 2020-21 [D] PRIMATEL FIBCOM LIMITED 7
24 ITA 6273/DEL/2026 2022-23 [D] MEGHA ENGINEERING INFRASTRUCTURES LIMITED

Assistant Registlﬁﬂi
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 21-SEPTEMBER-2026 (MONDAY)

Srl | Appeal Number Azr:rt. Assessee Name Remarks
1 | ITA 8274/DEL/2025 [ 2012-13 | [A] GAGAN DHAWAN (E FILE)
2 | ITA 8301/DEL/2025 | 2012-13 |[D]LORD KRfSHNA IT SERVICES PRIVATE LIMITED (E FILE)
3 | ITA908/DEL/2026 2023-24 | [A] LORD KRISHNA IT SERVICES PRIVATE LIMITED (£ FILE) )
4 | ITA 3923/DEL/2026 | 2017-18 |[A] INFOTEL BUSINESS SOLUTIQNS LIMITED
5 I'ITA 3927/DEL/2026 | 2016-17 |[A] DARBARI tAL FOBKJBATION o ]
6 | ITA 3995/DEL/2026 | 2020-21 |[D] MASTERMIND REALTY AND VENTURES PRIVATE LIMITED (E FILE) {
7 | CO 281/DEL/2026 2020-21 | [A] MASTERMIND REALTY AND VENTURES PRIVATE LIMITED (E FILE)
8 | ITA 3998/DEL/2026 | 2020-21 | [D] BASIST FINCAP PRIVATE LIMITED (E FILE}
9 | CO 250/DEL/2026 2020-21 {[A] BASIST FINCAP PRIVATE LIMITED (E FILE)
10 | ITA 6095/DEL/2026 - [A] VOCATIONAL EDUCATION FOUNDATION
11 | ITA 6096/DEL/2026 - [A] VOCATIONAL EDUCATION FOUNDATION
12 | ITA 6197/DEL/2026 | 2026-27 | [A] INSTITUTE OF URBAN TRANSPORT (INDIA) (E FILE)
13 | ITA 6274/DEL/2026 | 2016-17 [ [A] ARVINDER PAL SINGH CHOPRA
14 | ITA 6275/DEL/2026 | 2018-19 | [A] ARVINDER PAL SINGH CHOPRA
15 | ITA 6277/DEL/2026 | 2024-25 | [A] TARUN PURI
16 | ITA 6278/DEL/2026 | 2015-16 | [A] PANKAJ AGARWAL L/H OF LATE SH. MOOL CHAND '
17 | ITA 6279/DEL/2026 | 2015-16 | [D] PRAVEEN KUMAR KAKKAR
18 | ITA 6280/DEL/2026 | 2017-18 | [D] PRAVEEN KUMAR KAKKAR
19 | CO 349/DEL/2026 2015-16 | [A] PRAVEEN KUMAR KAKKAR
20 | CO 350/DEL/2026 2017-18 | [A] PRAVEEN KUMAR KAKKAR
21 | ITA 6281/DEL/2026 | 2023-24 | [A] SHREE SHYAM GAUSHALA SEWA SOCIETY
22 | ITA 6282/DEL/2026 | 2023-24 | [A] SHREE SHYAM GAUSHALA SEWA SOCIETY
23 | ITA 6283/DEL/2026 | 2016-17 | [D] VIJAY PANDITRAC UPLENCHWAR
24 | ITA 6284/DEL/2026 | 2017-18 | [D] VIJAY PANDITRAO UPLENCHWAR
25 | ITA 6285/DEL/2026 | 2020-21 | [D] VIJAY PANDITRAO UPLENCHWAR
oo
Assistant Registrar]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 22-SEPTEMBER-2026 (TUESDAY)

Srl | Appeal Number A;:':rt' Assessee Name Remarks
1 | CO338/DEL/2026 | 2015-16 |[A] SH. CHHALLANI LALITH KUMAR
2 | CO 339/DEL/2026 2018-19 | [A] SH. CHHALLANI LALITH KUMAR
3 | CO 340/DEL/2026 2019-20 | [A] SH. CHHALLANI LALITH KUMAR
4 | ITA 5434/DEL/2025 | 2014-15 | [D] SAURABH GUPTA (E FILE)
5 CO 2/DEL/2026 2014-15 | [A] SAURABH GUPTA (E FILE)
6 | ITA 5699/DEL/2025 | 2015-16 | [A] M/S VISIONARY INFRAPROJECTS PRIVATE LIMITED
7 | ITA 8033/DEL/2025 | 2012-13 |[A] SURIDHI COMMERCIAL INFRA PRIVATE LIMITED
8 |ITA 8137/DEL/2025| 2019-20 |[A] SMA GQYAL JEWELLERS PRIVATE LIMITED (£ FILE)
9 |ITA 8198/DEL/2025 | 2019-20 |[A] JAGRITI BHATIA (E FILE)
10 | ITA 8293/DEL/2025 | 2020-21 | [D] MANOJ KUMAR GUPTA (E FILE)
11 | ITA 8299/DEL/2025 i 2017-18 | [D] RUBALJEET SINGH SAYAL (E FILE)
12 | ITA 8329/DEL/2025 ] 2016-17 | [A] SH. RAVINDER GUGNANI (E FILE}
13 | ITA 3857/DEL/2026 202021 [A] AJAY KUMAR JAISWAL {E FILE) o
14 | ITA 3872/DEL/2026 | 2015-16 | [A] PRAVEEN GUPTA
15 [ ITA 3968/DEL/2026 | 2017-18 | [A] M/S SHRI NIWAS PULSES PRIVATE LIMITED
16 | ITA 3969/DEL/2026 | 2018-19 | [A] SHRI NIWAS PULSES PRIVATE LIMITED '
17 | ITA 3970/DEL/2026 | 2019-20 | [A] SHRI NIWAS PULSES PRIVATE LIMITED
18 | ITA 3971/DEL/2026 | 2017-18 | [A] SHRI NIWAS PULSES PRIVATE LIMITED
19 | ITA 4002/DEL/2026 | 2016-17 | [D] IREQ PRIVATE LIMITED (E FILE)
20 | ITA 4167/DEL/2026 | 2019-20 |[A]G.S. PHARMACEUTICAL PVT LTD (E/H)
21 | ITA 6286/DEL/2026 | 2015-16 [ [D] SH. CHHALLANI LALITH KUMAR
22 | ITA 6287/DEL/2026 | 2016-17 | [D] SH. CHHALLANI LALITH KUMAR
23 | ITA 6288/DEL/2026 | 2017-18 | [D] SH. CHHALLANI LALITH KUMAR
24 | ITA 6289/DEL/2026 | 2018-19 |[D] SH. CHHALLANI LALITH KUMAR
25 | ITA 6290/DEL/2026 | 2019-20 | [D] SH. CHHALLANI LALITH KUMAR
26 | ITA 6291/DEL/2026 | 2020-21 |[D] SH. CHHALLANI LALITH KUMAR
27 | ITA 6292/DEL/2026 | 2018-19 [ [A] TIRATH RAM AHUJA PRIVATE LIMITED
28 | ITA 6293/DEL/2026 | 2019-20 | [A] TIRATH RAM AHUJA PRIVATE LIMITED
29 | ITA 6294/DEL/2026 | 2012-2013 | [A] ASHA KIRAN RASTOGI
30 | ITA 6295/DEL/2026 | 2012-2013 | [A] ASHA KIRAN RASTOGI
A:?stant Registrar
03-Sep-2026)




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI J
CAUSE LIST OF F BENCH FOR 23-SEPTEMBER-2026 (WEDNESDAY)
Srl | Appeal Number Ai:':rt' Assessee Name Remarks
1 | ITA 8241/DEL/2025  2017-18 | [A] BABA FRUITS (E FILE)
2 | ITA 8327/DEL/2025) 2015-16 | [D] MEDFIN INDIA PVT LTD (E FILE)
3 | ITA 923/DEL/2026 2021-22 | [A] PARAS HEALTHCARE LIMITED
4 | ITA 3645/DEL/2026 | 2025-26 éﬁié?#ﬁaigigﬁgréL;ﬁ(é?OHAN LAL KHANNA EDUCATIONAL AND
5 | ITA 3646/DEL/2026 | 2025-26 C[}/:LE;\#:;??&TEP?ELFJQ%TOHAN LAL KHANNA EDUCATIONAL AND
6 | ITA 3983/DEL/2026 | 2026-27 |[A] RAAGGHNI KNOWLEDGE FOUNDATION (E FILE)
7 | ITA 3984/DEL/2026 | 2026-27 | [A] RAAGGHNI KNOWLEDGE FOUNDATION (F FILE) |
8 | ITA 4005/DEL/2026 1 2019-20 | [D] RAVI CONSTRUCTION PVT LTD {E FILE)
9 | CO 253/DEL/2026 2019-20 | [A] RAVI CONSTRUCTION PVT LTD (E FILE)
10 | ITA 4024/DEL/2026 | 2015-16 | [A] RAJESH SHARMA (E FILE)
11 | ITA 4025/DEL/2026 | 2015-16 | [A] RAJESH SHARMA (E FILE)
12 | ITA 4090/DEL/2026 | 2016-17 | [A] CATTELYA STATIONARY PRIVATE LIMITED {E FILE)
13 | ITA 4091/DEL/2026 | 2021-22 |} [A] RUKMANI METALS & GASEOUS PRIVATE LIMITED (E FILE)
14 | ITA 6296/DEL/2026 | 2016-17 | [D] SALIL KAKKAR
15 | ITA 6297/DEL/2026 | 2017-18 | [D] SALIL KAKKAR
16 | ITA 6298/DEL/2026| 2018-19 | [D] SALIL KAKKAR
17 | CO 351/DEL/2026 2016-17 | [A] SALIL KAKKAR
18 | CO 352/DEL/2026 2017-18 | [A] SALIL KAKKAR
19 | CO 353/DEL/2026 2018-19 | [A] SALIL KAKKAR
20 | ITA 6299/DEL/2026 | 2014-15 S[é\%\%(gg;AuC@f%gg;_ GROWTH LIMITED (FORMERLY GOGIA CAPITAL
21 | ITA 6300/DEL/2026 | 2017-18 s[é\é VGI(C)S;AL ;ZS;?’EFSI). GROWTH LIMITED ( FORMERLY GOGIA CAPITAL
22 | ITA 6301/DEL/2026 | 2018-19 S[é\é ﬁggéALfN/‘\#géI). GROWTH LIMITED (FORMARLY GOGIA CAPITAL |
23 | ITA 6303/DEL/2026 | 2014-15 | [A] M/S. HERITAGE HOSPITALS LTD.
24 | ITA 6304/DEL/2026 | 2015-16 | [A] M/S SHREE NATH JI AGRO PRODUCTS (P) LTD.
25 | ITA 6308/DEL/2026 | 2023-24 | [A] SANJAY JAIN
26 | ITA 6309/DEL/2026 | 2023-24 | [A] SANJAY JAIN - L .
Assistant RegistTSF:
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 24-SEPTEMBER-2026 (THURSDAY)

Srl | Appeal Number Aizr:rt. Assessee Name Remarks

1 | ITA 3758/DEL/2025 ) 2018-19 | [A) ELEVATOR BUILDERS PRIVATE LIMITED (£ FILE) ]
2 | ITA 3759/DEL/2025 | 2017-18 | (A] ELEVATOR BUILDERS PRIVATE LIMITED (E FILE)

3 | ITA 5435/DEL/2025 2012 [D] WEE DEVELOPERS PVT. LTD. (£ FILE)}

4 | CO 269/DEL/2025 2012 [A] WEE DEVELOPERS PVT. LTD.

5 | ITA 8296/DEL/2025 | 2015-16 | [A] SONALI RASTOGI

6 | ITA 8335/DEL/2025 2021 [D) ACHLA DEWAN (E FILE)

7 | ITA 3999/DEL/2026 { 2020-21 |[D] FOREVER BUILDTECH LTD (F FILE)

8 | ITA4001/DEL/2026 | 2019-20 | [D] UNINAV DEVELOPERS PVT LTD (E FILE)

9 | ITA 4004/DEL/2026 | 2023-24 | [D] SHYAM SUNDER MAHESHWARI {E FILE}

10 | ITA 4007/DEL/2026 | 2016-17 | [D] BAZEL INTERNATIONAL LIMITED (£ FILE)

11 | ITA 4008/DEL/2026 | 2017-18 | [D] BAZEL INTERNATIONAL LIMITED {# FILE)} 4
12 | ITA 4010/DEL/2026 | 2015-16 | [A] NIMI INFRASTRUCTURES PRIVATE LIMITED {E FILE)

13 | ITA 4011/DEL/2026 | 2015-16 | [A] NIMI INFRASTRUCTURES PRIVATE LIMITED {E FILE}

14 | ITA 4012/DEL/2026 | 2016-17 | [A] NIMI INFRASTRUCTURES PRIVATE LIMITED (E FILE}

15 | ITA 6150/DEL/2026 | 2026-27 |[A] SURAJ DEVI CHARITABLE TRUST (E FILE)

16 | ITA 6151/DEL/2026 | 2026-27 | [A] SURAJ DEVI CHARITABLE TRUST (E FILE) |
17 | ITA 6310/DEL/2026 | 2017-18 | [A] BYWAYS INDIA (P) LTD.

18 | ITA 6311/DEL/2026 | 2020-21 | [A] ARTCRAFT SALES ]
19 | ITA 6313/DEL/2026 | 2013-14 | [A] EMERGENT BUILDERS PRIVATE LIMITED

20 | ITA 6314/DEL/2026 | 2019-20 |[A] RAJ BALA

21 | TTA 6315/DEL/2026 | 2012-13 | [A] PRAMPARA BUILDCON PVT LTD L
22 | ITA 6321/DEL/2026 | 2016-17 | [A] USHA CHAUDHARY

23 I ITA 6322/DEL/2026 | 2001-2002 | {D] M/S. SAHARA INDIA COMMERCIAL CORPORATION LTD

24 | ITA 6323/DEL/2026 | 2024-25 | [A] AVHIKALPANA

25 | ITA 6324/DEL/2026 | 2024-25 | [A] AVHIKALPANA

26 | ITA 6325/DEL/2026 | 2017-18 | [A] SANATAN LOGISTICS PRIVATE LIMITED

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 05-OCTOBER-2026 (MONDAY)

Srl | Appeal Number A$Z'::' Assessee Name Remarks
1 | ITA 1066/DEL/2026 | 2017-18 | [A] QUICKPAISA FINTECH PRIVATE LIMITED (E FILE)
2 ['ITA 1067/DEL/2026 | 2018-19 | [A] QUICKPAISA FINTECH PRIVATE LIMITED (E FILF)
3 | ITA 1148/DEL/2026 | 2018-19 | [A] SWARAJ INDIA (E FILE)
4 | ITA 3726/DEL/2026 | 2020-21 | [A] ASHOK SARCHA (E FILE)
5 | ITA 3832/DEL/2026 { 2018-19 | [D] ADITYA KUMAR JHA (E FILE)
6 | ITA 3845/DEL/2026 | 2013-14 |[A] MENORA DEVELOPERS AND INFRASTRUCTURE PVT, LTD. (E FILE)
7 [ ITA 4171/DEL/2026 - {A] THE GREAT GETSBY CLUB OF I NDIA
8 [ITA 6372/DEL/2026{ 2017-18 |[A] ETERNA LIVING PRIVATE LIMITED
9 | ITA 6373/DEL/2026 | 2012-13 | [A] EAGLE EXPRESS LOGISTICS INDIA LTD |
10 | ITA 6374/DEL/2026 | 2018-19 [ [A] NIRAJ KUMAR SAHANI B
11 | ITA 6375/DEL/2026 | 2016-17 | [A] ASHISH JAIN
12 | ITA 6376/DEL/2026 | 2016-17 | [A] ASHISH JAIN
13 | ITA 6377/DEL/2026 | 2023-24 | [A] ISHA TRAVELS AND TOURS PVT LTD
14 | ITA 6378/DEL/2026 | 2019 - 2020 | [A] ASKA EQUIPMENTS PRIVATE LIMITED
15 | ITA 6379/DEL/2026 | 2022-23 | [A] VIPIN KUMAR AGARWAL
16 | ITA 6380/DEL/2026 | 2023-24 | [A] VIPIN KUMAR AGARWAL
17 | ITA 6381/DEL/2026 | 2019-20 | [D]INB STEEL INDUSTRIES PRIVATE LIMITED
=
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 06-OCTOBER-2026 (TUESDAY)

Srl | Appeal Number A$Zg1rt. Assessee Name Remarks
1 | ITA 5423/DEL/2025 | 2012-13 |[A] NOIDA TOLL BRIDGE COMPANY LIMITED

2 | ITA 5424/DEL/2025 | 2013-14 | [A] NOIDA TOLL BRIDGE COMPANY LIMITED

3 | ITA5425/DEL/2025 ) 2014-15 | [A] NOIDA TOLL BRIDGE COMPANY LIMITED

4 | ITA 5426/DEL/2025 | 2016-17 | [A] NOIDA TOLL BRIDGE COMPANY LIMITED

5 | ITA 5427/DEL/2025| 2017-18 |[A] NOIDA TOLL BRIDGE COMPANY LIMITED

6 | ITA 8022/DEL/2025 - [A] BASIC EDUCATION FOUNDATION

7 | ITA 4052/DEL/2026 | 2017-18 | [A] SAURABH MITTAL (E FILE)

8 | ITA 4054/DEL/2026 | 2022-23 S[QE{EGJ“EXVGEJ/;T?XU(;T?;;;GAL HEIR AND REPRESENTATIVE OF LATE -
9 | ITA 6108/DEL/2026 | 2011-12 |[A] M/S EPOCH DISTRIBUTION PRIVATE LIMITED

10 | ITA 6382/DEL/2026 | 2015-16 | [A] PURI CONSTRUCTION PRIVATE LIMITED

11 [ ITA 6383/DEL/2026 | 2013-14 | [A] ANITA GUPTA

12 | ITA 6384/DEL/2026 | 2022-23 | [D] SUNWORLD RESIDENCY PVT. LTD.

13 | ITA 6385/DEL/2026 | 2017-18 | [D] SAHARA INDIA

14 | ITA 6386/DEL/2026 | 2018-19 [ [D] SAHARA INDIA

15 | ITA 6387/DEL/2026 | 2016-17 | {A] DEVON METALS PVT. LTD

16 | ITA 6389/DEL/2026 | 2016-17 | [A] MULTT INFRATECH PRIVATE LIMITED

17 | ITA 6390/DEL/2026 { 2015-16 | [A] PARAMIEET KAUR

18 | ITA 6391/DEL/2026 2017 [D] VINOD KUMAR

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

Srl | Appeal Number Aizl::' Assessee Name Remarks
1 ) ITA 1153/DEL/2026 | 2013-14 | [A] SURINDER KAUR THAPAR (E FILE)

2 | ITA 3812/DEL/2026 | 2017-18 | [A] IPHITO REAL ESTATE PRIVATE LIMITED (£ FILE)

3 | ITA 3822/DEL/2026 | 2018-19 | [A] DEIN LE FOODS PRIVATE LIMITED (F FILE}

4 | ITA 6085/DEL/2026 | 2016-17 | [A] REAL VALUE FOODS PRIVATE LIMITED

5 | ITA 6086/DEL/2026 | 2020-21 | [A] ANIL KUMAR

6 | ITA 6089/DEL/2026 | 2011-12 |[A] ECO RRB INFRA PRIVATE LIMITED

7 | ITA 6125/DEL/2026 1 2026-27 | [A] DELHI MANAGEMENT ASSOCIATION (E FILE) |
8 | ITA 6126/DEL/2026 | 2026-27 | {A] DELHI MANAGEMENT ASSOCIATION (E FILE)

o [emmoezos | s OB T P o T D (A

10 | ITA 6395/DEL/2026 | 2020-21 | [A] SACHIN MOHAN

11 { ITA 6398/DEL/2026 | 2019-20 | {A] POLLUCON TECHNOLOGIES LTD.

12 | ITA 6399/DEL/2026 | 2017-18 | [A] MOGA TRADERS

13 | ITA 6400/DEL/2026 | 2022-23 {[A] PRAMOD KUMAR

14 | ITA 6401/DEL/2026 | 2012-2013 | [A] VISION FINLEASE PVT LTD

15 | ITA 6404/DEL/2026 | 2016-2017 | [A] ASHVANI KUMAR SONS, DELHI

16 | ITA 6405/DEL/2026 | 2017-2018 | [A] ASHVANI KUMAR SONS, DELHI

17 | ITA 6406/DEL/2026 | 2018-2019 | [A] ASHVANI KUMAR SONS, DELHI

18 | ITA 6407/DEL/2026 | 2022-23 | [A] SHALESH KUMAR JAIN

%—9’;"__’1
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IN

COME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 08-OCTOBER-2026 (THURSDAY)

Stl | Appeal Number A$Z:1rt' Assessee Name Remarks
1 |ITA 8242/DEL/2025 | 2011-12 | [A] PRADEEP KUMAR JINDAL (E FILE)

2 | ITA 8243/DEL/2025 | 2011-12 | [A] PRADEEP KUMAR JINDAL (E FILE)

3 | ITA 8292/DEL/2025 | 2015-16 | [D] KIRAN NANDRAJOG (E FILE)

4 | ITA 1164/DEL/2026 | 2020-21 | [A] NOORANI KOHINOOR INFRA PRIVATE LIMITED (E FILE)
5 | ITA 3851/DEL/2026 | 2020-21 |[A] SUNITA (E FILE)

6 | ITA 3925/DEL/2026 | 2018-19 | [A] RAHUL BHATNAGAR

7 40231(355)/‘;026 2014-15 | [A] DHARMENDER JINDAL (F FILE)

8 402%55)/’;026 2015-16 | (A] DHARMENDER JINDAL (£ FILE) 1
9 40221(355?/3026 2016-17 | [A] DHARMENDER JINDAL (E FILE)

10 | ITA 4023/DEL/2026 | 2019-20 | [A] DHARMENDER JINDAL (E FILE)

11 | TTA 4039/DEL/2026 | 2019-20 | [A] ARTI GUIRAL

12 | ITA 4046/DEL/2026 | 2012-13 | [A] RIPUDAMAN SHARMA

13 | ITA 4053/DEL/2026 | 2018-19 | [A] KINKAR MUKHERJEE (E FILE)

14 | ITA 6410/DEL/2026 | 2017-18 | [A] SURESH KUMAR

15 | ITA 6411/DEL/2026 | 2018-19 | [A] RAJIV KANT LAXMAN

16 | ITA 6412/DEL/2026 | 2017-18 | [A] MOHD KASIM KURESHI

17 | ITA 6413/DEL/2026 | 2011-12 | [A] HARIKISHAN

18 | [TA 6415/DEL/2026 | 2020-21 | [A] CHINKY PURIMIGLANI

19 | ITA 6416/DEL/2026 | 2020-21 | [A] SHASHANK SANGAL

20 | ITA 6417/DEL/2026 | 2021-22 | [A] FRATELLI VINEYARDS LIMITED

o A
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 14-SEPTEMBER-2026 (MONDAY)

Srl | Appeal Number As::t' Assessee Name Remarks
1 | CO61/DEL/2023 | 2012-12 |[A] SAT PAL NAGAR

2 | CO 62/DEL/2023 2011-12 |} [A] SAT PAL NAGAR

3 [ITA 1462/DEL/2023{ 2012-12 |[D] SAT PAL NAGAR

4 |ITA 1463/DEL/20231 2011-12 |[D] SAT PAL NAGAR

5 |ITA 3269/DEL/2026| 2014-15 |[A] RBS INFRATECH PRIVATE LIMITED

6 {ITA 6512/DEL/2026| 2026-27 |[A] SHRI ARVIND FOUNDATION

7 (ITA 6514/DEL/2026| 2017-18 | (D] BLOSSOM INFRASTRUCTURE PVT. LTD.
8 |ITA 6515/DEL/2026( 2020-21 |[D] BLOSSOM INFRASTRUCTURE PVT. LTD.
9 |ITA 6518/DEL/2026[ 2023-24 |[A] OSR TELESERVICES PRIVATE LIMITED
10 |ITA 6520/DEL/20261 2014-15 [ [A] INGENICO INTERNATIONAL INDIA PVT. LTD.
11 |ITA 6521/DEL/2026; 2022-23 {[A] M/S 4S DEVELOPERS PRIVATE LIMITED
12 (ITA 6524/DEL/2026| 2008-9 [A] DEEPAK

13 |ITA 6525/DEL/2026| 2008-9 | [Al DEEPAK

14 |ITA 6526/DEL/2026| 2015-16 |[D] GOPAL BANSAL

15 |ITA 6527/DEL/2026| 2017-18 ([D] GOPAL BANSAL

16 [ITA 6528/DEL/2026( 2018-19 |[D] GOPAL BANSAL

17 |ITA 6529/DEL/2026| 2019-20 |[D] GOPAL BANSAL

18 |ITA 6530/DEL/2026| 2020-21 |[D] GOPAL BANSAL

19 |ITA 6531/DEL/2026| 2021-22 |[D] GOPAL BANSAL

20 | CO 292/DEL/2026 | 2017-18 |[A] BLOSSOM INFRASTRUCTURE PVT. LTD.
21 | CO 293/DEL/2026 | 2020-21 ([A]BLOSSOM INFRASTRUCTURE PVT. LTD.
22 |ITA 6083/DEL/2025| 2020-21 |[A] GAURAV GROVER

23 |ITA 8609/DEL/2025| 2016-17 |[D] SAINIK INDUSTRIES PRIVATE LIMITED
24 | ITA 603/DEL/2026 | 2016-17 |[A] SAINIK INDUSTRIES PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 15-SEPTEMBER-2026 (TUESDAY)

Sri

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 1264/DEL/2023

2017-18

[A] VIKRAM KUMAR BAJAJ

ITA 6982/DEL/2025

2023-24

[A] SH. BALENDRA SINGH

ITA 6983/DEL/2025

2023-24

[A] MADE EASY LEARNINGS PRIVATE LIMITED

ITA 8368/DEL/2025

2023-24

[D] MADE EASY LEARNINGS PRIVATE LIMITED

ITA 8369/DEL/2025

2023-24

[D] BALENDRA SINGH

ITA 3273/DEL/2026

2014-15

[D] M/S J T BUILDERS PRIVATE LIMITED

ITA 3275/DEL/2026

2014-15

[D] M/S KALAWATI BUILDERS PRIVATE LIMITED

ITA 3285/DEL/2026

2019-20

[A] TESKO HOTELS & MALLS INFRAPROIECTS PRIVATE LIMITED

ITA 3286/DEL/2026

2020-21

[A] TESKO HOTELS & MALLS INFRAPROJECTS PRIVATE LIMITED

10

1TA 3287/DEL/2026

2022-23

[A] TESKO HOTELS & MALLS INFRAPROJECTS PRIVATE LIMITED

11

ITA 3292/DEL/2026

2022-23

[A] TREE PLYWOOD LLP

12

ITA 6424/DEL/2026

2024-25

[A] VIKRAM ADITYA MEHTA

13

ITA 6425/DEL/2026

2024-25

[A] BHAVNA MEHTA

14

ITA 6532/DEL/2026

2018-19

[D] NIRALA HOUSING PVT LTD.

15

ITA 6533/DEL/2026

2019-20

[D] NIRALA HOUSING PVT LTD.

16

ITA 6534/DEL/2026

2020-21

[D] NIRALA HOUSING PVT LTD.

17

ITA 6535/DEL/2026

2016-17

[D] MGS HOSPITALITIES PVT. LTD.

18

ITA 6536/DEL/2026

2017-18

[D] MGS HOSPITALITIES PVT. LTD

19

ITA 6537/DEL/2026

2021-22

{A] SUPER PROMPT HOLDINGS LIMITED

20

ITA 6538/DEL/2026

2020-21

[A] RAJDHANI NURSURIES LIMITED

21

ITA 6539/DEL/2026

2023-24

[A] JAGMOHAN MONGIA

22

ITA 6540/DEL/2026

2017-2018

[A] SANA BAQAL

23

ITA 6541/DEL/2026

2015-16

[D] MGS SECURITIES PVT. LTD.

Assistant Registrar
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| INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 16-SEPTEMBER-2026 (WEDNESDAY)

Srl | Appeal Number A$Z:1rt' Assessee Name Remarks
1 |ITA 4073/DEL/20251 2019-20 |[A] PRATEEK CHITKARA

2 |ITA 6183/DEL/2025| 2016-17 {[D] INDIVAR BEAUTY PRIVATE LIMITED

3 |ITA 8531/DEL/2025{ 2019-20 |[A] SIDDHARTH GUPTA

4 |ITA 8532/DEL/2025{ 2020-21 |([A] SIDDHARTH GUPTA

5 [ITA 8533/DEL/2025) 2021-22 |[A] SIDDHARTH GUPTA

6 |[ITA 8534/DEL/2025{ 2022-23 |[A]SIDDHARTH GUPTA

7 |ITA 8688/DEL/2025( 2020-21 |[A] TEWATIA CONSTRUCTION PRIVATE LIMITED

8 |ITA 1282/DEL/2026| 2017-18 |[A] PRAMOD GUPTA

9 |[ITA 3263/DEL/2026| 2015-16 |[A] EMAAR INDIA LIMITED

10 |ITA 3264/DEL/2026! 2016-17 |[A] EMAAR INDIA LIMITED

11 |ITA 3265/DEL/2026{ 2017-18 |[A] EMAAR INDIA LIMITED

12 {ITA 3271/DEL/2026| 2018-19 |[A] G.K. FASHION PRIVATE LIMITED

13 |ITA 4346/DEL/2026] 2006-7 |[A] GREEN PETALS CAPFIN PRIVATE LIMITED

14 |1TA 4348/DEL/2026] 2014-15 |[A] SMT. GEETA GOGNA

15 |ITA 4349/DEL/2026| 2017-18 |[A] M/S S.P BUILDERS

16 |ITA 6444/DEL/2026| 2019-20 |[D] SAMMAN LAL SHER SINGH PAPERS PVT. LTD

17 ITA 6449/DEL/2026| 2017-18 |[D] INDUS TECHNICAL EDUCATION SOCIETY

18 [ITA 6454/DEL/2026) 2013-14 |[A] MGM STONE AGGREGATES PRIVATE LIMITED

19 (ITA 6455/DEL/2026{ 2015-16 {[A] RENTECH DESIGNS INDIA PRIVATE LIMITED

20 |ITA 6542/DEL/2026( 2020-21 |[A] BIPS SYSTEMS LIMITED

21 |ITA 6543/DEL/2026] 2012-13 |[A] EMTEX FABTRADE PVT. LTD.

22 |ITA 6544/DEL/2026 2020-21 |[D] KL STEELS PVT. LTD

23 |ITA 6545/DEL/2026] 2019-20 |[D] M/S PRAMOD AUTO PARTS PVT. LTD.

24 |ITA 6548/DEL/2026 2013 (D] NEERAJ AGGARWAL

25 [ITA 6549/DEL/2026| 2022-23 | [D] AL-ZAID STEEL PRIVATE LIMITED

26 {ITA 6551/DEL/2026] 2013-14 | [A] KUMAR SATISH

27 |ITA 6554/DEL/2026{ 2011-12 | [D] SHALIMAR CORP LIMITED

—
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 17-SEPTEMBER-2026 (THURSDAY)

Stl | Appeal Number As:g‘rt' Assessee Name Remarks
1 [ CO 286/DEL/2026 | 2017-18 |[A] ANIMATE ENERGY LTD.

2 | CO 328/DEL/2026 | 2019-20 |[A] SH. ABHAY MEHTA

3 |ITA 4125/DEL/2025| 2017-18 |[A] SBL PVT. LTD.

4 |ITA 4126/DEL/2025| 2018-19 |[A] SBL PVT. LTD,

5 |ITA 4127/DEL/2025| 2019-20 |[A] SBL PVT. LTD.

6 |ITA 4128/DEL/2025{ 2020-21 |[A]SBLPVT.LTD

7 |ITA 5629/DEL/2025| 2018-19 |[D] SBL PRIVATE LIMITED (E FILE)

8 |ITA 1170/DEL/2026{ 2023-24 | [A] SBL PRIVATE LIMITED

9 |ITA 3259/DEL/2026| 2016-17 |[[D]SMC DEVELOPERS LIMITED

10 {ITA 3276/DEL/2026| 2015-2016 | [A] NATIONAL INSTITUTE OF HEALTH & FAMILY WELFARE
11 |ITA 3277/DEL/2026 2017-2018 | [A] NATIONAL INSTITUTE OF HEALTH & FAMILY WELFARE
12 |ITA 3291/DEL/2026| 2017-18 |[A] EAGLE HOME SOLUTIONS PVT LTD

13 |ITA 3295/DEL/2026| 2016-17 |[A] MILHARD SALES PVT LTD

14 |ITA 4752/DEL/2026] 2017-18 | [A] TDI REALCON PRIVATE LIMITED

15 |ITA 6555/DEL/2026] 2020-21 | [A] SANJEEV KUMAR

16 |ITA 6556/DEL/2026( 2021-22 |[A] SANJEEV KUMAR

17 |ITA 6557/DEL/2026] 2017-18 | [D] HIGH END INFRATECH PVT LTD

18 [ITA 6558/DEL/2026| 2019-20 ,[D] SH. ABHAY MEHTA

19 |ITA 6559/DEL/2026| 2013-14 | [A] NARENDER SINGH

20 |ITA 6560/DEL/2026| 2018-19 ;[D] SMC POWER GENERATION LTD

21 |ITA 6561/DEL/2026( 2015-16 |[D] MGS INDIA PVT. LTD.

22 |ITA 6562/DEL/2026| 2016-17 | [D] MGS INDIA PVT, LTD.

23 |ITA 6563/DEL/2026] 2017-18 | [D] ANIMATE ENERGY LTD.

- —
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 21-SEPTEMBER-2026 (MONDAY)

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 | CO 287/DEL/2026 | 2021-22 |[A] MERVEILLE ADVISORY SERVICES LLP

2 |ITA 8501/DEL/2025| 2015-16 |[D] ZEALOUS FINANCIAL SERVICES PVT LTD

3 |ITA 3385/DEL/2026| 2023-24 |[A] GOODLIVING INFRASTRUCTURE PRIVATE LIMITED
4 |ITA 3386/DEL/2026| 2020-21 |[A] MAX-DIGI INFOTECH PRIVATE LIMITED

5 |ITA 3387/DEL/2026| 2023-24 |[A] MAX-DIGI INFOTECH PRIVATE LIMITED

6 |ITA 3390/DEL/2026| 2023-24 |[A] ASHISH BHUTANI

7 |ITA 3527/DEL/2026| 2022-23 |[A] PARMESH CONSTRUCTION COMPANY LIMITED

8 |ITA 3528/DEL/2026| 2023-24 |[A] PARMESH CONSTRUCTION COMPANY LIMITED

9 |ITA 3650/DEL/2026| 2023-24 |[A] PREM BHUTANI

10 {ITA 3737/DEL/2026| 2023-24 |[A] NOIDA CYBER PARK PRIVATE LIMITED

11 |ITA 4086/DEL/2026| 2022-23 |[A] M/S GOODLIVING INFRASTRUCTURE PRIVATE LIMITED
12 |ITA 5969/DEL/2026| 2023-24 |[D] PREM BHUTANI

13 |ITA 5997/DEL/2026| 2020-21 |[D] MAX-DIGIINFOTACH PRIVATE LIMITED

14 |ITA 5998/DEL/2026| 2023-24 |[D] MAX-DIGIINFOTACH PRIVATE LIMITED.

15 |ITA 6022/DEL/2026| 2022-23 |[D] M/S PARMESH CONSTRUCTION PVT. LTD.

16 {ITA 6023/DEL/2026| 2023-24 |[D] M/S PARMESH CONSTRUCTION PVT. LTD

17 |ITA 6033/DEL/2026| 2023-24 |[D] NOIDA CYBER PARK PRIVATE LIMITED

18 |ITA 6041/DEL/2026| 2023-24 |[D] GOOD LIVING INFRASTRUCTURE PRIVATE LIMITED
19 |ITA 6042/DEL/2026{ 2023-24 |[D] ASHISH BHUTANI

20 |ITA 6564/DEL/2026| 2021-22 |[D] MERVEILLE ADVISORY SERVICES LLP

21 |{ITA 6565/DEL/2026| 2024-25 |[A] GANESH RICE MILLS

22 |ITA 6924/DEL/2026| 2022-23 |[D] GOODLIVING INFRASTRUCTURE PRIVATE LIMITED

_’_.’-—'—'
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 22-SEPTEMBER-2026 (TUESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 CO 288/DEL/2026 2020-21 | [A] VANTAGE BUIDWELL PVT. LTD.

2 ITA 8358/DEL/2025 2019-20 [A] MAMTA WADHWA

3 ITA 8359/DEL/2025 2021-22 | [A] MAMTA WADHWA

4 ITA 3234/DEL/2026 2021-22 | [A] DEEPAK PATHAK

5 ITA 3235/DEL/2026 2023-24 [A] DEEPAK PATHAK

6 ITA 3288/DEL/2026 2019-20 [A] GENBUILD INFRAHOUSE PRIVATE LIMITED

7 ITA 3289/DEL/2026 2020-21 [A] GENBUILD INFRAHOUSE PRIVATE LIMITED

8 ITA 3290/DEL/2026 2022-23 [A] GENBUILD INFRAHOUSE PRIVATE LIMITED

9 ITA 4681/DEL/2026 2018-19 | [A] PARVEEN SETHI (S/G)

10 ITA 6566/DEL/2026 2020-21 [D] VANTAGE BUIDWELL PVT. LTD.

11 ITA 6567/DEL/2026 2021-22 [A] URGENT HOLDINGS LIMITED

12 ITA 6568/DEL/2026 2022-23 [A] URGENT HOLDINGS LIMITED

13 ITA 6569/DEL/2026 2021 {D] MUKUL ROHATGI

14 ITA 6570/DEL/2026 2022 [D] MUKUL ROHATGI

15 ITA 6571/DEL/2026 2015-2016 | [A] ASHISH BANSAL

16 | ITA 6572/DEL/2026 2021-22 | [A] SUPERQUICK HOLDINGS PRIVATE LIMITED

17 ITA 6573/DEL/2026 2020-21 [A] TOWERS LEASING AND FINANCE LIMITED

18 ITA 6575/DEL/2026 2017-18 [A] THE CHAKKARPUR PRIMARY AGRICULTURE COOP SOCIETY LIMITED
19 ITA 3451/DEL/2026 2020-21 [A] MONTAGE ENTERPRISES PRIVATE LIMITED

20 ITA 3452/DEL/2026 2021-22 {A] MONTAGE ENTERPRISES PRIVATE LIMITED

21 | TITA 4316/DEL/2026 2020-21 | [D] MONTAGE ENTERPRISES PVT. LTD.

22 | TTA4317/DEL/2026 2021-22 | [D] MONTAGE ENTERPRISES PVT. LTD.

23 | TITA 4355/DEL/2026 2023-24 | [A] M/S ADVANT IT PARK PRIVATE LIMITED

24 ITA 4668/DEL/2026 2015-16 [A] SAYA BUILDCON CONSORTIUM PVT. LTD.

25 ITA 4669/DEL/2026 2016-17 [A] SAYA BUILDCON CONSORTIUM PVT LTD

26 ITA 4670/DEL/2026 2017-18 [A] SAYA BUILDCON CONSORTIUM PVT. LTD.

27 ITA 4671/DEL/2026 2018-19 [A] SAYA BUILDCON CONSORTIUM PRIVATE LIMITED
28 | ITA 4672/DEL/2026 2019-20 | [A] SAYA BUILDCON CONSORTIUM PVT. LTD.

29 ITA 4673/DEL/2026 2021-22 [A] SAYA BUILDCON CONSORTIUM PVT LTD

30 ITA 4674/DEL/2026 2022-23 [A] SAYA BUILDCON CONSORTIUM PVT LTD

31 ITA 4675/DEL/2026 2023-24 [A] SAYA BUILDCON CONSORTIUM PRIVATE LIMITED
32 ITA 6392/DEL/2026 2017-18 [D] MONTAGE ENTERPRISES PVT, LTD.

33 | ITA 6393/DEL/2026 2018-19 | [D] MONTAGE ENTERPRISES PVT. LTD.

34 | ITA 6546/DEL/2026 2017-18 | [A] MONTAGE ENTERPRISES PRIVATE LIMITED

35 | ITA 6547/DEL/2026 2018-19 | [A] MONTAGE ENTERPRISES PRIVATE LIMITED

Assistant Registrar,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 23-SEPTEMBER-2026 (WEDNESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 CO 188/DEL/2026 2019-20 [A] SEGMENTAL CONSULTING INFRASTRUCTURE ADVISORY PVT. LTD.
2 ITA 2703/DEL/2024 2015-16 [D] PVR INOX LIMITED
3 | ITA 2725/DEL/2024 2015-16 | [A] PVR INOX LIMITED (E FILING)

4 | ITA 5739/DEL/2025 2017-18 | [D] PVR INOX LIMITED
5 | ITA 5740/DEL/2025 2018-19 | [D] PVR INOX LIMITED
6 ITA 5762/DEL/2025 2016-17 fA] AMRIT PAL SINGH HUF
7 ITA 6089/DEL/2025 2016-17 [A] PVR INOX LIMITED
8 ITA 6090/DEL/2025 2017-18 fA] PVR INOX LIMITED
9 | ITA 6091/DEL/2025 2018-19 | [A] PVR INOX LIMITED

10 | ITA 6997/DEL/2025 2010-11 [A] PVR INOX LIMITED (E.FILING)

11 | ITA 7929/DEL/2025 2016-17 {D] PVR INOX LTD.

12 | ITA 1376/DEL/2026 2020-21 [D] AVISHA BUILDCON PRIVATE LIMITED
13 | ITA 1379/DEL/2026 2017-18 | [A] DECENT FINANCIAL SERVICES PRIVATE LIMITED
14 | ITA 1382/DEL/2026 2019-20 | [D] MANU ELECTRICALS PRIVATE LIMITED
15 | ITA 1383/DEL/2026 2019-20 | [D] SEGMENTAL CONSULfING & INFRASTRUCTURE ADVISORY PVT, LTD.
16 | ITA 1384/DEL/2026 2017-18 | [A] UREKHA BATRA
17 | ITA 1385/DEL/2026 2016-17 [A] UTTAM LIFESTYLE HOTELS PRIVATE LIMITED
18 | ITA 1388/DEL/2026 2013-14 | [A] PACIFIC DEVELCON PRIVATE LIMITED
19 | ITA 1389/DEL/2026 2014-15 [A] OASIS BUILDTECH PRIVATE LIMITED
20 | ITA 1473/DEL/2026 2019-20 | [D] AMIT
21 | ITA 6576/DEL/2026 2021-22 | [D] LOG HUT BUILDERS AND DEVELOPERS PVT. LTD.

22 | ITA 6577/DEL/2026 2022-23 [D] LOG HUT BUILDERS AND DEVELOPERS PVT, LTD.

23 | ITA 6578/DEL/2026 2017-18 [D] AGILE CONSTRUCTION LLP
24 | ITA 6579/DEL/2026 2020-21 [D] AGILE CONSTRUCTION LLP
25 | ITA 6580/DEL/2026 2014-15 [D] CORPORATE INTERNATIONAL FINANCE SERVICES LTD
26 | ITA 6581/DEL/2026 2015-16 | [D] CORPORATE INTERNATIONAL FINANCE SERVICES LTD
27 | ITA 6582/DEL/2026 2016-17 | [D] CORPORATE INTERNATIONAL FINANCE SERVICES LTD
28 | ITA 6583/DEL/2026 2017-18 | [D] CORPORATE INTERNATIONAL FINANCE SERVICES LTD
29 | ITA 6584/DEL/2026 2016-17 [A] ANITA YADAV
30 | ITA 6586/DEL/2026 2016-17 | [D] PUNITA MENON KUKREJA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 24-SEPTEMBER-2026 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks

1 | ITA 6588/DEL/2026 2019-20 | [A] SURAJ BHAN

2 | ITA 6589/DEL/2026 2020-21 | [A] RAIS AHAMAD

3 | ITA 6590/DEL/2026 2019-20 | [D] MS. NEETU KHERIA

[A] VIDYA BHARTI INSTITUTE OF TRAINING AND RESEARCH TRUST,

4 | ITA 6591/DEL/2026 | 2026-2027 KURUKSHETRA

[A] VIDYA BHARTI INSTITUTE OF TRAINING AND RESEARCH TRUST,

5 | ITA 6592/DEL/2026 | 2026-2027 KURUKSHETRA

6 | ITA 6593/DEL/2026 2016-17 | [A] MANJU GUPTA

7 | ITA 6594/DEL/2026 2023-24 | [A] FIVD INDIA CONSULTING PRIVATE LIMITED

8 | ITA 6595/DEL/2026 2012-13 | [A] NITIN KUMAR GARG

9 | ITA 6596/DEL/2026 2023-24 | [D] MM9 INFORMATION TECHNOLOGIES PRIVATE LIMITED

10 | ITA 6598/DEL/2026 2013-14 | [A] HEERA RICE MILLS

11 | ITA 6599/DEL/2026 2014-15 | [A] HEERA RICE MILLS

12 | ITA 6600/DEL/2026 2015-16 | [A] HEERA RICE MILLS

13 | ITA 6086/DEL/2025 2011-12 | [A] CYAN FINANCIAL SOLUTIONS PRIVATE LTD.

14 | ITA 6087/DEL/2025 2012-13 | [A] CYAN FINANCIAL SOLUTIONS PRIVATE LTD.

15 | ITA 1490/DEL/2026 2021-22  {[A] HARRSHA CHAUDARY

16 | ITA 3183/DEL/2026 2019-20 | [A] ACHAL SHARMA

17 | ITA 4358/DEL/2026 2018-19 | [D] RAMESH JUNEJA

18 | ITA 4360/DEL/2026 2011-12 | [A] NATIONAL FUND FOR PEOPLE WITH DISABILITIES

19 | ITA 4364/DEL/2026 | 2017-18 |[A]U T OVERSEAS

20 | ITA 4368/DEL/2026 2015-16 | [A] SHAMSHAD AHEMAD

21 | ITA 4369/DEL/2026 2019-20 | [A] SUMAN DEVI

22 | ITA 4370/DEL/2026 2017-18 | [A] SUMIT DUA

23 | ITA4371/DEL/2026 | 2018-19 |[A] GAJAM INDIA PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 28-SEPTEMBER-2026 (MONDAY)
Sri | Appeal Number [Assmt. Year Assessee Name Remarks
1 | ITA 3965/DEL/2025 2020-21 | [D] VINOD KUMAR AGARWAL (R/M)
2 | ITA 5907/DEL/2025 2020-21 | [A] SALUJA CONSTRUCTION COMPANY LIMITED
3 | ITA 5908/DEL/2025 2022-23 | [A] SALUJA CONSTRUCTION COMPANY LIMITED
4 | ITA 8425/DEL/2025 2021-22 | [A] SALUJA CONSTRUCTION COMPANY LIMITED
5 | ITA 1288/DEL/2026 1995-96 | [A] D K GUPTA HUF
6 | ITA 1289/DEL/2026 | 2017-2018 |[D] RAMA KRISHNA JEWELLERS PRIVATE LIMITED
7 | ITA 1377/DEL/2026 2013-14 | [A] AAR GEE EDUCATIONAL AND TECHNICAL SOCIETY
8 | ITA 1394/DEL/2026 2021-22 [A] ANIL KUMAR
9 | ITA 1395/DEL/2026 2025-26 | [A] SHREE MADHAV CHETNA
10 | ITA 2172/DEL/2026 2019-20 [A] SALUJA CONSTRUCTION COMPANY LIMITED
11 | ITA 3076/DEL/2026 | 2017-2018 | [A] MUKESH CHAND
12 | ITA 3087/DEL/2026 2022-23 | [A] MENTORPRENEUR VENTURES CAPITAL PRIVATE LIMITED
13 | ITA 3088/DEL/2026 2023-24 | [A] MENTORPRENEUR VENTURES CAPITAL PRIVATE LIMITED
14 | ITA 3369/DEL/2026 2023-24 | [A] SALUJA CONSTRUCTION COMPANY LIMITED
15 | ITA 6601/DEL/2026 | 2020-2021 | [A] MUNISH SAHRAWAT
16 | ITA 6602/DEL/2026 2013-14 | [A] R C INFO SYSTEMS PRIVATE LIMITED
17 | ITA 6603/DEL/2026 2015-16 | [A] SANTOSH CHAUHAN
18 | ITA 6604/DEL/2026 2015-16 | [A] SANTOSH CHAUHAN
19 | ITA 6605/DEL/2026 2015-16 [A] SUN AGRIFRESH INDUSTRIES PRIVATE LIMITED
20 | ITA 6606/DEL/2026 2016-17 [A] SUN AGRIFRESH INDUSTRIES PRIVATE LIMITED
21 | ITA 6608/DEL/2026 2022-23 | [A] NAMISHA BHARDWAJ HARIT
22 | ITA 6609/DEL/2026 2017-18 | [A] GD FOODS MANUFACTURING (INDIA) PVT LTD
23 | ITA 6610/DEL/2026 2019-20 | [A] GD FOODS MANUFACTURING (INDIA) PVT LTD
24 | ITA 6611/DEL/2026 2015-16 | [A] SURESH KUMAR DHAL
Assist% ;T:r‘t:
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 29-SEPTEMBER-2026 (TUESDAY)

Sri

Appeal Number

Assmt. Year

Assessee Name

Remarks

ITA 1397/DEL/2026

2021-22

[A] RAKESH VDAY

2 | ITA 1398/DEL/2026 2021-22 | [A] RAMESH KUMAR

3 | ITA 1399/DEL/2026 2017-18 | [A] ABRO TECHNOLOGIES PRIVATE LIMITED

4 | ITA 1401/DEL/2026 2021-22 | [A] LATE. KAUSHALYA DEVI

5 | ITA 1405/DEL/2026 2021-22 | [A] GIRIRAJ PRASHAD GUPTA

6 | ITA 1408/DEL/2026 2022-23 | [A] ARCHOHM CONSULTS PRIVATE LIMITED

7 | ITA 1410/DEL/2026 | 2007-2008 | [A] FISH POULTRY &EGG MARKETING COMMITTEE
8 | ITA 2996/DEL/2026 2010-11 | [A] HARSH ARORA

9 | ITA 4372/DEL/2026 2016-17 | [A] JAI BHAGWAN

10 | ITA 6612/DEL/2026 2017-18 | [A] JM] CREATIONS PRIVATE LIMITED

11 | ITA 6613/DEL/2026 2016-17 | [A] HEERA RICE MILLS

12 | ITA 6614/DEL/2026 2017-18 | [A] HEERA RICE MILLS

13 | ITA 6615/DEL/2026 | 2020-2021 |[A] GAYATRI DESHWAL

14 | ITA 6616/DEL/2026 | 2021-2022 |[A] GAYATRI DESHWAL

15 | ITA 6617/DEL/2026 2015-16 | [A] MALA KAPOOR

16 | ITA 6618/DEL/2026 2015-16 | [A] MALA KAPOOR

17 | ITA 6619/DEL/2026 2008-09 | [A] RAJU BANSAL

18 | ITA 6620/DEL/2026 2021-22 | [D] SHREE BAHORA INFRATECH PRIVATE LIMITED
19 | ITA 6621/DEL/2026 2019-20 | [D] SUDHA RANI AGGARWAL
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 30-SEPTEMBER-2026 (WEDNESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks

1 | ITA 6622/DEL/2026 2023 [D] OFB TECH P LTD

2 | ITA 6626/DEL/2026 2016-17 | [A] EDGEPOINT INFRA DEVELOPERS LLP

3 | ITA 6627/DEL/2026 2015-16 | [A] AMARJEET SINGH

4 | ITA 6628/DEL/2026 2020-21 | [A] MUKUL MEHTA

5 | ITA 6629/DEL/2026 2017-18 | [D] SUNITA GOYAL

6 | ITA 6630/DEL/2026 2016-17 | [D] SARQJ GUPTA

7 | ITA 6632/DEL/2026 2017-18 | [A] LATE DULI CHAND DHINGRA THROUGH LEGAL HEIR SUMESH DHINGRA

8 | ITA 6633/DEL/2026 2019-20 | [A] INDIAN CHILD SCHOOL

9 | ITA 6634/DEL/2026 2020-21 [D] PINKI NAGPAL

10 | CO 288/DEL/2025 2017-18 | [A] NAVEEN JINDAL

11 CO 314/DEL/2026 2016-17 | [A] SAROJ GUPTA

12 | ITA 3986/DEL/2024 2018-19 | [A] SANJAY JAIN

13 | ITA 5009/DEL/2024 2018 [D] SANJAY JAIN

14 | ITA 1619/DEL/2025 2016-17 | [A] SANJAY BANSAL

15 | ITA 1727/DEL/2025 2017-18 | [D] NAVEEN JINDAL

16 | ITA 8371/DEL/2025 2021-22 | [A] MANISH WADHWA

17 | ITA 1434/DEL/2026 2019-20 | [A] RAM KAWAR

18 | ITA 1485/DEL/2026 2018-19 | [A] RAM AVTAR

19 | ITA 1486/DEL/2026 2019-20 | [A] RAM AVTAR

20 | ITA 3067/DEL/2026 2025-26 | [A] GOKUL CHAND SHOBA RAM CHARITABLE TRUST

21 | ITA 3228/DEL/2026 2023-24 | [A] NGR CONSULTANTS PRIVATE LIMITED

22 | ITA 4428/DEL/2026 2017-18 | [A] U T OVERSEAS
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 01-OCTOBER-2026 (THURSDAY)

Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 | ITA 6035/DEL/2025 2016-17 | [D] STAR WIRE INDIA LIMITED

2 | ITA 981/DEL/2026 2017-18 | [A] M/S GARG CHAINS PRIVATE LIMITED (E FILE)

3 | ITA 1283/DEL/2026 2017-18 [D] GARG CHAINS PRIVATE LIMITED

4 | ITA 1312/DEL/2026 2013-14 | [A] RAVISH SWARUP L/H OF LATE SH. KAMESHWAR SWARUP
5 | ITA 1313/DEL/2026 2016-17 | [A] RAVISH SWARUP L/H OF LATE SH. KAMESHWAR SWARUP
6 ITA 1422/DEL/2026 2018-19 [A] UP ZAM ZAM APEX HANDLOOM EXPORT FEDERATION LIMITED
7 | ITA 1423/DEL/2026 2018-19 | [D] BIR SINGH

8 ITA 1424/DEL/2026 2017-18 {A] ARUN KUMAR POPLI

9 ITA 1425/DEL/2026 2018-19 [A] ARUN KUMAR POPLI

10 | ITA 1426/DEL/2026 2019-20 | [A] ARUN KUMAR POPLI

11 | ITA 6635/DEL/2026 2018 [D] A.K.MEHTA & COMPANY

12 | ITA 6636/DEL/2026 | 2022-2023 |[A] NIKHIL FOOTWEARS

13 | ITA 6638/DEL/2026 2020-21 [A] MANOJ KUMAR GAUR

14 | ITA 6639/DEL/2026 2017-18 | [A] BAJAJ INFRA PROJECTS PRIVATE LIMITED

15 | ITA 6640/DEL/2026 2018-19 [A] BAJAJ INFRA PROJECTS PRIVATE LIMITED

16 | ITA 6641/DEL/2026 2013-14 | [A] UNIQUE DECOR (INDIA) PVT LTD

17 | ITA 6642/DEL/2026 2017-18 [A] GUPTA AROMATICS PRIVATE LIMITED

18 | ITA 6643/DEL/2026 2019-20 [A] GUPTA AROMATICS PRIVATE LIMITED

19 | ITA 6644/DEL/2026 2020-21 [A] GUPTA AROMATICS PRIVATE LIMITED

20 | ITA 6645/DEL/2026 2020-21 [A] RIPUL JAIN
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 05-OCTOBER-2026 (MONDAY)

Srl | Appeal Number jAssmt, Year Assessee Name Remarks
1 CO 361/DEL/2026 2011-12 | [A] NARESH CHAND JAIN HUF

2 | ITA 1427/DEL/2026 2010-11 [A] RAMNIWAS SUBHASH CHANDRA LAKHOTIA HUF
3 ITA 1428/DEL/2026 2013-14 [A] RAMNIWAS SUBHASH CHANDRA LAKHOTIA HUF
4 ITA 1429/DEL/2026 2012-13 [D] SAURABH BHARGAVA

5 | ITA 1432/DEL/2026 2017-18 | [D] SHRI MAHAVIR PULSES PVT LTD

6 | ITA 1433/DEL/2026 2019 [D] MANJU KAPOOR

7 | ITA 4049/DEL/2026 2023-24 | [A] M/S PANACEA BIOTEC LTD

8 | ITA 4050/DEL/2026 2017-18 | [A] ELEMENT INFOTECH PVT LTD

9 | ITA 4387/DEL/2026 2019-20 | [A] OMBIR SINGH

10 | ITA 4389/DEL/2026 2024-25 | [A] SMT. SHEELU

11 | ITA 4391/DEL/2026 2017-18 | [A] JINDAL TRADING COMPANY

12 | ITA 6646/DEL/2026 2020-21 [A] SARJEEVAN SINGH

13 | ITA 6647/DEL/2026 209-20 [A] M/S LORDS TRAVEL PVT LTD

14 | ITA 6648/DEL/2026 2020-21 | [A] M/S LORDS TRAVEL PVT. LTD.

15 | ITA 6649/DEL/2026 2022-23 | [A] M/S. LORDS TRAVEL PVT. LTD.

16 | ITA 6651/DEL/2026 2017-18 | [A] RAJESH KUMAR

17 | ITA 6652/DEL/2026 2011-12 | [D] NARESH CHAND JAIN HUF

18 | ITA 6653/DEL/2026 2014-15 | [A] RITESH JHAWAR

19 | ITA 6654/DEL/2026 2019-20 | [A] BHARAT SEATS LIMITED

20 | ITA 6655/DEL/2026 2020-21 [A] BHARAT SEATS LIMITED

21 | ITA 6656/DEL/2026 2023-24 | [D] PRIYA AHUJA

Assistant Reglstrar
v 02-Sep-2026

[A4 Z/



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

L -
CAUSE LIST OF G BENCH FOR 06-OCTOBER-2026 (TUESDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 5898/DEL/2025 2010-11 [A] M/S NAVAYUGA CONSULTANCY PRIVATE LIMITED
2 | ITA 5899/DEL/2025 2011-12 | [A] M/S NAVAYUGA CONSULTANCY PRIVATE LIMITED
3 | ITA 5987/DEL/2025 | 2019-2020 | [A] SHIKHI AGARWAL
4 ITA 1291/DEL/2026 2015-16 [A] SHIV FIBERTEX INTERNATIONAL PVT. LTD.
5 ITA 1442/DEL/2026 2021-22 [A] YOUNG LANCERS CHARITABLE SOCIETY
6 ITA 1443/DEL/2026 2022-23 fA] YOUNG LANCERS CHARITABLE SOCIETY
7 | ITA 3198/DEL/2026 2016-17 | [A] HARSHPREET ARORA
8 | ITA 3199/DEL/2026 2016-17 | [A] HARSHPREET ARORA
9 | ITA 3293/DEL/2026 2008-09 | [A] AMIT KOHLI
10 | ITA 4398/DEL/2026 2014-15 [A] AARSHI SALARIA
11 | ITA 4399/DEL/2026 2015-16 | [A] AARSHI SALARIA
12 | ITA 4495/DEL/2026 - [A] INDIAN LEAD ZINC INFORMATION CENTRE
13 | ITA 4620/DEL/2026 2026-27 | [A] YUVA NIRMAN ABHIYAN
14 | ITA 4626/DEL/2026 2026 [A] DURGA DEVI JAMNAKAN WALA CHARITABLE TRUST
15 | ITA 6657/DEL/2026 2013-14 | [A] SHREE KRISHNA SANSTHAN
16 | ITA 6658/DEL/2026 2019-20 | [D] SANJAY WAHI
17 | ITA 6660/DEL/2026 2017-18 | [D] PRIME AUTOMOBILES PVT LTD
18 | ITA 6661/DEL/2026 2019-20 | [D] DLF HOME DEVELOPERS LIMITED
19 | ITA 6663/DEL/2026 2019-20 | [D] SURESH KHANDELWAL
20 | ITA 6664/DEL/2026 2020-21 | [D] SURESH KHANDELWAL
21 | ITA 6665/DEL/2026 2023-24 {D] SURESH KHANDELWAL
22 | ITA 6666/DEL/2026 2023-24 | [A] NUTAN GEHLOT
23 | ITA 6667/DEL/2026 2017-18 [A] RAKESH KUMAR
24 | ITA 6668/DEL/2026 2020-21 | [A] BIS RESEARCH PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

Srl | Appeal Number |[Assmt. Year Assessee Name Remarks
1 CO 181/DEL/2026 2019-20 | [A] AJAY KUMAR GUPTA
2 CO 285/DEL/2026 2022-23 | [A] JYOTSHAH SINGH SETHI
3 | ITA 1733/DEL/2020 2013-14 | [A] UMESH GARG
4 | ITA 1457/DEL/2026 2022-23 | [D] JYOTSHAH SINGH SETHI
5 | ITA 2984/DEL/2026 2019-20 | [D] AJAY KUMAR GUPTA
6 | ITA 3001/DEL/2026 2017-18 [A] EARTHSTONE HOLDING (TWQ) PRIVATE LIMITED
7 | ITA 3071/DEL/2026 2026-27 | [A] MASTER DAYANAND MEMORIAL EDUCATIONAL TRUST
8 | ITA 3072/DEL/2026 2026-27 [A] MASTER DAYANAND MEMORIAL EDUCATIONAL TRUST
9 | ITA 4400/DEL/2026 2016-17 | [A] SAROJ BALA
10 | ITA 4403/DEL/2026 2018-19 | [A] INDUS TOWERS LIMITED
11 | ITA 4404/DEL/2026 2018-19 [A] CAPITAL BUILDTECH LIMITED
12 | ITA 4407/DEL/2026 2014-15 [A] ON DEMAND AGILITY SOFTWARE PRIVATE LIMITED
13 | ITA 6669/DEL/2026 2018-19 | [A] VICTORIA FOODS PRIVATE LIMITED
14 | ITA 6670/DEL/2026 2019-20 | [A] VICTORIA FOODS PRIVATE LIMITED
15 | ITA 6671/DEL/2026 2020-21 | [A] VICTORIA FOODS PRIVATE LIMITED
16 | ITA 6672/DEL/2026 2021-22 | [A] VICTORIA FOODS PRIVATE LIMITED
17 | ITA 6673/DEL/2026 2022-23 | [A] VICTORIA FOODS PRIVATE LIMITED
18 | ITA 6674/DEL/2026 2023-24 | [A] VICTORIA FOODS PRIVATE LIMITED
19 | ITA 6675/DEL/2026 2020-21 | [A] INVESTORS CLINIC INFRATECH PRIVATE LIMITED
20 | ITA 6677/DEL/2026 2020-21 | [A] RAINI KASLIWAL
21 | ITA 6678/DEL/2026 2021-22 | [A] RAINI KASLIWAL
22 | ITA 6679/DEL/2026 2019-20 | [A] ASHOK KUMAR
23 | ITA 6681/DEL/2026 2012-13 [A] MADHU BALA
24 | ITA 6682/DEL/2026 2012-13 ) [D] SH. GURMEET SINGH MATHAROO
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 08-OCTOBER-2026 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 CO 305/DEL/2026 2017-18 fA] ELDECO SOHNA PROJECTS LIMITED
2 | ITA 4408/DEL/2026 | 2020-2021 |[A] ICHALKARANII AGRO FOODS
3 | ITA 4409/DEL/2026 | 2021-2022 | [A] ICHALKARANJI AGRO FOODS
4 ITA 4410/DEL/2026 | 2022-2023 | [A] ICHALKARANJI AGRO FOODS
5 | ITA 4411/DEL/2026 | 2023-2024 | [A] ICHALKARANII AGRO FOODS
6 | ITA 4412/DEL/2026 2022-23 | [A] DHARUHERA PHARMACEUTICALS PRIVATE LIMITED
7 ITA 4414/DEL/2026 2017-18 [D] M/S ELDECO SOHNA PROJECTS LIMITED
8 ITA 4417/DEL/2026 2011-12 [A] AMARJIT SINGH
9 | TTA 4418/DEL/2026 2018-19 | [A] KULDEEP KUMAR SAXENA
10 | ITA 4422/DEL/2026 2018-19 | [D] KULDEEP SINGH
11 | ITA 4423/DEL/2026 2011-12 | [D] PORTEND SERVICES PRIVATE LIMITED
12 | ITA 4425/DEL/2026 2022-23 | [A] KADIYAN AND COMPANY
13 | ITA 6684/DEL/2026 2018-19 [D] ACE INFRACITY DEVELOPERS PVT. LTD.
14 | ITA 6685/DEL/2026 2016-17 | [A] NAGEEN CHAND JAIN HUF
15 | ITA 6686/DEL/2026 2017-18 | [D] SMT. SAROJ GOEL
16 | ITA 6687/DEL/2026 2021-22 | [D] RITESH KUMAR GOYAL
17 | ITA 6689/DEL/2026 2021-22 | [A] BHARAT SEATS LIMITED
18 | ITA 6690/DEL/2026 2023-24 | [A] BHARAT SEATS LIMITED
19 | ITA 6691/DEL/2026 2019-20 [A] JEEWAN PRAKASH PANDEY
20 | ITA 6692/DEL/2026 | 2022-2023 | [A] ARUN SINGH
21 | ITA 6693/DEL/2026 2020-21 [A] BRIJESH KUMAR
22 | ITA 6694/DEL/2026 2021-22 | [A] BRIJESH KUMAR
B a.3h
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

o

h CAUSE LIST OF H BENCH FOR 14-SEPTEMBER-2026 (MONDAY)
Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 4996/DEL/2026 2021-22 [A] MONIKA BAJAJ (E~(FILE))
2 ITA 4997/DEL/2026 2024-25 [A] MONIKA BAJAJ (E-(FILE))
3 ITA 4998/DEL/2026 2022-23 | [A] MONIUKA BAJAJ (E-(FILE))
4 ITA 5003/DEL/2026 2017-18 [A] DEEPAK KUMAR (E-(FILE})
5 ITA 5229/DEL/2026 2021-22 [A] DAURAU FARM LLP
6 | ITA 5231/DEL/2026 2020-21 | [A] DCM SHRIRAM LIMITED
7 ITA 5232/DEL/2026 2021-22 [A] DCM SHRIRAM LIMITED
8 ITA 5233/DEL/2026 2022-23 [A] DEEPAK SHARMA
9 ITA 5234/DEL/2026 2016-17 [A] INDERJEET BAJA) THROUGH LEGAL HEIR MUNEESH BAJA)
10 | ITA 5235/DEL/2026 2021-22 [A] SHIVA COOPERATIVE THRIFT AND CREDIT SOCIETY LIMITED
11 | ITA 5238/DEL/2026 2009-10 | [A] KRISHAK BHARATI COOPERATIVE LIMITED
12 | ITA 5239/DEL/2026 2023-24 | [A] KRISHAK BHARATI COOPERATIVE LIMITED
13 | ITA 5240/DEL/2026 2017-18 [A] ABHISHEK JINDAL
14 | ITA 5241/DEL/2026 2020-21 [A] JITENDER KUMAR
15 | ITA 5242/DEL/2026 2021-22 {A] JITENDER KUMAR
16 | ITA 6519/DEL/2026 2023-24 | [A] PARDEEP KUMAR (E-(FILE)}
17 | ITA 6607/DEL/2026 2018-19 [A] RAINI KASLIWAL (E~(FILE})
18 | ITA 6662/DEL/2026 2019-20 | [A] RAINI KASLIWAL (E-(FILE}))
19 | ITA 6688/DEL/2026 2023-24 [A] RAMNIWAS AGRWAL (E-(FILE})
20 | ITA 6845/DEL/2026 2022-23 [A] PARDEEP KUMAR (E-{FILE))
21 | ITA 6933/DEL/2026 2022-23 [A] MANJEET KAUR (E-(FILE})
22 | ITA 4228/DEL/2026 2012-13 [A] M/S J.K CONSULTANCY AND SERVICES (P) LTD
e
g?sistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 15-SEPTEMBEK-2025 (TUESDAY)

Sr Appeal Number |Assmt. Year Assessee Name Remarks

1 | ITA4225/DEL{2026 2019-20 | [A] LAMANE INFRASTRUCTURE PRIVATE LIMITED

2 | ITA 4226/DEL/2026 2021-22 | [A] LAMANE INFRASTRUCTURE PRIVATE LIMITED

3 | ITA4227/DEL/2026 2022-23 | [A] LAMANE INFRASTRUCTURE PRIVATE LIMITED

4 | TITA 4229/DEL/2026 2018-19 | [A] M/S GALAXY FOODS

5 | ITA 4230/DEL/2026 2017-18 | {A] M/S RADHEY GEMS & JEWELS

6 | ITA4231/DEL/2026 2018-19 | [A] SKYNET ELECTRONIC PVT LTD

7 ITA 4232/DEL/2026 2020-21 [A] ORIENT FASHION EXPORTS (INDIA) PVT LTD

8 ITA 4241/DEL/2026 2018-19 | [A] MONIKA JAIN

9 | ITA 4736/DEL/2026 2018-19 | [D] ANP COMMODITIES AND DERIVATIVES PRIVATE LIMITED

10 | ITA 4737/DEL/2026 2019-20 | [D] ANP COMMODITIES AND DERIVATIVES PRIVATE LIMITED

11 | ITA 4738/DEL/2026 2020-21 | {D] ANP COMMODITIES AND DERIVATIVES PRIVATE LIMITED

12 | ITA 4824/DEL/2026 2020 [D] ANSHU MALHOTRA

13 | ITA 5222/DEL/2026 2018-19 | [D] M/S GALAXY FOODS

14 | ITA 5243/DEL/2026 2014-15 | [A] SANJAY MIGLANI

15 | ITA 5245/DEL/2026 2015-16 | [A] SATYA NARAIN

16 | ITA 5246/DEL/2026 2011-12 | [A] SRS PORTFOLIO LIMITED

17 | ITA 5247/DEL/2026 2019-20 | [A] LOGIC FRUIT TECHNOLOGIES PRIVATE LIMITED

18 | ITA 5248/DEL/2026 2020-21 [A] LOGIC FRUIT TECHNOLOGIES PRIVATE LIMITED

19 | ITA 5249/DEL/2026 2016-17 | [A] PUNISH BATRA

20 | ITA 5253/DEL/2026 2023-24 | [A] PREMIER THERMO COMPUNDS (INDIA) PRIVATE LIMITED

21 | ITA 5254/DEL/2026 2018-19 | [A] BADRINAATH DEVELOPMENT AND REALITY PRIVATE LIMITED

22 | ITA 5257/DEL/2026 2018-19 | [A] KALPANA

23 | ITA 5258/DEL/2026 2020-21 | [A] DEEPAK SINGH THAKRAN

<

Assistant Registrar

% 02-Sep-20é6/



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 16-SEPTEMBER-2026 (WEDNESDAY)

srl Appeal Number |Assmt. Year Assessee Name Remarks
1 CO 300/DEL/2026 2018-19 [A] PR BALAJI INFRA PRIVATE LIMITED
2 CO 301/DEL/2026 2019-20 [A] JPR BALAJL INFRA PRIVATE LIMITED
3 ITA 1030/DEL/2026 2018 [D] JPR BALAJI INFRA PRIVATE LIMITED (E FILE)
4 ITA 1031/DEL/2026 2019-20 {D] JPR BALAJI INFRA PRIVATE LIMITED (E FILE)
5 ITA 4131/DEL/2026 2019-20 [D] M/S RACHNA SAGAR PRIVATE LIMITED
6 ITA 4132/DEL/2026 2012-13 [A] SANJAY YADAV
7 ITA 4133/DEL/2026 2020-21 [A] NEELAM DEVI
8 ITA 4137/DEL/2026 2017 [D] VIKRAM SINGH MEHTA
9 ITA 4183/DEL/2026 2017-18 [A] SANJAY GUPTA
10 | ITA 4184/DEL/2026 2013-14 [A] SANJAY GUPTA
11 | ITA 4248/DEL/2026 2023-24 | [D] GURMEET NIHAL SINGH
12 | ITA 4554/DEL/2026 2020-21 [A] MOHIT KUMAR
13 | ITA 5259/DEL/2026 2016-17 [A] PALAZZO INN SERVICES PRIVATE LIMITED
14 | ITA 5260/DEL/2026 | 2013-2014 |[A] ALAGAR JEWELLERS PRIVATE LIMITED
15 | ITA5369/DEL/2026 | 2012-2013 |[A] PARAS POLYCAB PRIVATE LIMITED
16 | ITA 5371/DEL/2026 2018-19 | [A] DLF LIMITED
17 | ITA 5375/DEL/2026 2018-19 [A] RAM KUMAR MEMORIAL SHIKSHA SAMITI
i | mssnas | aoria | S R D (SRR N A
19 | ITA 5379/DEL/2026 2014-15 [D] INDUS TECHNICAL EDUCATION SOCIETY
20 | ITA 5380/DEL/2026 2015-16 [D] INDUS TECHNICAL EDUCATION SOCIETY
21 | ITA 5381/DEL/2026 2015-16 [A] APUL GUPTA
22 | ITA 5382/DEL/2026 | 2022-2023 |[A] KULBIR
23 | ITA 8092/DEL/2025 2020-21 [D] MR PROVIEW REAL TECH PRIVATE LIMITED (E FILE)

istant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 17-SEPTEMBER-2026 (THURSDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 3496/DEL/2026 2019-20 | [A] RAJESH AGGARWAL
2 ITA 3504/DEL/2026 2020-21 [A] RAJESH AGGARWAL
3 | ITA 4207/DELj2026 2019 {D] RAKESH AGGARWAL
4 ITA 4208/DEL/2026 2020 [D] RAJESH AGGARWAL
5 ITA 4335/DEL/2026 2018-19 [A] PAWAN KUMAR AZAD
6 ITA 4706/DEL/2025 2017-18 {A] ASHISH KUMAR
7 ITA 4828/DEL/2026 2018-19 [A] LATE. TEKRAM
8 ITA 5384/DEL/2026 2015-16 L[E}EHS(;{T IiUBHASH CHANDRA LAKHOTIA THORUGH LEGAL HEIR SH. SATYAPRIYA
9 | ITA 5387/DELj2026 2017-18 | [A] ASHWIN GOEL
10 { ITA 5388/DEL/2026 2020-21 [A] ASHWIN GOEL
11 | ITA 5389/DEL/2026 2021-22 [A] ASHWIN GOEL
12 | ITA 5390/DEL/2026 2022-23 [A] ASHWIN GOEL
13 | ITA 5391/DEL/2026 2023-24 [A] ASHWIN GOEL
14 | ITA 5393/DEL/2026 2022-23 [A] RAMSONS FOOD LIMITED
15 | ITA 5394/DEL/2026 2023-24 | [A] RAMSONS FOOD LIMITED
16 | ITA 5395/DEL/2026 2010-11 [A] GUPTA CANTEEN SERVICES P.LTD.
17 | ITA 5396/DEL/2026 2011-12 [A] GUPTA CANTEEN SERVICES P. LTD.
18 ITA 958/DEL/2026 2018 [D] SAINIK MINING AND ALLIED SERVICES LTD (E FILE)
19 ITA 966/DEL/2026 2015-16 [A] SHRI RADHA RAMAN EDUCATIONAL TRUST {E FILE)
20 ITA 967/DEL/2026 2016-17 | [A] SHRI RADHA RAMAN EDUCATIONAL TRUST (E FILE)
21 ITA 968/DEL/2026 2017-18 | [A] SHRI RADHA RAMAN EDUCATIONAL TRUST (E FILE)
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IN T PPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 21-SEPTEMBER-2026 (MONDAY)

srl Appeal Number |Assmt, Year Assessee Name Remarks
1 CO 280/DEL/2026 2018-19 | [A] SHIV INFRAPROMOTERS PRIVATE LIMITED
2 CO 289/DEL/2026 2018-19 [A] SUNVISION TRADEZONE PRIVATE LIMITED
3 | ITA 1210/DEL/2026 2016-17 | [A] ASHOK KUMAR GOYAL
ITA 1211/DEL/2026 2016-17 | [A] ASHOK KUMAR GOYAL
5 ITA 1212/DEL/2026 2016-17 [A] ASHOK KUMAR GOYAL
6 ITA 1235/DEL/2026 2018-19 | [D] SHIV INFRAPROMOTERS PRIVATE LIMITED
7 ITA 4145/DEL/2026 2018-19 | [D] M/S SUNVISION TRADEZONE PRIVATE LIMITED
8 | ITA 4240/DEL/2026 2018-19 | [D] RAJEEV JUNEJA
9 | ITA 4254/DEL/2026 2018-19 | [A] SHEETLA EDUCATION SOCIETY
10 | ITA 4258/DEL/2026 2016-17 [D] EMINENCE TOWNSHIPS(INDIA) PRIVATE LIMITED
11 | ITA 4268/DEL/2026 2015-2016 |[A] SOUTH INDIA TRAVELS PRIVATE LIMITED
12 | ITA 4280/DEL/2026 2017-18 | [A] PARAKH KAPOOR
13 | ITA 4287/DEL/2026 | 2017-2018 ([A] ANIL KUMAR
14 | ITA 4708/DEL/2026 2022-23 [A] GAURAV AGGARWAL
15 | ITA 4863/DEL/2026 2023-24 [A] SARASWATT SPINNING AND WEAVING MILLS
16 | ITA 4864/DEL/2026 2022-23 [D] SARASWATI SPINNING AND WEAVING MILLS
17 | ITA 4865/DEL/2026 2023-24 [D] SARASWATI SPINNING AND WEAVING MILLS
18 | ITA 5400/DEL/2026 2017-18 [A] ANIL GROVER
19 | ITA 6050/DEL/2025 2015-16 [A] M/S VIVEK BAL NIKETAN EDUCATIONAL SOCIETY
20 | ITA 792/DEL/2026 2017-18 | [A] UCB DEVELOPERS LLP
21 | ITA 8163/DEL/2025 2019-20 | [D] MANOJ KUMAR GUPTA (E FILE)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 22-SEPTEMBER-2026 (TUESDAY)

srl Appeal Number |Assmt. Year Assessee Name Remarks
1 CO 312/DEL/2026 2018-19 | [A] SPACEWORKZ INFOTECH PRIVATE LIMITED
2 |ITA 610/CHANDI/2024 NA [A] SABKA DEVELOPMENT ASSOCIATION
3 ITA 3867/DEL/2025 2014-15 [A] PAWAN KUMAR (E FILE)
4 ITA 1193/DEL/2026 2017-18 [A] RAJ SHYAMA CONSTRUCTIONS PVT. LTD.
5 ITA 1194/DEL/2026 2018-19 [A] RAJ SHYAMA CONSTRUCTIONS PVT, LTD.
6 ITA 1237/DEL/2026 2022-23 [D] VINDHYACHAL ROPEWAYS PRIVATE LIMITED
7 ITA 1256/DEL/2026 2015-16 [A] MOHD SAJID
8 ITA 4138/DEL/2026 2021-22 {A] SANGEETA SHARMA
9 ITA 4139/DEL/2026 2017-18 [D] DINESH KUMAR GOGNA
10 | ITA 4140/DEL/2026 2016-17 [A] NARESH KUMAR AGARWAL
11 | ITA 4141/DEL/2026 2019-20 [D] M/S SINNI POLYMERS PRIVATE LIMITED
12 | ITA 4144/DEL/2026 2018-19 {D] M/S SPACEWORKZ INFOTECH PRIVATE LIMITED
13 | ITA 4147/DEL/2026 2017-18 [A] NITIN KATHURIA
14 | ITA 4148/DEL/2026 2022-23 [A] VIVEK JAIN
15 | ITA 4152/DEL/2026 2017-18 [A] MIR AGRO FOOD EXPORTS
16 | ITA 4155/DEL/2026 2017-18 [A] JAYPEECO INDIA PRIVATE LIMITED
17 | ITA 4791/DEL/2026 2018-2019 |[[A] GOODLUCK INDIA LIMITED
18 | ITA 4792/DEL/2026 | 2020-2021 |{A] GOODLUCK INDIA LIMITED
19 | ITA 4860/DEL/2026 2022-23 | [A] RAKESH KUMAR GUPTA
20 | ITA 7100/DEL/2026 2012-13 [A] TEJPAL
21 | ITA 7101/DEL/2026 2015-16 [A] RAJEEV GUPTA
22 | ITA 7102/DEL/2026 2015-16 [A] RAJEEV GUPTA
23 | ITA 4567/DEL/2026 2019-20 {A] BABITA TANWAR
24 | ITA 4568/DEL/2026 2018-19 | [A] ZYGONET SOLUTIONS PRIVATE LIMITED
25 | ITA 4569/DEL/2026 | 2014-2015 |[A] VERVE INFRAPROJECTS PRIVATE LIMITED
26 | ITA 4570/DEL/2026 2017-18 [A] A.K. LUMBERS PRIVATE LIMITED
27 | ITA 4580/DEL/2026 2014-15 [A] RAVI KUMAR GABA
28 | ITA 4581/DEL/2026 2019-20 [A] RAVI KUMAR GABA
29 | ITA 4582/DEL/2026 2014-15 [A] SANJAY KUMAR PROP. SANJAY TRADERS
30 | ITA 4583/DEL/2026 2019-20 [A] SANJAY KUMAR PROP. SANJAY TRADERS
31 | ITA 4584/DEL/2026 2020-21 [A] SANJAY KUMAR PROP. SANJAY TRADERS
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 23-SEPTEMBER-2026 (WEDNESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks

1 CO 298/DEL/2026 2019-20 | [A] ANITA BUILDERS PVT. LTD

2 CO 299/DEL/2026 2020-21 [A] ANITA BUILDERS PVT. LTD

3 |IT(TP)A 231/DEL/2026| 2022-23 |[A] SUNSOURCE ENERGY PRIVATE LIMITED

4 | ITA 1281/DEL/2026 2021-22 | [A] PAWAN KUMAR

5 | ITA 4135/DEL/2026 2011-12 | [A] SUMER SINGH

6 | ITA4158/DEL/2026 2019-20 | [A] ABHISHEK GOEL

7 | ITA4174/DEL/2026 2020-21 | [A] RAM KAILASH

8 | ITA 4185/DEL/2026 2016-17 | [A] PRAMOD GARG

9 ITA 4186/DEL/2026 2017-18 | [A] PRAMOD GARG

10 | ITA 4187/DEL/2026 2018-19 | [A] PRAMOD GARG

11 | ITA 4188/DEL/2026 2019-20 | [A] PRAMOD GARG

12 | ITA 4189/DEL/2026 2020-21 | [A] PRAMOD GARG

13 | ITA 4190/DEL/2026 2021-22 | [A] PRAMOD GARG

14 | ITA 4191/DEL/2026 2022-23 [A] PRAMOD GARG

15 | ITA 4192/DEL/2026 2023-24 | [A] PRAMOD GARG

16 | ITA 4613/DEL/2026 2019-20 | [D] ANITA BUILDERS PVT. LTD

17 | ITA 4614/DEL/2026 2020-21 | [D] ANITA BUILDERS PVT, LTD

18 | ITA 4807/DEL/2026 2022-23 | [A] SARASWATI SPINNING AND WEAVING MILLS

19 | ITA 4855/DEL/2026 2016-17 | [A] PRAMOD CHAND GUPTA

20 | ITA 4859/DEL/2026 1997-98 | [A] KUBER MEDIA LTD

21 | ITA 8443/DEL/2025 2011-12 | [A] RAJIV SHAMSHERBAHADUR SAXENA

22 | TITA 8479/DEL/2025 2012-13 | [A] RAJIV SHAMSHERBAHADUR SAXENA

23 | ITA 8480/DEL/2025 2013-14 | [A] RAJIV SHAMSHERBAHADUR SAXENA

24 | ITA 8481/DEL/2025 2014-15 | [A] RAJIV SHAMSHERBAHADUR SAXENA

25 | ITA 8482/DEL/2025 2015-16 | {A] RAJIV SHAMSHERBAHADUR SAXENA

26 | ITA 8483/DEL/2025 2026-17 | [A] RAJIV SHAMSHERBAHADUR SAXENA

27 | ITA 8484/DEL/2025 2017-18 | [A] RAJIV SHAMSHERBAHADUR SAXENA

28 | ITA 8485/DEL/2025 2018-19 | [A] RAJIV SHAMSHERBAHADUR SAXENA

29 | ITA 8564/DEL/2025 2018-19 | [A] RAJIV SHAMSHERBAHADUR SAXENA

30 | ITA 8565/DEL/2025 2019-20 | [A] RAJIV SHAMSHERBAHADUR SAXENA

31 | ITA 8566/DEL/2025 2020-21 | [A] RAJIV SHAMSHERBAHADUR SAXENA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 24-SEPTEMBER-2026 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks

1 | TTA 1252/DELJ2026 2021-22 | [D] CAPITAL TRADE LINKS PVT, LTD.

2 | ITA 1253/DEL/2026 2022-23 | [D] CAPITAL TRADE LINKS PVT. LTD.
3 | ITA 4163/DEL/2026 2019-20 | [A] NIRALA INFRATECH PRIVATE LIMITED
4 | ITA 4164/DEL/2026 2020-21 | [A] NIRALA INFRATECH PRIVATE LIMITED

ITA 4170/DEL/2026 2014-15 | [A] M/S AMBIT BUILDHOMES (P) LTD

6 | ITA4212/DEL/2026 | 2018-2019 |[A] GREINER PACKAGING INDIA PRIVATE LIMITED

7 | ITA4213/DEL/2026 2016-17 | [A] OM PRAKASH CHOPRA

8 | ITA4296/DEL/2026 | 2017-2018 |[A] ANAND SINGH

9 | ITA 4307/DEL/2026 2017-18 | [A] RAKESH KUMAR

10 | ITA 4308/DEL/2026 2013-14 | [A] RADNIK EXPORTS

11 1 ITA 4315/DEL/2026 2018-19 | [A] GARNISH OVERSEAS LLP

12 | ITA 4319/DEL/2026 2020-21 | [A] LALIT KUMAR GULATI

13 | ITA 4796/DEL/2026 2022-23 | [D] SANJEEV GUPTA

14 | ITA 4797/DEL/2026 2017-18 | [D] RKG FINVEST LIMITED

15 | ITA 4798/DEL/2026 2018-19 | [D] RKG FINVEST LIMITED

16 | ITA 4800/DEL/2026 2019-20 | [A] WHITE HOUSE

17 | ITA 4803/DEL/2026 2013-14 | [A] NUPUR JAIN

18 | ITA 4821/DEL/2026 2020-21 | [A] MANJUL SONI

19 | ITA 4822/DEL/2026 2021-22 | [A] MANJUL SONI

20 | [ITA 4866/DEL/2026 2014-15 | [A] DHEERAJ KUMAR

21 | ITA 4867/DEL/2026 2014-15 | [A] DHEERAJ KUMAR

22 | ITA 4868/DEL/2026 2015-16 | [A] DHEERAJ KUMAR

23 | ITA 8073/DEL/2025 2020-21 | [D] AKSHAT COMMODITY LIMITED (E FILE)
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INCOME TAX APPELLATE TRIBUNAL,6 DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 28-SEPTEMBER-2026 (MONDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 1223/DEL/2026 2018-19 [A] METAL FORGINGS PRIVATE LIMITED
2 ITA 1267/DEL/2026 2013-14 [A] SHYAM SUNDER
3 ITA 1268/DEL/2026 2014-15 [A] SHYAM SUNDER
4 ITA 1295/DEL/2026 2015-16 [A] SHYAM SUNDER
5 ITA 1339/DEL/2026 2016-17 [A] SHYAM SUNDER
6 | ITA 4195/DEL/2026 2018-19 | [A] RAJESH KUMAR DUBEY
7 ITA 4196/DEL/2026 2019-20 [A] RAJESH KUMAR DUBEY
8 ITA 4198/DEL/2026 2017-18 {D] EMINENCE TOWNSHIPS(INDIA) PRIVATE LIMITED
9 ITA 4215/DEL/2026 2014-15 [A] SUNITA SINGH
10 | ITA 4216/DEL/2026 2022-23 [A] BPTP LIMITED
11 | ITA 4590/DEL/2026 2005-06 [A] INDRA GUPTA
12 | ITA 4591/DEL/2026 2006-07 | [A] INDRA GUPTA
13 | ITA 4592/DEL/2026 20007-08 | [A] INDRA GUPTA
14 | ITA 4593/DEL/2026 2023-24 [A] ADARSH KUMAR SWARUP
15 | ITA 4594/DEL/2026 2024-25 [A] SHYAM SUNDER SETHI
16 | ITA 4597/DEL/2026 2023-24 [A] VARUN KUMAR
17 ITA 581/DEL/2026 2022-23 [A] LATE. SAMARIJIT SINGH MALIK
18 ITA 584/DEL/2026 2022-23 [A] SUMITRA MALIK
19 | ITA 7103/DEL/2026 2015-16 [A] ARUN MITTAL
20 | ITA 7104/DEL/2026 2016-17 [A] ARUN MITTAL
21 | ITA 7105/DEL{2026 2016-17 [A] JITENDER AHUJA
22 ITA 793/DEL/2026 2019-20 [A] MAGICAL FEED SOLUTIONS PVT LTD
23 | ITA 8085/DEL/2025 2018-19 [D] RIVER ENGINEERING PRIVATE LIMITED (E FILE)
24 | ITA 8086/DEL/2025 2019-20 [D] RIVER ENGINEERING PRIVATE LIMITED (E FILE)
25 | TITA 8087/DEL/2025 2019-20 [D] RIVER ENGINEERING PRIVATE LIMITED (E FILE)
26 | ITA 8088/DEL/2025 2020-21 [D] RIVER ENGINEERING PRIVATE LIMITED (E FILE)
Assistant Registran
( 02-Sep-2026|

e




INCOME TAX APPELILATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF H BENCH FOR 29-SEPTEMBER-2026 (TUESDAY)
Srl | Appeal Number |[Assmt. Year Assessee Name Remarks
1 CO 268/DEL/2025 2016-17 [D] SAURABH SINGHAL LEGAL HEIR OF LATE MAHESH CHAND SINGHAL
2 ITA 3718/DEL/2024 2014-15 [A] SHRITI VERMA (E FILE)
3 | ITA4202/DEL/2026 2014-15 | [A] GOEL FLEXIBLE PACKAGING PVT LTD
4 ITA 4321/DEL/2026 2026-27 [A] SHAKTI SEWA SAMITI CHARITABLE TRUST
5 ITA 4324/DEL/2026 2018-19 [A] BOWAS GLOBAL (INDIA) PRIVATE LIMITED
6 ITA 4332/DELJ2026 2019-20 [A] SHRI LAXMI ARCON PRIVATE LIMITED
7 ITA 4449/DEL/2026 2015-16 [A] SHIV CHLORO ALKALIES LTD
8 ITA 4450/DEL/2026 2016-17 {A] SHIV CHLORO ALKALIES LTD
9 ITA 4451/DEL/2026 2017-18 [A] MOHAMMAD FAIZ
10 | ITA 4452/DEL/2026 2020-21 [A] JUSBINDER KOUR
11 | ITA 4453/DEL/2026 2018-19 {A] SHARDA MOTOR INDUSTRIES LIMITED
12 | ITA 4454/DEL/2026 2021-22 [A] SHARDA MOTOR INDUSTRIES LIMITED
13 | ITA 4455/DEL/2026 2023-24 [A] SHARDA MOTOR INDUSTRIES LIMITED
14 | ITA 4461/DEL/2026 2015-16 D] IMS FINANCIAL SERVICES LTD
15 | ITA 4716/DEL/2026 2018-19 {D] M/S SHARDA MOTOR INDUSTRIES LTD.
16 | ITA 4717/DEL/2026 2019-20 | [D] M/S SHARDA MOTOR INDUSTRIES LIMITED
17 | ITA 4718/DEL/2026 2021-22 (D1 M/S SHARDA MQOTOR INDUSTRIES LIMITED
18 | ITA 4719/DEL/2026 2020-21 [D] M/S SHARDA MOTOR INDUSTRIES LIMITED
19 | ITA 4720/DEL/2026 2023-24 [D] M/S SHARDA MOTOR INDUSTRIES LTD.
20 | ITA 6331/DEL{2025 2016-17 [D] SAURABH SINGHAL LEGAL HEIR OF LATE MAHESH CHAND SINGHAL
21 ITA 744/DEL/2026 2015-16 [A] AAA PAPER LTD
22 | ITA 8106/DEL/2025 2017-18 | [A] LOGIX BUILDERS & PROMOTERS PVT. LTD.
23 ITA 957/DEL/2026 2016-17 [A] RSND RETAILL LLP (E FILE)
BN
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF H BENCH FOR 30-SEPTEMBER-2026 (WEDNESDAY)
Sri Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 4431/DEL/2026 2019-20 | [A] LAXMINARAIN KESARWANI
2 ITA 4432/DEL/2026 2020-21 [A] LAXMI NARAIN KESARWANI
3 | ITA 4433/DEL/2026 2023-24 | [A] SSV ESTATES LLP
4 ITA 4434/DEL/2026 2023-24 | [A] SANGEETA KESARWANI
5 ITA 4435/DEL/2026 2022-23 [A] KEI INDUSTRIES LIMITED
6 ITA 4436/DEL/2026 2019-20 [A] SHARDA MOTOR INDUSTRIES LIMITED
7 ITA 4437/DEL/2026 2020-21 [A] SHARDA MOTOR INDUSTRIES LIMITED
8 | ITA4438/DEL/2026 2022-23 | [A] SHARDA MOTOR INDUSRIES LIMITED
9 ITA 4439/DEL/2026 2024-25 [A] SHARDA MOTOR INDUSTRIES LIMITED
10 | ITA 4441/DEL/2026 2018-19 | [A] RSG DEVELOPERS PRIVATE LIMITED
11 | ITA 4442/DEL/2026 2014-15 [A] THE PANIPAT URBAN CO-OP, BANK LTD
12 | ITA 4443/DEL/2026 2013-14 [A] SAROJ GOYAL
13 | ITA 4446/DEL/2026 2014-15 [A] KLAXON TRADING P LTD
14 | ITA 4447/DEL/2026 2022-23 [A] MANISH GOYAL
15 | ITA 4448/DEL/2026 2023-24 | [A] MANISH GOYAL
16 | ITA 7107/DEL/2026 2019-20 | [A] SURESH KUMAR SINGHAL
17 | ITA 7108/DEL/2026 2020-21 [A] SURESH KUMAR SINGHAL
18 | ITA 7109/DEL/2026 2022-23 {A] SURESH KUMAR SINGHAL
19 ITA 747/DEL/2026 2019-2020 | [A] NIKHIL SYAL
20 | ITA 8707/DEL/2025 2021-22 [A] AMARIIT MEHTA
21 | TITA 8708/DEL/2025 2021-22 | [A] KRISHAN KUMAR GARG
Assistant Registrar—
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH

CAUSE LIST OF H BENCH FOR 01-OCTOBER-2026 (THURSDAY)

sri Appeal Number |Assmt. Year Assessee Name Remarks

1 CO 239/DEL/2026 2019-20 | [A] DIGITAL DISCOVERYPRIVATE LIMITED

2 | ITA 4456/DEL/2026 2009-10 | [A] DK ASSOCIATES

3 | ITA 4457/DEL/2026 2023-24 | [A] SS CORPORATION SECURITIES LIMITED

4 | ITA 4458/DEL/2026 2022-23 | [A] OM LOGISTICS LIMITED

5 | ITA 4459/DEL/2026 2017-18 | [A] ACTION CONSTRUCTION EQUIPMENT LIMITED

6 ITA 4460/DEL/2026 2022-23 [A] ACTION CONSTRUCTION EQUIPMENT LIMITED

[A] FORESIGHT VANTAJE PRIVATE LIMITED FORMERLY VICTORY INFRAEDGE

7 ITA 4464/DEL/2026 2020-21 PRIVATE LIMITED

[A] FORESIGHT VANTAJE PRIVATE LIMITED FORMERLY VICTORY INFRAEDGE

8 | ITA 4465/DEL/2026 2022-23 PRIVATE LIMITED

9 | ITA 5346/DEL/2026 2013-14 | [D] PUNAM MAKHNI (E-(FILE))

10 [ ITA 5418/DEL/2026 2024-25 | [A] AMIT GARG (E-(FILE))

11 | ITA 5461/DEL/2026 2019-20 | [D] DYNOTECH INSTRUMENTS PRIVATE LIMITED {E-~(FILE))

12 | ITA 5466/DEL/2026 2019-20 | [D] MIDAS TOUCH METALLOYS PRIVATE LIMITED (E-(FILE))

13 | ITA 5475/DEL/2026 2020-21 | [D] JALCO FINANCIAL SERVICES PRIVATE LIMITED (E-(FILE))

14 | ITA 5477/DEL/2026 2019-20 | [D] DIGITAL DISCOVERYPRIVATE LIMITED {E-{FILE))

15 | ITA 5533/DEL/2026 2020-21 | [D] VRINDA BIHARI JI ALLOYS PRIVATE LIMITED (E-(FILE))

16 | ITA 7110/DEL/2026 NA [A] SHRIRAM CHARITABLE TRUST

17 | ITA 7111/DEL/2026 NA [A] SHRIRAM CHARITABLE TRUST

18 | ITA 7112/DEL/2026 2020-21 | [A] ISHWARI DUTT JOSHI

19 | ITA 7113/DEL/2026 2017-18 | [D] D. K. POWER ENGINEERS PRIVATE LIMITED

20 | ITA 7114/DEL/2026 2014-15 | [A] KAMAL PRAKASH GUPTA (LEGAL REPRESENTATIVE OF SUDHA GUPTA)

21 | ITA 7115/DEL/2026 2016-17 | [A] KAMAL PRAKASH GUPTA (LEGAL REPRESENTATIVE OF SUDHA GUPTA)

&,/‘-’“: ("’
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 05-OCTOBER-2026 (MONDAY)

srl Appeal Number |Assmt. Year Assessee Name Remarks
1 CO 323/DEL/2026 2018-19 | [A] SPG INFRAPRQJECTS PVT LTD
2 CO 324/DEL/2026 2019-20 | [A] SPG INFRAPROJECTS PVT LTD
3 CO 325/DEL/2026 2020-21 | [A] SPG INFRAPROJECTS PVT LTD
4 ITA 1959/DEL/2026 2020-21 [A] RAJ KUMAR JAIN
5 ITA 1960/DEL/2026 2021-22 [A] RAJ KUMAR JAIN
6 ITA 1961/DEL/2026 2022-23 {A] RAJ KUMAR JAIN
7 ITA 1962/DEL/2026 2023-24 | [A] RAJ KUMAR JAIN
8 ITA 1963/DEL/2026 2024-25 [A] RAJ KUMAR JAIN
9 ITA 4468/DEL/2026 2013-14 | [A] SATISH SINGHAL
10 | ITA 4721/DEL/2026 2020-21 {D] RAJ KUMAR JAIN
11 | ITA 4722/DEL/2026 2021-22 [D] RAJ KUMAR JAIN
12 | ITA 4723/DEL/2026 2022-23 [D] RAJ KUMAR JAIN
13 | ITA 4724/DEL/2026 2023-24 [D] RAJ KUMAR JAIN
14 | ITA 4725/DEL/2026 2024-25 [D] RAJ KUMAR JAIN
15 | ITA 4728/DEL/2026 2018-19 [D] SPG INFRAPROJECTS PVT LTD
16 | ITA 4729/DEL/2026 2019-20 [D] SPG INFRAPROJECTS PVT LTD
17 | ITA 4730/DEL/2026 2020-21 [D] SPG INFRAPROJECTS PVT LTD
18 | ITA 4739/DEL/2026 2022-23 [D] MOHIT AGGARWAL
19 | ITA 4782/DEL/2026 2013-14 {A] RUHIL PROMOTERS PRIVATE LIMITED
20 | ITA 4786/DEL/2026 2022-23 | [D] SANJAY KUMAR AGARWAL
21 | ITA 6424/DEL/2025 2016-17 [A] PUNIT BERIWALA
22 ITA 816/DEL/2026 2009-10 [A] M/S SAM PORTFOLIO (P) LTD.
23 ITA 817/DEL/2026 2010-11 [A] M/S SAM PORTFOLIO (P) LTD.

Assistant Registrar|
/[ 02-Sep-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 06-OCTOBER-2026 (TUESDAY)

srl Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 4469/DEL/2026 2016-17 | [A] BHARAT WADHWA
2 | ITA4470/DEL/2026 | 2017-18 |[A] BHARAT WADHWA
3 ITA 4473/DEL/2026 2019-20 P[:g ESRHSI'LTRIielfﬁé’EIRM(I;_IL_SgAL PRIVATE LIMITED(FORMERLY KNOWN AS SHITLA
4 ITA 4474/DEL/2026 2021-22 [D] JMC CHARITABLE TRUST
5 ITA 4475/DEL/2026 2020-21 [D] MAHABIR PARSHAD AGARWAL (HUF)
6 ITA 4476/DEL/2026 2024-25 [A] SHAURYA FOUNDATION TRUST
7 ITA 4478/DEL/2026 2019-20 [D] SURAJ NARANG HUF
8 ITA 4479/DEL/2026 2014-15 {A] SUNIL KUMAR KHATTAR
9 ITA 4481/DEL/2026 2019-20 [A] NINE PLANETS ENTERPRISE PRIVATE LIMITED
10 | ITA 4482/DEL/2026 2020-21 [A] NINE PLANETS ENTERPRISE PRIVATE LIMITED
11 | ITA 4483/DEL/2026 2013-14 [A] SANDEEP SHARMA
12 | ITA 4484/DEL/2026 2018-19 [A] VIBHA NIGAM
13 | ITA 4485/DEL/2026 2017-18 [A] M/S BIOSAFE LAB INDIA PRIVATE LIMITED
14 | ITA 4486/DEL/2026 2012-13 [A] STANLEY HOTEL & RESORTS PRIVATE LIMITED
15 | ITA 4794/DEL/2026 2013-14 | [A] ANURAG SHARMA
16 | ITA 7116/DEL/2026 2016-17 [A] MRS, RAJESH
17 | ITA 7117/DELJ2026 2011-12 [D] AMADEOUS INDIA PVT LTD
18 | ITA 7118/DEL/2026 2012-13 [D] AMADEOUS INDIA PVT LTD
19 | ITA 7119/DEL/2026 2013-14 | [D] AMADEQUS INDIA PVT LTD
20 | ITA 7122/DEL{2026 2024-25 [A] FORZEN FOOD PROCESSING (P) LTD

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DEL HT BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 07-OCTOBER-2026 (WEDNESDAY)

Srl Appeal Number |[Assmt. Year Assessee Name Remarks
1 CO 261/DEL/2026 2022-23 [A] RR INFRALANDS PRIVATE LIMITED
2 ITA 5487/DEL/2025 2017-18 [D] MOHAN LAL SHARMA (E FILE)
3 | ITA 8308/DEL/2025 2017-18 | [A] RAMESH KUMAR (E FILE)
4 ITA 8426/DEL/2025 2016-17 [A] LAXMI BUILDTECH PRIVATE LIMITED (E- (FILE))
5 ITA 8427/DEL/2025 2018-19 [A] LAXMI BUILDTECH PRIVATE LIMITED
6 ITA 921/DEL/2026 2023-24 [A] SHEKHAR SWARUP
7 ITA 922/DEL/2026 2023-24 | [A] SHEKHAR SWARUP
8 ITA 974/DEL/2026 2018-19 | [D] LUCERE LIGHTING SOLUTION PRIVATE LIMITED (& FILE)
9 ITA 986/DEL/2026 2023-24 [A] MADHAVI SWARUP
10 | ITA 3417/DEL/2026 2023-24 [A] LAXMI BUILDTECH PRIVATE LIMITED
11 | ITA 4487/DEL/2026 2017-18 [D] ANDS LITE PRIVATE LIMITED
12 | ITA 4489/DEL/2026 2020-21 [A] KAMTRONICS TECHNOLOGY PRIVATE LIMITED
13 | ITA 4494/DEL/2026 2017-18 [D] MANAV GANGWANI
14 | ITA 4498/DEL/2026 2017-18 [A] ADIHM DEVELOPERS PRIVATE LIMITED
15 | ITA 4499/DEL/2026 2018-19 [A] I3 INFOSYSTEM PRIVATE LIMITED
16 | ITA 4507/DEL/2026 2019-20 [A] KANODIA TECHNOPALST LTD.
17 | ITA 4508/DEL/2026 2020-21 [A] KANODIA TECHNOPALST LTD.
18 | ITA 4509/DEL/2026 2021-22 [A] KANOIDA TECHNOPALST LTD
19 | ITA 4510/DEL/2026 2022-23 [A] KANODIA TECHNOPALST LTD.
20 | ITA 4511/DEL/2026 2023-24 | [A] KANODIA TECHNOPLAST LTD
21 | ITA 4731/DEL/2026 2019-20 [D] KANODIA TECHNOPLAST LIMITED
22 | ITA 4732/DEL/2026 2020-21 [D] KANODIA TECHNOPLAST LIMITED
23 | ITA 4733/DEL/2026 2021-22 [D] M/S KANODIA TECHNOPLAST LIMITED
24 | ITA 4734/DEL/2026 2022-23 [D] M/S KANODIA TECHNOPLAST LIMITED
25 | ITA 4735/DEL/2026 2023-24 [D] KANODIA TECHNOPLAST LIMITED
26 | ITA 4772/DEL{2026 2018-19 | [A] VINOD BANSAL
27 | ITA 4773/DEL/2026 2018-19 |[A] VINOD BANSAL
28 | ITA 4774/DEL/2026 2018-19 [A] VINOD BANSAL
29 | ITA 4795/DEL/2026 2022-23 [D] RR INFRALANDS PRIVATE LIMITED
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istant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 08-OCTOBER-2026 (THURSDAY)

Srl | Appeal Number |[Assmt. Year Assessee Name Remarks

1 | ITA 4156/DEL{2026 2017-18 | [A] AJAY KUMAR & BROS

ITA 4166/DEL/2026 2017-18 | [A] NIPRO PHARMAPACKAGING INDIA PVT LTD

ITA 4210/DEL/2026 2018-19 | [A] JAGIIT KAUR

E S I VS I O\

ITA 4211/DEL/2026 2019-20 | [A] JAGIIT KAUR

5 | ITA4513/DEL/2026 2019-20 | [A] MONIKA GUPTA

6 | ITA4514/DEL/2026 | 2018-19 |[A]RAIU

7 ITA 4515/DEL/2026 2022-23 | [A] KAMLESH VASUDEVA

8 | ITA 4516/DEL/2026 2016-17 | [A] PMV MALTINGS PRIVATE LIMITED

9 | ITA 4519/DEL/2026 2017-18 | [A] AKSHAY SAWHNEY

10 | ITA 4801/DEL/2026 2017-18 | [A] GURINDER SINGH

11 | ITA 5511/DEL/2025 2022-23 | [A] DUSHMANTA BAMAN MANGARAJ (E FILE)

12 | ITA 6192/DEL/2025 2016-17 | [D] MITHUN SECURITIES PRIVATE LIMITED

13 | ITA 7123/DEL/2026 2022-23 [A] AJAY KADYAN

14 | ITA 7124/DEL/2026 2019-20 | [D] KUNAL NESTBUILD PVT. LTD,

15 | ITA 7125/DEL/2026 2018-19 | [A] WORLDWIDE TEXTILES PRIVATE LIMITED

16 | ITA 7126/DEL/2026 2019-20 | [A] SHANTANU NANDAN AGRAWAL

17 | ITA 7127/DEL/2026 2020-21 {A] SHANTANU NANDAN AGRAWAL

18 | ITA 7128/DEL/2026 2021-22 | [D] MODICARE LTD.

19 | ITA 7129/DEL/2026 2022-23 | {D] MODICARE LTD.

20 | ITA 7130/DEL/2026 2019-20 | [A] RRAVVI GOYAL

21 | ITA 7131/DEL/2026 2022-23 | [A] RRAWI GOYAL
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i INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 14-SEPTEMBER-2026 (MONDAY)

srl Appeal Number | Assmt. Year Assessee Name Remarks
1 SA 223/DEL/2026 2017-18 [A] MIHAMA INDIA PRIVATE LTD.
L_2 SA 224/DEL/2026 2020-21 [A] MIHAMA INDIA PRIVATE LIMllED - o |
3 SA 225/DEL/2026 2022-23 [A] MIHAMA INDIA PRIVATE LIMITED )

4 ITA 4340/DEL/2024 2020-21 [A] MIHAMA INDIA PRIVATE LIMITED

5 | IT(TP)A 36/DEL/2025 2022-23 {A] MIHAMA INDIA PRIVATE LIMITED

i [A] GENPACT INDIA PRIVATE LIMITED (SUCCESSOR TO ENDEAVOUR SOFTWARE
6 | IT(TP)A 121/DEL/2026 2020-21 TECHNOLOGIES PVT LTD PAN AABCEOS81F) (E/H)

7 ITA 997/DEL/2024 2013-14 | [A] GENPACT SERVICES LLC (E FILE)

8 ITA 998/DEL/2024 2016-17 [A] GENPACT SERVICES LLC (E FILE)

9 ITA 7193/DEL/2018 2011-12 [A] LUMMUS TECHNOLOGY HEAT TRASFER BV

10 | ITA 7337/DEL/2018 2011-12 [D] LUMMUS TECHNOLOGY HEAT TRASFER BV

11 ITA 5890/DEL/2024 2021-22 [A] SIEMENS EDA (SALES & SERVICES) PRIVATE LIMITED

12 | IT(TP)A 8/DEL/2025 2014-15 [A] TECHNIP ENERGIES INDIA LIMITED

13 | TT(TP)A 9/DEL/2025 2016-17 [A] TECHNIP ENERGIES INDIA LIMITED

14 ITA 713/DEL/2025 2020-21 [A] M/S HERO MOTOCORP LTD.

15 |IT(TP)A 185/DEL/2026| 2022-23 | [A] SFC SOLUTIONS INDIA (SEALING) PVT LTD




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 15-SEPTEMBER-2026 (TUESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks

i SA 320/DEL/2026 2021-22 [A] ZTE TELECOM INDIA PRIVATE LIMITED

2 | IT(TP)A 305/DEL/2026 2021-22 [A] ZTE TELECOM INDIA PRIVATE LIMITED

3 | IT(IT)A 65/DEL/2026 | 2022-2023 | [A] AYESA INGENIERIA Y ARQUITECTURA S.A. (E/H)

4 ITA 690/DEL/2018 2013-14 [A] AMERICAN EXPRESS BANKING CORP. (INDIA BRANCH) J

5 ITA 1003/DEL/2019 2014-15 [A] AMERICAN EXPRESS BANKING CORP. (INDIA BRANCH)

6 ITA 1071/DEL/2019 2014-15 | [D] AMERICAN EXPRESS BANKING CORP. (INDIA BRANCH)

7 ITA 1207/DEL/2022 2012-13 [A] AMERICAN EXPRESS BANKING CORP.(INDIA BRANCH)

8 ITA 1208/DEL/2022 2015-16 [A] AMERICAN EXPRESS BANKING CORP.(INDIA BRANCH)

9 ITA 1379/DEL/2022 2012-13 [D] AMERICAN EXPRESS BANKING CORP.

10 | ITA 1380/DEL/2022 2015-16 [D] AMERICAN EXPRESS BANKING CORP.

11 | ITA 6089/DEL/2024 2021-22 [A] TOYOTA TSUSHO NEXTY ELECTRONICS INDIA PRIVATE LIMITED

12 | ITA3531/DEL/2024 | AY 2020-21 | [A] VENUS INDIA ASSET-FINANCE PRIVATE LIMITED

R

13 | IT(TP)A 282/DEL/2026 2016-17 [A] S G RAM BOOCKS PVT LTD

14 |IT(TP)A 281/DEL/2026 2022-23 [A] LX PANTQS INDIA PRIVATE LIMITED

03-Sep-202
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI J

CAUSE LIST OF I BENCH FOR 16-SEPTEMBER-2026 (WEDNESDAY)

sri Appeal Number | Assmt. Year Assessee Name Remarks

1 |IT(TP)A 148/DEL/2026| 2022-23 [A] LIUGONG INDIA PVT LTD (5/G)

2 ITA 1877/DEL/2015 2010-11 [A] NTT DATA GLOBAL DELIVERY SERVICES LTD. (R/M}

3 |IT(TP)A 191/DEL/2026| 2022-23 | [A] SRF LIMITED

4 [IT(TP)A 203/DEL/2026 | 2022-23 [A] PRAYAGRAJ POWER GENERATION COMPANY LIMITED

5 |IT(TP)A 283/DEL/2026| 2017-18 |{A] GONG CHENG COMMUNICATIONS PRIVATE LIMITED

& |IT(TP)A 284/DEL/2026 2018-19 [A] GONG CHENG COMMUNICATIONS PRIVATE LIMITED

7 |IT(TP)A 285/DEL/2026 2015-20 [A] GONG CHENG COMMUNICATIONS PRIVATE LIMITED

8 |IT(TP)A 286/DEL/2026| 2020-21 [A] GONG CHENG COMMUNICATIONS PRIVATE LIMITED

9 |IT(TP)A 287/DEL/2026| 2021-22 {A] GONG CHENG COMMUNICATIONS PRIVATE LIMITED

10 | IT(TP)A 288/DEL/2026| 2022-23 [A] GONG CHENG COMMUNICATIONS PRIVATE LIMITED

11 [IT(TP)A 289/DEL/2026 2021-22 | [A] IDEMIA SYSCOM INDIA PRIVATE LIMITED

12 |IT(TP)A 290/DEL/2026| 2021-22 [A] SMART CHIP PRIVATE LIMITED

13 | IT(TP)A 292/DEL/2026 2022-23 [A] HOLITECH INDIA PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 17-SEPTEMBER-2026 (THURSDAY)

Srl

Appeal Number | Assmt. Year Assessee Name Remarks
1 SA 43/DEL/2026 2022-23 {A] GLORYBIRD INDIA PVT LTD - -
2 | IT(TP)A 11/DEL/2026 2022-23 {A] GLORYBIRD INDIA PVT LTD
3 ITA 5595/DEL/2018 2014-15 [A] VERIZON COMMUNICATIONS INDIA PVT. LTD. (5/G} N
4 | IT(TP)A 235/DEL/2026 2022-23 [A] AGILENT TECHNOLOGIES INDIA PRIVATE LIMITED (5/G)
5 ITA 3684/DEL/2024 2020-21 [A] AGILENT TECHNOLOGIES {INTERNATIONAL) PRIVATE LIMITED (R/M) )
6 ITA 4336/DEL/2024 2020-21 [A] SIEMENS EDA (SALES AND SERVICES) PRIVATE LIMITED
7 ITA 5727/DEL/2024 2021-22 [A] ALLIANCE FRICTION TECHNOLOGY PVT. LTD.
8 IT(TP)A 3/DEL/2026 2022-23 [A] ALLTANCEFRICTION TECHNOLOGY PVT LTD
9 | IT(TP)A 145/DEL/2026 2022-23 [A] ROULUNDS BRAKING INDIA PVT LTD
10 |IT(TP)A 189/DEL/2026 22-23 [A] TALENTEQ TECHNOLOGY INDIA PRIVATE LIMITED -
11 | IT(TP)A 192/DEL/2026 2022-23 [A] CLUES NETWORK PRIVATE LIMITED -
12 1IT(TP)A 194/DEL/2026 2022-23 [A] MOBASE IN[;}A»;R”IVATF lIM‘ITLD o - 7 -
13 | IT(TP)A 196/DEL/2026 2022-23 [A] LINTEC INDIA PRIVATE LIMITED - N -
14 | IT(TP)A 200/DEL/2026 2022-23 [A) AYVENS INDIA PRIVATE LIMITED
15 | IT(TP)A 201/DEL/2026 2022-23 [A] PHILIPS GLOBAL BUSINESS SERVICES LLP
16 [IT(TP)A 202/DEL/2026 2022-23 [A] ADITYA INFRADEVELOPERS PRIVATE LIMITED
17 |IT(TP)A 208/DEL/2026 2022-23 [A] BAXTER INDIA PRIVATE LIMITED
18 | IT(TP)A 217/DEL/2026 2022-23 [A] CHENFENG TECH PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 21-SEPTEMBER-2026 (MONDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 SA 352/DEL/2026 2020-21 [A] PERFETTI VAN MELLE INDIA PVT. LTD

2 ITA 3959/DEL/2024 2020-21 [A] PERFETTI VAN MELLE INDIA PVT. LTD (S/G)

3 | IT(TP)A 100/DEL/2026 | AY 2022-23 | [A] SONY INDIA PRIVATE LIMITED (5/G)

4 ITA 6835/DEL/2015 2011-12 [A] M/S TAKATA INDIA PVT. LTD. (R/M}

5 ITA 3490/DEL/2016 2009-10 [D] M/S. BBC WORLD INDIA PVT. LTD.

6 ITA 3491/DEL/2016 2010-11 [D] M/S. BBC WORLD INDIA PVT. LTD,

7 ITA 3342/DEL/2025 2015-16 [A] BHARTI AIRTEL SERVICES LIMITED

8 ITA 3343/DEL/2025 2016-17 [A] BHARTI AIRTEL SERVICES LIMITED

9 |IT(TP)A 205/DEL/2026 2022-23 [A] LNJ POWER VENTURES LIMITED ”
10 | IT(TP)A 206/DEL/2026 2022-23 [A] MICROSOFT_;&D”IA (R&L)) PRIVATE LIWP747[TEDV

11 [IT(TP)A 212/DEL/2026 2022-23 [A] QUALITEST INFOTECH PRIVATE LIMITED

12 | IT(IT)A 151/DEL/2026 2022-23 [A] HONDA TRADING ASIA COMPANY LIMITED

13 | IT(TP)A 109/DEL/2026 2022-23 [A] WAGO PRIVATE LIMITED

14 SA 142/DEL/2026 2022-23 [A] WAGO PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 22-SEPTEMBER-2026 (TUESDAY)

Sl

Appeal Number |Assmt. Year Assessee Name Remarks
1 SA 54/DEL/2026 2022-23 {A] MARKEM-IMAJE INDIA PRIVATE LIMITED
2 ITA 4447/DEL/2024 2020-21 [A] MARKEM-IMAJE INDIA PRIVATE LIMITED (5/G (E-FILE))
3 | IT(TP)A 19/DEL/2026 2022-23 [A] MARKEM-IMAJE INDIA PRIVATE LIMITED o
4 SA 170/DEL/2026 2022-23 [A] AIR LIQUIDE GLOBAL E&C SOLUTIONS INDIA PRIVATE LIMITED
5 |IT(TP)A 106/DEL/2026 2022-23 [A] AIR LIQUIDE GLOBAL E&C SOLUTIONS INDIA PRIVATE LIMITED
6 SA 60/DEL/2025 2021-22 [A] JONES LANG LASALLE PROPERTY CONSULTANTS (INDIA) PRIVATE LIMITED
7 ITA 6135/DEL/2024 2021-22 [A] JONES LANG LASALLE PROPERTY CONSULTANTS (INDIA) PRIVATE LIMITED -
8 ITA 8925/DEL/2025 2013-14 [A] CARLSBERG INDIA PRIVATE LIMITED
9 ITA 8926/DEL/2025 2014-15 | [A] CARLSBERG INDIA PRIVATE LIMITED
10 {IT(TP)A 125/DEL/2026 2021-22 [A] MATRIX CLOTHING PRIVATE LIMITED o
11 | IT(TP)A 204/DEL/2026 2022-23 [A] MOTHERSON TECHNOLOGY SERVICES LIMITED
12 {IT(TP)A 207/DEL/2026 2022-23 [A] JUBILANT FOODWORKS LIMITED
13 | IT(TP)A 209/DEL/2026 | 2022-23 [A} ROCKWELL AUTOMATION INDIA PRIVATE LIMITED
14 1IT(TP)A 214/DEL/2026 | 2022-23 [A] DELHIVERY LIMITED
15 | IT(TP)A 225/DEL/2026 2022-23 [A] DYSON TECHNOLOGY INDIA PRIVATE LIMITED
16 [ IT(TP)A 226/DEL/2026 2014-15 [A] KARCHER CLEANING SYSTEMS PRIVATE LIMITED
17 | IT(TP)A 229/DEL/2026 2022-23 [A] KOHLER INDIA CORPORATION PRIVATE LIMITED
18 |IT(TP)A 261/DEL/2026 2022-23 [A] HITACHI VANTARA INDIA PRIVATE LIMITED
19 [IT(TP)A 265/DEL/2026 2022-23 B

[A] DENSO HARYANA PRIVATE LIMITED

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 23-SEPTEMBER-2026 (WEDNESDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks

1 | SA331/DEL/2026 | 2022-23 |[A] SOTI INDIA PRIVATE LIMITED -

2 | IT(TP)A 46/DEL/2025 | 2022-23 | [A] SOTI INDIA PRIVATE LIMITED (S/G)

3 | IT(TP)A 80/DEL/2026 | AY 2022-23 | [A] BMW INDIA PRIVATE LIMITED (S/G)

4 | IT(TP)A 96/DEL/2026 | 202223 | [A] CLEARWATER ANALYTICS INDIA PRIVATE LIMITED (S/G)

5 | ITA6271/DEL/2015 | 2011-12 | [A] SIEMENS INDUSTRY SOFTWARE (INDIA) PVT. LTD.

6 | ITA1984/DEL/2017 | 2012-13 |[A] SIEMENS INDUSTRY SOFTWARE (INDIA) PVT. LTD.

7 | ITA6067/DEL/2017 | 2013-14 | [A] SIEMENS INDUSTRY SOFTWARE (INDIA) PVT. LTD.

8 | ITA7421/DEL/2018 | 2014-15 | [A] SIEMENS INDUSTRY SOFTWARE (INDIA) PVT. LTD.

9 | ITA3543/DEL/2018 | 2007-08 | [A] BOMBARDIER TRANSPORTATION INDIA PVT. LTD.

10 | ITA1385/DEL/2022 | 2018-19 | [A] WARNERMEDIA INDIA PRIVATE LIMITED

11 | ITA1146/DEL/2022 | 2017-18 | [A] MARELLI UM ELECTRONIC SYSTEMS P.LTD A
12 45&'3‘;02 . 2021-22 | [A] PHINIA DELPHI INDIA PRIVATE LIMITED

13 | ITA7403/DEL/2025 | 2014-15 | [A} NDTV CONVERGENCE LIMITED

14 | ITA7404/DEL/2025 | 2014-15 | [A] NEW DELHI TELEVISION LIMITED B
15 | ITA7405/DEL/2025 | 2015-16 | [A] NEW DELHI TELEVISION LIMITED

16 | ITA8341/DEL/2025 | 2014-15 | [D] NEW DELHI TELEVISION LIMITED (E FILE)

17 | IT(TP)A 213/DEL/2026 | 202223 | [A] HARPERCOLLINS PUBLISHERS INDIA PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 24-SEPTEMBER-2026 (THURSDAY)

Sri Appeal Number |Assmt. Year Assessee Name Remarks

1 ITA 1199/DEL/2016 2011-12 [A] M/S. BOSE CORPORATION INDIA PVT. LTD. (5/G)

2 ITA 6739/DEL/2017 2013-14 [A] BOSE CORPORATION INDIA PVT, LTD. {5/G)

3 ITA 1509/DEL/2014 2009-10 [A] M/S. BOSE CORPORATION INDIA PVT. LTD. (260A)

4 ITA 4419/DEL/2024 2020-21 [A] BOSE CORPORATION INDIA PRIVATE LIMITED {£-FiLE]

5 ITA 1656/DEL/2015 2010-11 [A] M/S. BOSE CORPORATION INDIA PVT. LTD.

6 ITA 1597/DEL/2017 2012-13 [A] M/S. BOSE CORPORATION INDIA PVT. LTD.

7 ITA 7922/DEL/2018 2014-15 [A] BOSE CORPORATION INDIA PVT. LTD.

8 ITA 9665/DEL/2019 2015-16 [A] BOSE CORPORATION INDIA PVT. LTD.

9 ITA 870/DEL/2021 2016-17 [A] BOSE CORPORATION INDIA PVT. LTD.

10 | ITA 2376/DEL/2022 2017-18 | [A] BOSE CORPORATION INDIA PVT LTD

11 ITA 855/DEL/2021 2016-17 [A] BC EXAMINATIONS AND ENGLISH SERVICE INDIA PRIVATE LIMITED

12 | ITA 1711/DEL/2022 2011-12 [A] M/S MUNJAL SHOWA LTD

13 | ITA 2042/DEL/2022 2018-19 [A] KOMORI INDIA PVT LTD

14 | ITA 5355/DEL/2024 2021-22 [A] SINOCHEM INDIA COMPANY PRIVATE LIMITED

15 ITA 5883/DEL/2024 2021-22 [A] SIEMENS EDA (INDIA) PRIVATE LIMITED

16 | ITA 5916/DEL/2024 2021-22 [A] ALFANAR ENERGY PRIVATE LIMITED

17 | IT(IT)A 80/DEL/2025 2022-23 [A] BENTLEY SYSTEMS INDIA PRIVATE LIMITED

18 | IT(IT)A 218/DEL/2026 2022-23 [A] GOOGLE CLOUD INDIA PRIVATE LIMITED

19 {IT(TP)A 210/DEL/2026 | 2022-2023 | [A] SUEZ INDIA PRIVATE LIMITED

20 |IT(TP)A 211/DEL/2026| 2022-2023 | [A] SUEZ PROJECTS PRIVATE LIMITED
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Assistant Registrar
03-Sep-2026
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- INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF SMC BENCH FOR 14-SEPTEMBER-2026 (MONDAY)
Srl | Appeal Number Aizr:rt' Assessee Name Remarks
1 | ITA 2489/DEL/2026 | 2011-12 |[A] PADAM SINGH (E-(FILE))
2 | ITA 2752/DEL/2026 | 2017-18 |[A] RAJESH MANRAO HUF (E-(FILE))
3 | ITA 4527/DEL/2026 2013-14 | [A] VIRDEE KAUR DHANVINDER (E-(FILE))
4 | ITA 4595/DEL/2026 2013-14 |{[A] RAN SINGH (E-(FILE))
5 | ITA 6831/DEL/2026 | 2018-19 |[A] VIJAY SHARMA
6 | ITA7022/DEL/2026 | 2022-23 |[A] NISHA KAPOOR (E-(FILE))
7 | ITA 7235/DEL/2026 2012-13 | [A] VINAY CHAUHAN
8 | ITA 7454/DEL/2026 2019-20 | [A] MOTI SINGH MEMORIAL TRUST (E- (FILE))
9 | ITA 7516/DEL/2026 | 2017-18 |[A] MOUNT ABU EDUCATION SOCIETY (E- (FILE))
10 | ITA 7580/DEL/2026 2021 [D] ENDOVISION ELECTRONICS (E- (FILE))
11 | ITA 7583/DEL/2026 [ 2020-21 |[D] ANUJ PACKAGING LLP (E- (FILE))
&/Assistant Registrar

02-Sep-20V '



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 15-SEPTEMBER-2026 (TUESDAY)

Srl | Appeal Number A$Zg1:. Assessee Name Remarks
1 | ITA 2159/DEL/2026 | 2015-16 |[[D] SMT. ARSHIYA GARG (E-(FILE))

2 | ITA 2804/DEL/2026 | 2018-19 | [A] ANIL CHAUBEY (E- (FILE))

3 | ITA 5677/DEL/2026 2019-20 | [D] BEENA RANI (E-(FILE))

4 | ITA6021/DEL/2026 | 2012-13 |[A] VISHAL SHARMA (E-(FILE))

5 | ITA6152/DEL/2026 | 2024-25 |[A] VIKAS GOSWAMI (E-(FILE))

6 | ITA 6574/DEL/2026 2008-09 | [A] VAYSYARAJU LAL KRISHNA RAJU (E~(FILE))

7 | ITA 6650/DEL/2026 2018-19 | [A] VIJAY SHARMA (E-(FILE))

8 | ITA 6698/DEL/2026 | 2016-17 |[A] SHUBHI AGRAWAL (E~(FILE))

Ty

istant Registrar!
02-Sep-2026, .




B INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF SMC BENCH FOR 16-SEPTEMBER-2026 (WEDNESDAY)
Sri | Appeal Number A;:r:rt' Assessee Name Remarks
1 | ITA 6030/DEL/2026 2021-22 | [D] EXCELLA ESTATE AGENT & DEVELOPERS PVT LTD (E-(FILE))
2 | CO 297/DEL/2026 2021-22 | [A] EXCELLA ESTATE AGENT AND DEVELOPERS PVT LTD (E-(FILE))
3 | ITA 6156/DEL/2026 | 2019-20 |[A] KAPIL KUMAR SAMANIYA (E-(FILE))
4 | ITA 6157/DEL/2026 2018-19 | [A] SYED NADEEM (E-(FILE))
5 | ITA 7081/DEL/2026 | 2018-2019 | [A] DRS INFRACON PRIVATE LIMITED (E-(FILE))
6 | ITA7617/DEL/2026 | 2009-10 |[A] VIRPAL SINGH (E- (FILE}))
7 | ITA7623/DEL/2026 | 2022-2023 | [A] SUDARSHAN KUMAR (E- (FILE))
8 | ITA 7625/DEL/2026 2020-21 |[D] JUSCORP ENTERPRISES PRIVATE LIMITED (E- (FILE))
9 | ITA 7696/DEL/2026 2020-21 | [A] RAJEEV DABRAL (E- (FILE))
10 | ITA 7702/DEL/2026 2015-16 | [D]} TRIPTA MANCHANDA (E- (FILE))
11 | ITA 7712/DEL/2026 2012-13 | {A] DIL RAJ KAUR (E- (FILE))
12 | ITA 7716/DEL/2026 | 2022-23 |[A] MANGAL SAIN GOYAL & SONS (E- (FILE))
13 | ITA 7936/DEL/2026 | 2024-2025 |{A] PRITISH PARDIA (E- (FILE) E/H)
=
‘é}:sistant Registraf
02-Sep-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 21-SEPTEMBER-2026 (MONDAY)

Srl | Appeal Number A$Zr:rt' Assessee Name Remarks
1 | ITA 3536/DEL/2026 | 2018-19 |[A] DINESH CHAUHAN (E-(FILE))

2 | ITA 4776/DEL/2026 | 2024-25 |[A] ASHOK KUMAR (E~(FILE))

3 | ITA 5909/DEL/2026 | 2018-19 |[A] MAA LAXMI TRADERS (E-(FILE))

4 | ITA 7316/DEL/2026 | 2017-2018 |[A] DIWAKER TIWARI (E- (FILE))

5 | ITA7327/DEL/2026 | 2019-20 |[D] M/S TRILLENIUM ENERFLOW LIMITED (E- (FILE))

P S

sistant Registrar
02-Sep-2026|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 24-SEPTEMBER-2026 (THURSDAY)

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 | ITA4267/DEL/2026 | 2017-18 |[A] CATTELYA STATIONARY PRIVATE LIMITED (E-(FILE))
2 | ITA5607/DEL/2026 | 2020-21 |[D] M/S PNPG SALES & SERVICES PRIVATE LIMITED (E-(FILE))
3 | ITA 7599/DEL/2026 2018-19 | [D] KSC EXIM PRIVATE LIMITED (E- (FILE))

sistant Registrar
02-Sep-2026]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 01-OCTOBER-2026 (THURSDAY)

Srl | Appeal Number A$:21rt' Assessee Name Remarks
1 | ITA 1902/DEL/2026 | 2024-25 |[A] VEE KAY AUTO PRIVATE LIMITED (E-(FILE))
2 | ITA2609/DEL/2026 | 2017-18 |[A] KESHAV PAINTS PRIVATE LIMITED (E-(FILE))
3 | ITA 2787/DEL/2026 | 2012-13 |[A] SHAILENDRA JINDAL (E- (FILE))
4 | ITA 4504/DEL/2026 2012-13 | [A] JAI NARAIN
5 | ITA7121/DEL/2026 | 2016-17 |[A] MEGHA JAIN
6 | ITA7136/DEL/2026 | 2020-21 |[A] VEDIKA AGRAWAL (E-(FILE))

fs%ﬁrar

02-Sep-2024|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 06-OCTOBER-2026 (TUESDAY)

Sr|

Assmt.

Appeal Number Year

Assessee Name Remarks

ITA 5194/DEL/2026 | 2019-20 | [A] URBAINIA SPACES PRIVATE LIMITED (E-(FILE))

S
@(Assistan t VREglsl'rar
02-Sep-2026|




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
PART HEARD MATTERS
FOR 14-SEPTEMBER-2026 (MONDAY)

BEFORE MS. KAVITHA RAJAGOPAL, JUDICIAL MEMBER
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER

PART HEARD MATTERS
srl Appeal Number A$ZI::. Assessee Bench |Remarks
1| A | 2121 DEL |2026 | 2337 |[D] FABSTRACT CLOTHING INDIA PVT LTD (E.FILE) B E.file

Assistant Reagistrar

Y 03-Sep-2oji



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF

PART HEARD MATTERS
FOR 16-SEPTEMBER-2026 (WEDNESDAY)

BEFORE SHRI RAMIT KOCHAR, ACCOUNTANT MEMBER
AND SHRI SUDHIR KUMAR, JUDICIAL MEMBER

PART HEARD MATTERS
Srl Appeal Number Aszr:rt. Assessee Bench (Remarks
1 | A | 8147 DEL | 2025 201165‘ [A] FRAGRANCE DREAM HOMES PRIVATE LIMITED F
2 | A [8148] DEL | 2025 201176' [A] FRAGRANCE DREAM HOMES PRIVATE LIMITED F
3 | mTA |8149] DEL | 2025 201187' [A] FRAGRANCE DREAM HOMES PRIVATE LIMITED F
4 | ITA | 8150 DEL {2025 201198‘ [A] FRAGRANCE DREAM HOMES PRIVATE LIMITED F
5 | 1TA {8151 DEL {2025 202%)9' [A] FRAGRANCE DREAM HOMES PRIVATE LIMITED F
BEFORE SHRI S RIFAUR RAHMAN, ACCOUNTANT MEMBER
AND SHRI VIMAL KUMAR, JUDICIAL MEMBER
PART HEARD MATTERS
srl Appeal Number AYSZ'::' Assessee Bench [Remarks
1 | A 4070 DEL | 2026 201175' [A] VIRENDRA PRATAP SINGH (E FILE) F E File
BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER
PART HEARD MATTERS
Srl Appeal Number A$:':rt' Assessee Bench |Remarks
| 1ra l4g12] OEL 12026 | 2023 [L(I)l*]ll Ih_/Ir/ESDGAWAR KIRATPUR NERCHOWK HIGHWAY PRIVATE H

S

Assistant Registrar

*V; 03-Sep-20i/



— INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,

MISCELLANEOUS APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 23-SEPTEMBER-2026 (WEDNESDAY)

BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER

CLARIFICATION MATTERS

Sri Appeal Number ‘Y\:Tt‘ Assessee Bench [Remarks
2015- |[A] M/S MICROTEK INTERNATIONAL PRIVATE LIMITED (FORMERLY

1| TTA 12039 DEL | 20261 1" |KNOWN AS BALAJI POWERTRONICS) B
2016- |[A] M/S MICROTEK INTERNATIONAL PRIVATE LIMITED (FORMERLY

2 | TTA 12040} DEL |2026| 47" |\ NOWN AS BALAJI POWERTRONICS) B
2018- [[A] M/S MICROTEK INTERNATIONAL PRIVATE LIMITED (FORMERLY

3 | TTA 12041} DEL 12026] “45" |yNOWN AS BALAJI POWERTRONICS) 8

ﬁsustant Registrar
03-Sep-2(ﬁ6
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,

MISCELLANEOUS APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 24-SEPTEMBER-2026 (THURSDAY)

BEFORE SHRI RAMIT KOCHAR, ACCOUNTANT MEMBER
AND MS. MADHUMITA ROY, JUDICIAL MEMBER

PART HEARD MATTERS
Srl Appeal Number A$:;‘: Assessee Bench [Remarks
2020- (S.G) E-
1 | ITA | 2329 DEL | 2023 1 [A] EUI LIMITED ((S.G) E- (FILING)) D (FILING)

>

Assistant Registrar

03-Sep-20y



